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LOK SABHA DEBATES

LOK SABHA

Tuesday, June 17, 1980 Jayaistha 27,
1902 (Saka).

The Lok Sabha met at Eleven of the
Clock,

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Captive Generators for medium sized

Industries

*122. SHRIMATI PRAMILA DAN-

DAVATE: Will the Minister

of ENERGY AND COAL be pleased
to state:

(a) whethey Government have
issued general permission for the
construction of captive generators for
the medium sizeq industries;

(b) whether the proposal would
enable authorities to minimise the

rower shortage;

(c) whether any industry has taken
advantage of thig permission; and

(d) if so, details thereof?

THE MINISTER Of STATE IN THE
MINISTRY OF ENERLYY (SHRI
VIKRAM MAHAJAN): (a) to (d).
The Government have not issued
general permission for the construction’
of captive’ gmerators for the medium"
sized industries. In accordance with
the” e:dstlng policy on captive power’
plants, in industrieg where process

2

steam is required or where waste heat
is available, captive generating capa.
city would be encouraged in accordance
with the ‘Total Energy Concept'.
However caseg failing outside the
total energy concept would be selecti-
vely considered favourably on merits
by the Government of India.

SHRIMATI PRAMILA DANDA.
VATE: Will the hon, Minister kin-
dly state how many cases have come
to the notice of the Government which
fall outside the total cnergy concept
ang would be selectively considered
favourably on merits by the Gov-
ernment of India? Socondly, in view
of the power crisis, would the Gov-
ernment make suitable changeg in the
norms so as to include small industries
like agro-industries ang power-looms
for considering favourably their appli-
cationa? )

SHRI VIKRAM MAHAJAN: Af-
ter January, 1880, so far, to our know._
ledge, we have not declined per-
mission to any unit for captive plants
and we are liberal in our approach.
So far as critical sectors are cnn-
cerned, recently steel, cement and
aluminium industries have been
accorded permission. If the hon.
Member brings any case to our notice,
we will look into it.

SHRIMATI PRAMILA DANDA-
VATE: As the cost of power genera-
tion through plants by individual
units is four to five times the cost of
power from the grid, would the Gov-
ernment offer relief to thie mediwm~.
sized plants in respect of excise duty
on light diesel oil, high speed diesel
oil d@nd electricity duty? Secondly,
would the Govefnment éncourage the
medium.sized indusfries to posséss
captive plants by providing subsidy?
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THE MINISTER OF ENERGY AND
COAL (SHRI A, B. A, GHAN] KHAN
CHAUDHURI): I want to make the
whole thing clear. According to the
present provision of section 44 of the
Electricity Supply Act, the State
Electricity Boards are guite compe-
tent to deal with the matter. But if
it is- beyond 25 megawatts, they have
to come to the Central Electricity
Authority to get the clearance. It
the captive plants are very small,
they become very expensive, whether
it is in coal or diesel. £o, normally
we do not encourage small caplive
plants. Here we do not have any
fixed policy, as I said. We are trying
to have a fixed policy on this. We
have called a Conference of all Power
Ministers which will be presided over
by the Prime Minister, and there we
are going to decide on certain norms
on this.

off TrRE mHTE WITT . WENH WLiad,
fawdr ar  FHY F  Fwr &1 4 fmE
9ty B T @ury_ § 99 4 g g
@ & o e A w ¥ s
FemET wE T ) f:\r{'? ar 9y =TT ¥
ET FEW WAy § IW 07 ww Agar orar
g1 F muete ¥ avaaT oz § o
AT T T v faaiv w9 F s9 oF
fawdt & =@ & =wIwWr 97 FT IElEA
T S aw ww & fau oww @ A% ATE
fwar sr owwm ?

MRE. SPEAKER: It does not arise
out of this Question. It does not
relate to this.

Next Question.

Foreign collaboration for setting up
Hydro-Electric Power Stations

*123. SHRI K. A. RAJAN:
SHRI NAVIN RAVANI:

Will the Minister of ENERGY
AND COAL: be pleased to state:

(a) whether Government have de-
cided to seek foreign collaboration
for setting up hydro-electric power
stations within a short period; and
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(b) if so, the names of the foreign
countries from which technical
“know-how’” has been sought for this
purpose and which are the projects
approved by Government for foreign
collaboration?

THE MINISTER OF STATE IN THE
MINISTRY OF #®NEROY (SHRI
VIKRAM MAHAJAN): (a) and (b).
For exploiting the large hydro poten-
tial available in the country to the
maximum exfent and with a view to
ensuring that these projecis are comp-
leted in the shortest wossible time,
it hag been decided to take such
measures as are necessary to improve
the capability of the organisations
involved in the execution of hydro-
electric projects in the country. This
may involve upgrading of the techno-
logy used in the construction me-
thods, improvement in investigation
technigues and hydro-electric plann-
ing, ete., To the extent necessary,
and in areas where know-how is nof
available within the countiry, foreign
expertise will be  inducted with a
view to securing this objective,

SHRI K. A, RAJAN: 1t was re-
norted in the Business Standerd of
27th May, 1980 that a high level
meeting was convened by the Elec-
tricity Authority and a decision has
been taken to seek foreign collabora-
tion for hydel power generation,

T would like to know from the hon.
Minister, Where is the necessity to
go in for foreign collaboration when
the prestigious BHEL is there which
is very well-verseq in thiz field and
possesses the necessary technical
know-how. If it is a question of long
gestation period, why not the Gov-
ernment of India just see that the
BHEL would avoid this long gesta-
tion period and give us the technical
know-how without going in for foreign
collaboration?

SHRI VIKRAM MAHAJAN: With
the passage of time, new surveys have
been conducted and we have found
that there are certain projects which
are feasibla but where the tfechnical
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know-how is not available. There are
geological problems facing us where
satellite imageries are necessary. Then
diamond drilling is necessary which
is not available in the country and the
prchlem is how expedite the crash
programme of more power genera-
tion; wherever necessary we have to
ge in for it,

SHRT K. A. RAJAN: TIf that is the
position, I would like to know whe-
ther the gowvernment of Kerala and
the Kerala State Eleciricity Board
have sought the clearance for Canadian
. collaboration for speeding up the

- completion of the third stage of the
Idukki Project and if go, what is the
attitude of the government regarding
that particular proposal made by the
Kerala State Electricity Board and the
Kerala government,

THE MINISTER OF ENERGY AND
COAL (SHRI A, B. A, GHANI KHAN
CHATIDHURID) : Our approach is
Very clear on this. As per the current
technology, we have noticed that in
India it takes 10 to 12 years to com-
plete a hydel project. Now, we are
thinking—we have not taken a deci-
sion on this, let me make it clear—
but we ane thinking that if this period
can be condensed to 5 or 6 years and
for this we can borrow technology
from any country in the national
interest. .. e

SHRI INDRAJIT GUPTA: He put
a specific question about the Idukki
project,

SHRI A. B, A. GHANI KHAN
CHAUDHURI: As T said, there is no
fixed policy on this,

MR, SPEAKER: As a matter of
fact, that question does not relate to
this, (Interruptions) That is right,
but he could have said so otherwise.

SHRI INDRAJIT GUPTA: He
asked: what was the reaction to the
Kerala Government proposal for the
Tdukki project,

MR. SPEAKER: You can ask a
separate question,
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PROF. N, G, RANGA: Tt does not
arise out of the main question.

SHRI NAVIN RAVANI: I would
like to know irom the hon Minister
whether thera is any thinking in the
government to make any change in
the basic policy of buildings up self-
reliance in the field of power gene-
ration.

Secondly, would the government
seek the advice and opinion of the
Bharat Heavy Elecirical research
engineers if any conercte foreign col-
laboration agreement is iaken up?

SHRT VIKRAM MAHAJAN: AsI
said already, we will only go in for
foreign technology when Indian tech-
nology is not available,

PROF, N. G. RANGA: rose.

MR. SPEAKER: Are you taking
the floor?

PROF. N. G. RANGA: On the same
question, Sir, Are the Government
taking steps to send some of our ex-
perts abroad to get themselves {rained
so that when they come back, they
can help us to reduces the gestation
period and obtain the npecessary
know-how

SHRI VIKRAM MAHAJAN: Yes,
Sir,

SHRI S. B. CHAVAN: May 1 know
from the hon. Minister—in his reply
he has stated that the technology
required for the hydro-electric pro-
jects is not available in this country
and it normally takes ten years—
since we would like to complete the
projects within six year’s time, whe-
ther it is the paucity of funds which
is the main reason or the technical
know-how which is not available in
this country which, in fact, is the
main reason? If it is lack of techno-
logy that is the main reason, then,
certainly, we will be entitled to know
what exactly are the technical defi-
ciencies which are obtaining in this
country?
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SHRI VIKRAM MAHAJAN: As I
salg already, whenever there is lack
of technical knowledge, we will get
it, If you want details, we shall ask
the Engineers to send a final report.

Pt frq ware wF - wemw wEEg, &
wrosT sgra fazrc vy & qavga faorsy
qT F AT srxfyA FIAT Jvgar § o Agw
oF WE STAET g ..

MR. SPEAKER: No. This does not
arise. Now, Prof, Dandavate,

PROF. MADHU DANDAVATE:
Sir, I want to know from the hon.
Minister that for the generation of
hydro-electric power, since in large
portions of the Himalayan sector
there are a number of rivers which
had been unexplored in the genera-
tion of this type of power, in the new
schrame of the projects that you pro-
pose, will you take that factor into
account so as to solve the gquestion of
power shortage in our country?

SHRT VIKRAM MAHAJAN: The
knowledge that we are going in for
is basically for the Himalayan region,

swet  weom  |TEY  95Te g Rg, fagry
g & fawer & IOTIA AT @AWAT 750
Tt @y =rfge sfEw 250 AT
& B § | IIET WA W OFIE ¥ 1 gAY
@y go T Aar wERa fagre ¥ grEsy

tMfies SIEE Y seAT F@ AT TEET
T & 7

MR, SPEAKER: Next question,
Shri Kodiyan. Not here, Shri Sushil
Bhattacharya.

SHRT VASANT SATHE: ‘There
should be penalty for a Mcember if he
absents because it is a loss of so much
of money in preparing an answer for
the question,

" MR, SPEAKER: Each Member of
this House should realise his own
responsibility,

PROF, N. G. RANGA: If he does
mot remain present he can authorise
another Member,
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MR, SPEAKER: He should do it.
This should be done. Q. No, 125.

Supply of Keroweng to West Beangal
+

*125. SHRI SUSHIL BHATTA.
CHARYA.:

SHRI RUP CHAND PAL:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) what is the demand, allotment
and supply oy Kerosene oil to West
Benga] from January, 1880 to May,
1980;

(b) whether it is a fact that the
demands of West Bengal are ignored;
and

(c) if so, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) to
(c). A statement giving the requisite
information is laid on the Table of the
Sabha. )

Statement

(a) The West Bengal Government
have indicated a minimum monthly
requirement of 40,000 metric tonnes of
kerosene for the State. The following
are the details of allocations and sales
of kerosene in the State for the pertod
January to May, 1980:

(Figures in metric tonnes)

Month Allocation Supply
January 8o 28,900 32,040
February 8o 28,452 27,604
March 8o . 31,008 31,380
April ’8o 34,456 31,833

(Provisional)
May *8o 34,500 29,600
(Provisional)

(b) The kerosene gllocations are
made after taking into account the
overall availability of the vproduct,

historical sales and movement capacity.
(c) Does not arise.
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SHRI SUSHIL. BHATTACHARYA!
Mr. Speaker, I have some supolement-
ary questions.

In the context of the kerosene alloca-
ted and supplied, if I quote some figures
from Maharashtra, West Eengal and
Gujarat, it will be seen that during
January 1980, when the population of
Maharashtra was 5 crores and 4 lakhs
or so, the supply of kercsene was 74,730
tonnes whereas in West Bengal, when
the population was 4,043 lakhs and odd,
the kerosene supplied was only 32,000
tonnes. And, if I take the figure for
Gujarat—of course, all these figures are
according to 1971 census—it hag 2.67
crores of population but the kerosene
supplied was 33,854 tonnes. So, you
find there is some anamoly in the sup-
ply. My question is: What is the
criteria in respect of fixing the kxerosene
quota for the States? Is it uniformly
followed all over India. If nct, why?

SHRI VEERENDRA PATIL: I would
like to submit that the supply of kero-
sene oil is not on the basis of the
population. It is on the basis of the
supply or consumption of the previous
yvear. That is the criteria. Whatever
we had supplied during 1979 which was
a normal year—there was no shortage
at that time—taking that into account
we are supplying to the States much
more than we had supplied during 1979.
The hon’ble Member is trying to make
a point that we have been supplying
more to Gujarat and Maharashtrg and
not to West Bengal. That is not sc. We
are supplying less to Gujarat and
Maharashtra and more to West Bengal.

SHRI SUSHIL BHATTACHARYA:
Whether the Central Government's
policy in respect of actual require-
ments, allotment and supply of
kerosene o0il crisis, non-availability,
shortage, high prices, black-marketing
ete?

SHRI VEERENDRA PATIL: Sir I
have already given in the supplement
ary note the details about the alloca-
tions for different States. It has not
been possible to supply the kerosene
oil to that extemt because of difficulty
in Barauni and other refineries. What-
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ever we have allocated we have not
been able to supply but I can assure
the hon’ble Member that there was no
shortage during this period.

SHRI INDRAJIT GUPTA: gsir the
West Bengal government has estimated
its monthly requirements at 40,000
tonnes per month. In view of what
the Ministe, has said, could we take it
that they do not consider thig estimat-
ed requirement of 40,000 tonnes
of the State Government to be
correct? Are they suggesting that this
is an over-estimate because I find their
allocation every month from January
to May has been considerably short of
40,000 fonnes. Sometimes the shortage
is to the tune of 12,000 tonnes and
sometimes it is 6,000 to 8,000 tonmes.
Is it because of shortage of kerosene
due to trouble in Barauni or do they
consider the estimate of the West
Bengal government to be unjustified?

SHRI VEERENDRA PATIL: They
have said that they require 40,000
tonnes. I think they have worked out
this requirement on the basis of popu
lation whereas our supply is not based
on the basis of the population but on
the basis of consumption that was dur-
ing 1979. So far as West Bengal is
concerned, their consumption and sale
in the corresponding period June 1979
was 24,941 tonnes whereas we have
allocated to them 25,790 tonnes. It is
3.4 per cent more than what we had
supplied. (Interruptions),

I have made it very clear that 1979
was a normaj period and we have been
supplying more than the quantity con-
sumed in 1979.

Delay in Execution of Fertiliser
Projects

*128. SHRI CHITTA BASU:

SHRI CHANDRABHAN
ATHARE PATIL:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to siate:

(a) whether there has been inordi-
nate delay in the execution of four
giant-gas based fertilisers projects in
Maharashtra and Gujarat: -
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(b) if so, the reasons for the delay;
(c) the effects thereof; and

(d) steps taken to expedite the
execution of the Project?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) to
(d). The appointment of consultants
for the construction of the ammonia
plants of the four gas-based fertilizer
projects being set up in Maharashtra
and Gujarat is still to be finalised. After
the present Government took office, it
was decided to have a second :00k at
the selection of the contractor for the
ammonia plants of these projects. A
Committee of exverts was, therefore,
set up to assess the relative merits of
the foreign firms who had earlier sub-
mitted bids for this consultancy. The
Commiftee’s report has been received
on the 13th June, 1980.

SHRI CHITTA BASU: As you knoow,
the Iertiiizer (Planning and Develop-
meni) Cerporation is a - public sector
agency. It has got expertise in gas-
based fertilizer planis. My pointed
guestion is this. What is the reason for
not associating this corporation and
seeking or going in for the col.abora-
tion or ccaperation from large aumber
of foreign firms? When our own tech-
nology is available why are we going
in for the foreign ccllaboration?

SHRI VEERENDRA PATIL: So far as
technology that is available is
concerned,

SHRI CHITTA BASU: 1 want to
know why this Fertilizer (Planning
and Development) Corporation hag not
been associated with the project pre-
paration itself.

SHRI VEERENDRA PATIL: So far
as technology that is available iscon-
cerned, these four plants, twg at Thal
and two at Hajira, these are very big
plants, large-sized plants, with a cepa-
city of 350 tonnes per day. Thess are
gas-based plants and by utilising Bom-
‘bay High we are thinking of setting up

e
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ten fertilizer plants. Therefore we tho-
ught that it is better to import the iech-
nology. Now the question is whether the
technology that is already available in
the country ig adequate or not, Sir,
this question hag been gone into by the
Expert Committee.“I will tell you the
views of the Expert Committee. The
views of the Expert Committee are
that India doeg not possess the procesg
know-how and basic engineering pack-
age for sefting up a complete ammounia
and urea plant, Whether it is a plant
of a size of 600 tpd. ‘ammonig or 900
tonnes per day ammonia or 1350 tyd.
aramonia, the basic process know-how
has to be imported. Therefere it was
decided to import the know-how. Even
countries like Russia, China, GDR ana
developed countrieg in the West have
to import the know-how from process
licensors  for setting up ammenia
plants. He asked another guastion
which I will answer. As far as the
basic process package is concerned the
P and D of FCI have an arrangemert
with TECHNIMENT (the engineeriug
division of MONTIEDISON) for both
the MONTECATINI high pressure and
low pressure synthesis of ammonia.
This process is not the best in the
world and has been tried cut in large
plants. So, this is what the expert
Commitiee has pointeg ocut. So far as
the import of technology is concerned
and services are concerned. import of
technology and serviceg arve restricted
to what is not available within ihe
country and they would be such which
will strengthen the P ang D organisa-
tion to achieve self-sufficiency and seil-
reliance. The contractual arrange-
ment proposed would also ensure that
there is a complete transfer of tech-
nology for use in indigenous plants. So
far ag associating planning and deve-
lopment design is concerned, it is pro-
posed to ensure that from the concep-
tion of design, procurement, inspec-
tion, erection and commissioning,
Indian engineers from FPDIL and the
owners’ organisation will be completely
invelved.

SHRI CHITTA BASU: I want one
clarification. There is one more
specific point......
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MR. SPEAKER: You can sk one
more supplementary.

SHRI CHITTA BASU: He mentioned
about the report of the Expert Com-
mittee. In the body of his reply it
is stated that th= committee’s report
was received on 13th June 1980.
does she refer to that or to the earlier
committee’s report?

SHRI VEERENDRA PATIL: I refer-
red to the earlier one, bzfore decision
to set up four plants at Thal and
Hazira were taken. At that time the
qguestion arose whether we should use
indigenous technology or import
technology  from  outside. Several
committees had bean set up;
the experts went into this question
and they came to the conclusion that
whatever technology we have today
in the country is not adequate, ke-
cause they are ali large size plants
and on the basis of the technclogy,
we are going to set up another six
plants. They saig that it would,
therefors, be in the interest of the
country to import technology to the
extent that is not available in the
country.

SHRI CHITTA BASU: According
to the revised estimated of the avaii-
ability of gas, there is a proposal to
set up about ten gag based fertiliser
plants in our country, There is a
controversy between the coastal loca-
tion anq inland location. May I
know from the hon. Minister whether
the locations for the remaining six gas
based fertiliser plants have already
been decided and thiz controversy
resolved? If so, what are the locations
for these six gas based fertiliser nlants?

SHRI VEERENDRA PATIL: When
the Government came to know that
there is plenty of gas available in
Bombay High, the Government ap-
pointed an expert Committee, Satish
Chander Committee, to ensure proper
utilisation of it. That Committee
went into this question and they
reported that it is possible to set up
ten fertiliser plants by using the
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Bombay High gas, Out of these fen
plants, location has already been de-
cided about four. As regards the
location for the remaining six, the
Committee has indicated that cne
fertiliser plant should be established
in Madhya Pradesh, one in Rajasthan
and four beyondq Aligarh, They have
not said the places. Most probably,
it would be in U.P.

SHR] CHANDRABHAN ATHARE
PATIL: What ans the reasons for the
Government to have a second look at
the selection of contractor for the
ammonia plants of those projects?
Who were the members of tha said
committee of experts? What are the
findings of the said Committee?

SHR1 VEERENDRA PATIL: After
the new Government ook over, they
decided to have a second look, be-
cause these are large size plants and
fin order to complete thess projects
not less than Rs, 1500 crores are go-
ing to he spent. So far as techno-
logy is concerned, consultants are
concerned, we decided tg have a
second look ang appointed an cxpert
committee. They have gone into the
details of the offers that hawe been
made by different firms. They have
submitted a report only three days
back, that is on 13th June and I do
not know the details. The Committee
-—Shri B. B. Singh iz its Chairman—
has submitted the repor:i and made
their recommendations, These re-
commendations are being pxamined
and a decision will be taken very
soon. And, if necessary, that wiil be
made known to the Members also.

SHRI A. T, PATIL: Is it a fact
that slackening of the work recently
in respect of the Thal project was due
to the second thought of the Govern-
ment in respect of importing techno-
logy and not due to any second
thought in respect of location of the
plant?

SHR1 VEERENDRA PATIL: So
far as the location of the plant at Thal
ig concerned so much has appeared
in the presg that the Government is
thinking of shifting it to some other
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place, but there is no such proposal
under consideration of the Govern-
ment,

DR. SUBRAMANIAM SWAMY:
In the execution of fertiliser plants—
it js particularly so in Maharashtra-—
due care is not taken for anti-pollu-
tion safeguards, In fact, Maharashtra
has suffered because of this. I would
like to know whether the committee
has examined this guestion of pollu-
tion also. Would the Minister lay the
ireport of the Committee on the Table
of the House for Maharashtra M.Ps,
to be satisfied that it has done a good
job?

SHRI VEERENDRA PATIL: T'This
is a decision not taken by the present
Government, but by the previous
Government. ] can only assure the
hon. Member that before taking the
decision all factorg have been gone
into, and only then they have taken
a decision, For the information of the
hon. Member, 71 would say that no
Member of Parliament, barring Shri
Subramaniam Swamy, has approached
me for shifting. In fact, he has also
not approached me; but they have not
opposed the selection of the site so
far.

DR, SUBRAMANIAM SWAMY: I
have asked him to lay it on the Table
of the House, 1 will quote rule 370.
It says as follows:

“If, in answer to a questicn or
during debate, a Minister discloses
the advice or opinion given to him
by any officer of the Government
or by any other person or authority,
he shall ordinarily lay the relevant
document or parts of dpcument con-
taining that opinion or advice, or a
summary thereof on the Table.”

. He has been quoting from the Ex-
pert Committee Report. So, he has
to lay all the documents on the Table
of the House.

MR. SPEAKER: You have noticed
that worqg *“ordinarily”,

DR. SUBRAMANIAM SWAMY:
What is extraordinary about this re-
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port? It is not a national security
matter

MR. SPEAKER:
to decide,

o aft wif wreo Ed : wa e wmr
TH AV AT 7 GEA @T ® A wem
ATE § ATE AT ISTA) T

MR. SPEAKER: Q. No. 130—Shri
Krishna Chandra Halder

It is up to them

Shifting of Head Office of Hindustan
Fertilizer Corporation Ltd. from
Delhi to Calcutta

+

*130. SHRI KRISHNA CHANDRA
HALDER:

SHRI SATYA GOPAL
MISRA:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether Government are aware
that a cell was get up in Calcutta in
July, 1979 exclusively for executing
the shifting of Head Office of Hindus-
tan Fertilizer Corporation Limited
from Delhi to Calcutta; and

(b) the reasong why the Head Office
of Hindustan Fertilizers Corporation
Limited has not been shifted from
Delhi to Calcutta as yet in spite of
the decision of the Government of
India in favour of the shifting?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
A cell was set up by Hindustan Fertl=-
lizer Corporation in July, 1979 in
thejir Haldia Division Office at Cal-
cutta to look after work connected
with the shifting of their head offce
from Delhi to Calcutta. Apart from
the work relating to shifting, the
staff attached to the cell, consisting of
2 persons, is also utilised for Haldia
Division’s work,

(b) The Corporation have been
looking for suitable accommodation
for their office. Meanwhile, pending
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disposal of certain representations
received by Government against the
shifting the Corporation have been
asked not to make any financial com-~
mitments in this regard,

SHRI KRISHNA CHANDRA HAL-
DER: The Minister in part (a) of his
reply has stated that a cell was set
up by Hindustan Fertilizer Corpora-
tion in  July, 1979 in their Haldia
Division Office at Calcutta to look
after work connected with the shift-
ing of tiwzir head office from Delh; to
Calcutta. This part of the answer con-
firms that a decision was taken to
shift{ the Head Office of the Hindustan
Fertilizer Corporation *o Calcuita. 1
would likc to know whether instruc-
tions werp 1ssuwed for taking action for
locating the headquarters of Hindus-
tan Fertilizer Corporation at Calcutta
and fixing 30th April, 1980 as the
deadline by which shifting should be
completed. For this, whether the Cen-
tral Government asked the West
Bengal Govrnment for a suitable
place at Calcutta for office and gquar-
ters for the Hindustan Fertiliser Cor-
poration staff, What was the reply of
the West Bengal Government?

SHRI VEERENDRA PATIL: 1 have
made jt very clear that the previous
government took a decision to reorga-
nise the Fertiliser Corporation of India
by splitting it into five units,

The Hindustan Fertiliser Corpora-
tion is one unit, Tt wa~ decided bv
the previous government to shift it
from Delhi to Calcutta and afterwards
action was taken by issuing instruc-
tions to Hindustan Fertiliser Corpora-
tion to shift to Calcutta, They were
in search of a suitable office accom-
modation; and in this connection,
there was correspondence with the
West Bengal Government also, The
Hindustan Fertiliser Corporation
wanted 20,00 sq. ft. of area. They
offereq 10,000 sgq ft of area. After
wards, there was an advertisement.
When it was brought to the notice of
the Hindustan Fertiliser Corporation
it was only the West Bengal Indus-
tria] Development Corporation which
had offersd that land. When these
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megotiations were going on, in the
meanwhile, a third party also came
and offered certain accommeodation.
When this negotiation was going on,
this government, after assuming office
received certain representations
against the shifting of Hindustan Ferti.-
fliser Corporation from Delhi to
Calcutta, Those representationg are
being looked into.

SHRI INDRAJIT GUPTA: Who
has made this representation against
shifting?

SHRI KRISHNA CHANDRA HAL-
DER: In part (b) of his reply, the
Minister has stated that the Corpora-
tion have been Ilooking for suitable
accommodation for their office.
I want to now the place at Calcutta.
Part (b) : whether the state govern-
ment has offered and extended help
for arranging g place for head office
and residential accommodation for
staff, whether it is not g fact that the
state government has arranged air
conditioned accommodation of 26,000
sq, feet jin, podder building in
Calcutta at a minimum rent cf Rs. 5
per square foot ang whether the hon.
Minister knows that the gtate govern-
ment had already spent Rs. 1,50,000
on three monthg rent for that floor
for this purpose and part (c)....

MR. SPEAKER: Is it a catalogue

of questions,

SHRI KRISHNA CHANDRA
HALDER: I want to know whether
they have received any message from
the Chief Secretary or Chief Minister
of the West Bengal government ask-
ing them to take immediate posses-
sion of that floor for the state govern-
ment is paying the rent and part (d)
whether the state government has
offered in Salt Lake area to accom-
modate in one place the office of the
headquarters and also the gtaff?

V@

MR. SPEAKER: How can he
answer? Are you ready with your
“answer? _
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SHRI VEERENDRA PATIL: I
have aiready made it clear that the
previoug government hag taken a
decision to ghift the office to Calcutta.
‘Hindustan Fertilizer Corporation was
exp.oring the - possibility of finding
suitable accommodation, in the
meanwhile, government have receiv-
ed several representations against
shifting this and these are being
examined. Pending disposa] of the
representations the government have
saig that there shoulg be no financial
commitment.

SHRI KRISHNA CHANDRA
HALDER: I asked g categorical ques-
tion whether he has received any
proposal.

MR, SPEAKER: Hon. Members
“will bear in mind that it ig question
hour; it ig not a debate. I am con-
gtrained to remark that supplemen-
baries should he peinted supplemen-
taries; it has become a sort of a
debate. I am not allowing it.

SHRIMATI GEETA MUKHERJEE:
The Minister replieq that certain re-
presentations hag been made and
they were being considered, Ig it a
fact that some interested high
officials of thig very corporation are
finding pleas and they are saying
that such representations are being
made ang if so, will the government
be ready to stock to the original pro-
posal?

SHRI VEERENDRA PATIL: Re-
presentationg have been received not
only from the officers but also from
others; there is a demand: why
should it be located in Calcutta, why
not in Assam? Such representations
have been received and they are
being examined now.

Report of the National Flosed Control
Commission

*133. SHRI SAMAR MUKHER-
JEE: Will the Minister of IRRIGA-
'TTION be pleased to state:

(a) whether the National Flood Cen-
“trol Commission has submitted a re-
~port to Government; and
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(b) if so, the salient points thereof?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) and
(b). Yes, Sir. The National Flood
Commission (Rashtriya Barp Ayog)
presented its repgrt to the Ceniral
Government on 21st March 1980 It
has recommendeg that flood control
should form part of the overall com-
prehensive  planning for  water
resources development. Master Plang
should accordingly be drawn up
separately for each river basin.
Besideg storage reservoirs, these
should include afforesiation angd soil
conservation to complement engineer-
ing flood control works. The need
for flood plain management hag also
been emphasised to limit the damage
due to floods, and the States have
been urged to enact suitable legisla-
tion for the purpose,

SHR® SAMAR MUKHERJEE:
Same reply was given in the Rajya
Sabha., I have got the copy of that
reply. One part he hag left out. He
has not read that part,

SHRI - KEDAR PANDAY: This
question had earliey been asked in
the Lok Sabha also. I had replied to
that on that day. It has been repeat-
ed again. It is rather strange. I have
replied to the game question,

AN TON. MEMBER: Then why
wag it admitted?

SHRI SAMAR MUKHERJEE: I
may read out the last portion of the
reply given in the Rajya Sabha, be-
fore  putting the supplementary.
“Flood Contro] ig a State subject...”

MR. SPEAKER: Why do you not
put supplementary instead of reading
the answer?

SHRI SAMAR MUKHERJEE: He
has categorically stateg that it is a
State subject. The matter has been
sent to the State,

MR. SPEAKER: It igs a State
subject.
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SHRI SAMAR MUKHERJEE:
What he had stated earlier-‘Flood
controi gshould form part of the over-
all comprehensive planning ior water
resources. This is an All India Plan-
ning.”

MR. SPEAKER: "Please quote your-
self and do not quote Rajya Sabha
here. No quotation from the Rajya
Sabha proceedings please.

SHR] SAMAR MUKHERJEE; It is
hig reply, same reply. There ig no
cnange oi words.

From the reply it ig quite clear
that this shouig be part of the overall
comprehensive planning for water
resources development. Here comes
the responsibility of the Central Gov-
ernment. The Report hag been sub-
mitted on the 21st March. Now three
monthg have passed. My questionis,
what measures has the Central Gov-
ernmeant thought over and taken to
impiement ihe recommendations of
this Fioog Control Commission?

SHRI KEDAR PANDAY: The
Central] Government got the Report
on the 21st March, 1980. On 19th
April, 1980 the report was gent to all
the respective States in the country.
We gre awaiting reactions and the
commentg of the State Governments.
One thing is here. Al] the State
Governments may be the executive
agents of the Plan but unless we get
the whole reactions of the State
Governments, we shall not be able to
take final decision,

SHRI SAMAR MUKHERJEE: Will
the Central Government wait for
their reaction or will they take initia-
tive to get their proposals within a
specified time?

Which State hag sent the reply and
which have not sent the reply?
Please mention the names.

SHR1 KEDAR PANDEY: No State
Government has sent the reply up till
now. Reminders have been gent. We
are waiting for their reactions. On
the 19th April we have sent the Re-
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pori. Only iwo monthg have passed
and we are reminding the State Gov-

ernments. ‘'I'hey suoould send their
reactions. They gre the executive
agents, They are the main agents of
the kxecuive. Unless we know their
reactions, how can we proceed
further?

DR. VASANT KUMAR PANDIT:
There is a comprehensive project
calleg the Dastur Plan, Garland
Canal Scheme which touches both
the parameters of the Report viz,
development of water resources as
we!l as flood control. Hag the Com-
mission given gttention to this in the
Report to the Government? Has
Government gone into the detailg of
the Dastur Plan? It hag been hanging
fire for the last few years. If Gov-
ernment has gone into the details of
the Dastur Plan, what decision has
the Governmeni taken?

SHRI KEDAR PANDEY: The
Report is there. That has also been
placeg in the ibrary of Parliament,
That 1s g comprehensive Report. The
whole Report has been sent to
different State Governments. So,
that is also included in this.

Reduction in Radio Licence Fee

*134 SHRI MOOL CHAND DAGA:
Will the Minister for INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the attention of Gov-
ernment has been drawn to the public
demand that the radio licence fee
sho:ld be rcduced in the country;

(b) whether in view of income
through advertisements on A.LR., the

radio licence fees is proposed to be
reduced;

(c) if so, when this scheme will be
implemented; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN

THE MINISTRY OF INFORMATION

==
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AND BROADCASTING (SHRIMATI Shortage of Power in North-Western
RAM DULARI SINHA): (a) Govern- Region

ment have received a large number +

of representationg from various quar-

terg including members of the public *138. PROF NARAIN CHAND

for mbolition of licence fee. Only a PARASHAR:

few individual requests have been SHRI NAND KISHORE
received for reduction in the rateg of SHARMA:

radio Jicence fee.
adio licence Will the Minister of ENERGY AND

(b) No_ Sir, but abolition of licence COAL be pleased to state:

fees is being considered. (a) whether Government are aware

. of the serious shortage of power in
(c) Does not arise. the North-Western region of the
(d) Does not arise. country comprising the States of

J.&K., Punjab, Himachay Pradesh
and Haryana and the TUnion Terri-
tories of Delhi and Chandigarh result-

s ww ww wm 3 qeft wged @ ing in frequent load shedding and
mmw E:F a_;mg ﬁwﬁﬁﬁ F;TTHTTT suspension of electric supply; and
TR w & foewr &7 ¥gv AT g Ao (b) if so, the reasons therefor along
§ a9 W17 q¥EE QIIWA U7 FH @A F&E with the steps taken/proposed to be
Wear argdw ¥ grw o arfew  uTAEH taken for over-coming this shortage?
Bt ¥ 39 ® ury ovedAr vAw TE Ty 7

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI

gwm e s aur gfa wte gaata VIKRAM MAHAJAN): (a) and (b)-
Wt gﬂ' wEN S ) swEIw S, SAr fE A statement is laid on the Table of
waﬁw T g, T ATEG S FEed the House. . .
w T AT AEY @ qiew T HIC &A
o e FT@ a3 a‘ﬁaa{g ¥ wigdEw @ Statement
BT 3 ¥ g g NTF W "eEraw ¥
wTA TET TAT 3 94 9% fawre @1 @ g _ (a) There are no power shortages
W7 g wrer @ SEey wefa fare A in Jammu & Kashmir, Himacha] Pra-
1T T & fF Slew argdw @ oy eW desh, Delhi and Chandigarh, Harya-
¥ widt ¥ Az wfgwar 7@ qww i dyT doe na also has no overall energy
Uedt @29 A WK & | ;F WeAT Arxaw shortages. However, some times due
W W W @Y ] A ATAT 20-22 FAF to outages of thermal unitg and in-
¢ fora® gv Q) dvw WA Fzq ¥ 3-4 adequate coa] supply load shedding
e @1 wrar § safae ad Hawa @ qtq a7 has to be resorted in Delhi and
geaTs Wt AT ¢ fesw Wear dew  q% Haryana. Position would improve
o W WY §T I ATQ ATl F% GmTR with the onset of monsoons and when
qT IAHT JATET 1 g% "W srrg sarE Agrad the newly commissioned units stabi-
¥ oft g Waar ek oifred Swden @ @ lise. Punjab is having muarginal
B SFHTT ST AT Foq4T & ) aTq & zad shortages, Pwsiiion in Rajasthan is
WY WTET ENT AZ SATET LA GI¥ 9 AT normally cor .ortable but shortages
oYX Jew @9 ¥ QU J wrdT | Giorq ® take place whenever Rajasthan
AFATT W AE o1 1 Y qg gATA qiwaT &) Atomic Power Project (Nuclear)

trips out.

=) ¥ wer It =T Gy spafy (b) The reasong .for power shor-
# ggfaigg & &fr ? tages are the failure of monsoon.

during last year, frequent break-down

. . of thermal sets inadequate coal sup-
wt wwea ws  faady 9 99 Hgareg plies to thermal stations and longer

wosr avRfa & T time taken for the new thermal sets
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to stabilise. The coal supplieg to
thermal stations in Punjab Haryana
has improved recently with the result
that the thermal generation has
shown a steady increase. Continuous
high level monitoring along with
steps to jmprove maintenance which
include betterment programme have
been initiated.

PROF. NARAIN CHAND PARA-
SHAR: From the gtatement, it
appearsg that there is no shortage or
there js only marginal shortage. But
in practice, in Punjab even the in-
dustries and factories have to be
closed down. In the case of Haryana,
Rajasthan and Punjab the shortage
has been admitted, I would like to
know what are the specific steps
which have been taken by way of
installation of new projects for gene-
ration of power in Himachal Pradesh,
and other States like Jammu and
Kashmir where Hyder Power ig avail-
able in abundance.

SHR] VIKRAM MAHAJAN: We
are proposing new projects which
wi]] increase the capacity in Haryvana
by 312, Himachal Pradesh 38 Punjab
484, Rajasthan 360, and U.P. 1755.
There are common projects which
will add to the capacity by over 2000.

PROF. NARAIN CHAND PARA-
SHAR: What is the first project to
be installed immediately and within
which period will it be installed?

SHRI VIKRAM MAHAJAN: 1In
1980-81 Haryana will add 60, Hima-
cha] Pradesh will add 15, Rajasthan
will add about 200 and U.P. will add
over 272. Similarly common projectg
will add another 200, Similarly, there
are nuclear projects and sg forth.

PROF. NARAIN CHAND PARA-
SHAR: What is the earliest date for
the commissioning of the first project?

SHRI VIKERAM MAHAJAN:

1980-81,

SHRI R L. BHATIA: At what
capacity the Punjab power plants are
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running? If they are not running to
full capacity, what are the reasons?
What steps the Government are tak-
ing to see that they run to full

capacity? -

SHRI VIKRAM MAHAJAN: The
Punjab power plantg are running at
235 capacity. These plants are mainly
baseq on hydro. Because of shortage
of monsoon Jlast year the plantg are
not running to full capacity. If the
coming monsoons are good, they will
run to full capacity.

ot WW W TN ¢ WEAH HYET, TNCATH
St wraw ® geE  qraT §ar @er &
WET SAW WY GIHTC FIOT IE-TAAG I
® aAF  HICOr HHC wT A
§ Susr O & fAT GW ¥ @ #
%% wradr R ar aff | § 7

SHRI VIKRAM MAHAJAN: Raj-
asthan is a surplus State,

)
e

;

irer, & w ot M § fe gere e
, § A AT FAigaAr IaT q2w
® wiF A @WA FT FHED gfearedvE
forat & 7

SHRI VIKRAM MAHAJAN: In
1975-76, the utilisation was good, But
in the next three years, it has gone
down to less than 40 per cent. We
are trying to improve it.

SHRI M. M. LAWRENCE: Con-
sidering the electricity shortage in
the country, wil] the Government
give sanction to the Silent Valley
Project?

MR. SPEAKER: Next question.

Curtailment of output of Formula-
tions by Drug Companies

“140. SHRI K. T. KOSALRAM:
SHRI K. MALLANNA:
Wi.l the Minister of PETROLEUM

AND CHEMICALS be pleased to
state:

(a) whether several drug com-
panies have curtailed their output of
formulations;
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(b) if so, the reasons for the same;
angd

(c) how the bulk drug needs are
propesed to be met by Government?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI DALBIR SINGH): (a) to (c¢).
A Statement is laid on the Table of
the Sabha,

Statement

(a) and (b). While the output of
formulationg during 1979-80 on the
whole has increased as compareq to
the previous year, the production of
some formulationg manufactured by
some companiey hag fallen due to
various reasons such as labour un-
rest, power cuts, scarcity of raw
materials in the internationa] market
escalation in the cost of inputs:
scarcity of packaging materials (like
Aluminium Foils), etc. There are,
however, no general shortages of
formulationg »s a result of such cur-
tailment of production. There are
periodical regional shortages of some
brands and equivalents are generally
available in these cases.

(c) The requirements of bulk drugg
are met from indigenoys production
and through imports.

SHRI K. T KOSALRAM: What is
the total installed capacity of indi-
genous production of bulk formula-
tions wand what is the actual
production in 1979-80? What ig the
tota] import of bulk formulations in
1979-807

SHRI DALBIR SINGH: I would
require a separate notice for that.

SHRI K. T  KOSALRAM: Is it a
fact that because of the insistence of
Government on foreign drug com-
panieg to dilute their capital, they
are producing less?

SHRI DALBIR SINGH: So far as
overall production of formulations is
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concerned, the production has not
gone down. On the other hand, it

has increased by 12.5 per cent.

MR. SPEAKER: Question Hour is
not over, but questions are over.
I wil! go over the list again, so that
if any of the absenf Members are now
present, they may put their questions.
I find no such Member is present.
We will take up the next item.

" SHRI HARTKESH BAHADUR:
Sir, yesterday T had given a notice
regarding increase in postage rates

“partially.

MR. SPEAKER: We have seen the
notice.

Now, Papers to be Laid on the
Table.

WRITTEN ANSWERS TO QUESTIONS

'Resula.risaﬁon of 'Services of Artists
in ALR, and Doordarshan

%124, SHRI P. K. KODIYAN: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that there
are casual Artists werking in AN
India Radio and Doordarshan;

(b) if so. their number;

(¢) whether it is a fact that the
services of some casual Artists were
regularised recently;

(d) if so, their number;

(e) whether they were regularised
on the basis of any policy decision;

(f) if so, the details of the policy;
and

(g) when the remaining casual artists
are also likely to be reguiorised?

THE MINISTER OF INFORMATION
AND BROADCASTING AND SUPPLY
AND REHABILITATION (SHRI VA-
SANT SATHE); (a) and (b). Akash-
vani and Doordarshan have been en-
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gaging casual Artists on short con-
tracts for work connected with their
programmes when there are vacan-
cies in the posts of Staff Artists and
regular appointments are likely to
take time. or when a Staff Artist pro-
ceeds on leove ete. For the purpose,
Akashvani Staticns and Doordarshan
Keaurcas mainwain panels of persons
suitable for different types of work
to whom casual engagements are 2i-
ven ag and when required. The
total number of such casual artists
ig likely to be over 1200,

(¢) and (d). The number of casual
artists whose services have sp far
been ragularised in Akashvani and
Dogrdarshan is 223,

(e) and (f). Yes, Sir, In 1978 Gov-
ernment decideg that those long-term
casual artists who had either put in
(1) 365 days during either block of
three financial years 1974-77 opr 1975-
78, or (ii) 240 days in any one financial
vaar during ths years 1974-78 may
be considered for regularisation against
vacant posts of staff artists subject to

their being educationally and other
wise gualified for the post.
(g) The remaining eligible casual

artists have been kept on active panels
upto 31st December 1980 and they
would be considered for regularisation
against vacancies which may become
available during this period.

Production of Cooking Gas from
Bombay High

*126. SHR1 SUBHASH CHANDRA
BOsw ALLURI. Will the Minister of
PETROLEUM AND CHEMICALS be
pleased to state:

(a) whetheyr there is a scheme for
production of cooking gas from Bom-
bay High off shore resources; and

(b) if so, the details thereof?

THE MINISTER O PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes, Sir, A e

(b) The ONGC is setting up a gas
fractionation plant at Uran near
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Bombay for extraction of LPG from
Bombay High gas. The plant is based
on the cryogenic process, with a
design to fractionate a 50:50 mixture
of association and non-associated gas
the extent of 4 million cubic metres
per day. The production of LPG is
expected to commence in early 1981,

Relay Stations for T.V, based on
Microwave Links

*127. SHRI ARJUN SETHI. Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to establish a  series of relay
stations throughout the country for
television transmission based on mic-
rowave links in collaboration with the
Posts and Telegraphs Department;
and

(b) if so, the details thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING AND SUPPLY
AND REHABILITATION (SHRI
VASANT SATHE): (a) and (b).
A plan to expand TV services in
the country by putting up relay sta-
tions at suitable locations on
the routes of the P & T microwave
links is under formulation. The jm-
plementation of this scheme will, how-
ever, depend on the availability of
fundg and relative priorities accorded
to various schemes.

fesat § =@l 9w T a9 F FAIAA

*129, sy @A W FAT : FAT dDfeaw
qYT WX TAT TE TATH FY Tl T4 fF

() =1 7z w7 & 5 %® ad 9z
foeeft % fatfadi &1 wwaFTEl & ;AT 9%
Gl 9FM #1 49 F aawEl & fqg 9o
Foor fFar T 4r

(@) afz g, &t Frad =afFdi w1 dsir-
wor fFar mr o AR

() 3% @mr 9F A A7 F  FFAAA
3% fAa 907 Framen g ?
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News item captioned ‘Power shori
age—SAIL to incur 10 lakh tonnes
output loss”

“131, SHRI BALASAHEB VIKHE
PATIL; Will the Minister of ENERGY
AND COAL be pleased 10 state:

(a) whether his attention has been
«drawn to the news item captioned
‘Power shortage—SAIL to incur 10
lakh tonnes output loss’ appeared in
‘Economic Times’ (New Delhi Edi-
tion) of 23rd May, 1980;

(b) if so, what is the reaction of
‘Government to the allegation of SAIL
that power shortage has caused not
only production losg but also damage
to the costly equipment due to fre-
quent switching off and on of the
power; and

(¢) what action is being taken to
ensure regular supply of power to
the industrial TUnits to avoid the
losses similar to those mentioned
above?

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURY): (a) Yes, Sir.

(by With a view to ensure safety of
human life as well as safety of plants
and equipments against fluctuations in
supply all the sleel plants of SAIL
have been provided with captive gen-
erating units to insulate their minimum
essential loads from grid disturbances,
Asg far as production loss is concerned,
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while shortage of power would affect
production, other causes gsuch ag poor
maintenance of the plants, bad indus-
trial relations inter-union rivalaries
etc. could also be contributing factors.
Further the shortage of power may
have affected production of finished
goods, but there has been no impact
on production of hot metal.

(¢c) A number of short-term and
long-term measures have been and are
being taken to improve power avail-
ability in the country. These mea-
sures include:

(i) improving the present level of
capacity utilisation. Already
alter the take over by the
present Govt., the utilisation
factor has been stepped up
from below 45 per cent to
above 48 per cent. Il is hoped
that it will be possible to take
* berrnd 50 per cent. State
Governments have also been
adviseqd to similarly maximise
generation from their install-
ed capacity;

(ii) expediting commissioning of
new generation capacity in the
Ceniral Sector, and advising
the Stales to take similar
steps;

(iii) monitoring of coal stocks at
thermal power stations and
ensuring availability of coal
by building reasonable stocks;

(iv) transfer of power from surplus
to deficit areas;

(v) arranging supply of spare parts
- from indigenous and foreign
suppliers;

(vi) training of engineers for opera-
tion and maintenance of
power stations;

(vii) identification of deficiencies in
design, equipment etc, and
taking up a project renovation
programme for rectification/
replacement etc, at a number
of power stations;
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(viij) addition of new capacity,
about 14000 MW thermal and
about 5,000 MW hydro in the
next 5 years.

(ix) introduction of preventive
maintenance management.

Irrigation Projecis in Bihar

*132,. SHRI K. M., MADHUKAR:
Will the Minister of IRRIGATION be
pleased to state:

(a) is it a fact that some irrigation
projects in Bihar, such ag Gandak
project, have not fulfilled the desired
objective due to lack of proper orga-
nisation and cadre building;

(b) if go, the details thereof; and

(c) the steps Government are going
to take in thig regard?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY); (a) The
State Government have intimated that
lack of proper organisation and cadre
building are not the main reasons for
not achieving the desired objective in
respect of irrigation projects, such as
Gandak.

(b) and (c). Do not arise.

Mulia Periyar Dam, Tami] Nadu

*135. SHRI NEELALOHITHA-
DASAN. Will the Minister of IRRI-
GATION be pleased to state:

(a) what action has been taken by
the Government of India on the
various repregentations regarding the
safety of the Mulla Periyar Dam;

(b) whether the Chief Minister of
Tamil Nadu has given any assurance
to the Central Government as regard
the Mulla Periyar Dam;

(e) if so, what was that assurance:

(d) whether the Government of
Tamil Nadu hag done anything on the
basis of that assurance; and

(e) if so, give details?
" 545 LS—2
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THE MINISTER OF IRRIGATION
(SHR] KEDAR PANDAY): (a) The
dam has been inspected by various
specialist officers of the Central Water
Commission including itg Chairman to
assess its safety. The Chairman, Cen-
tral Water Commission had detailed
discussions with the officers of Kerala
ag well as the Tamil Nadu in Novem-
ber 1979 at Trivandrum on the mea-
sures to be taken to improve the
safety of the dam and to avoid any
danger to the dam pending such im-
provements. Emergency measures,
medium-term measures as well as long
term measures have been drawn up
after detailed discussions. The Gov-
ernment of Tamil Nadu have taken in
hand the emergency measures as de-
cided and have also initiated action on
the medium term and long term
measures.

(b) No, Sir,
(c) Doeg not arise.

(d) and (e). Government of Tamil
Nadu have lowered the water level in
the reservoir to RL.4-136 as decided in
the meeting with Chairman, Central
Water Commission in November, 1979.
Estimate and tender for strengthening
the dam by RCC capping have been
approved by the State Government
and arrangements to commence work
are under way,

Ex-refinery prices of Pedroleum
Products

*136. SHRI P, J. KURIEN: Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to, state:

(a) when were the ex-refinery
prices of petroleum products fixed
last and what was the price of a bar-
rel of imported crude at that time;

(b) whether the ex-refinery prices
of petroleum products have been re-
vised gccording to increase in the
price of imported crude; if so, whe
details thereof;
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" (e) what is the estimated loss in-
ourred by Indian refineries on this
account during the last one year; and

(d) what steps have been taken by
Government to tide over the financial
difficulties of the refineries?

THE MINISTER OF PETROLEUM,
CHEMICALs AND FERTILIZERS
(SHR1 VEERENDRA PATIL): (a)
Prior to the recent gencral increases,
the ex-refinery prices of petroleum
products were fixed on 17th August,
1979. The weighted average price of
imported crude o0il wag Rs. 170.28
per barrel on that date.

(by Yes, Sir. The detailg in res-
pect of the major petroleum products
is given in the enclosed statement.

(c) The total deficit suffered by
the oi] industry between 17th August,
1979 and 8th June, 1980, when nro-
duct prices were revised again was
of the order of Rs. 700 crores.

(d) Special loans were arranged
for the oil industry to enable them
to tide over their financjal difficulties
till prices were revised on 8-6-80.

Statement
Details  in 1espect  of Najor Petrolium
fproducts
Ex-Refinerv retention

Product prices Rs.[KI. as on

17-8-70 8-G-8o
Motor Sp rit 83 Octune a68 414 11604 .48
Superior Kerosene OQil 020,21 1267.99
High Speed Dicsel 016.96 126,04
Li ght Dicsel Qil 8g0.88 1213.60
Furnace Oil 773.48 1064.57

Nore:—The ex-refinery rctention prices
are exclusive of the following ele-
ments of cost, namely, customs/excise
duty, transportation charges, sales tax,
dealer's commission, marketing distri-
bution costs and margins etc.
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Loan from the World Bank for
Farrakka Power Project

*187. SHRI K. P. SINGH DEO;
SHRI P, M. SAYEED:;

Will the Minister of ENERGY AND
COAL be pleased to state:

(a) whether it is a fact that National
Thermal Power Corporation Chairman
had visited United States of America to
negotiate a loan which the World Bank
has agreed to give for the Farrakka
Power Project;

(b) if so, what is the outcome oI
the visit; and

(c) what would be the additional
power lhat will be generated with
the World Bank loan and the parti-
culars thereof?

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURY): (a) Yes, Sir. Chair-
man, Nationa] Thermal Power Cor-
poration had visiteg Washington as
Member of the Government of India’s
negatiating team.

(b) The negotiations with the
Worid Bank have been concluded
satisfactorily for obtaining g Credit
assisiance for financing the Farrakka
Thermal Power Project. The financ-
ing has still to be approved by the
World Bank.

(¢) The scope of the Farakka
Therma] Power project for which
Credit negotiations have been con-
cluded consists of 3x200 MW generat-
ing units. The Development Credit
Agreement between Government of
India and International Development
Association, covering the termg of
the Credit has not yet been executed.
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Central Assistance to States for Flood
Control Works

*139. SHRI GULAM RASOOL
KOCHAK:

SHRI M. V. CHANDRA-
SHEKHARA MURTHY-:

Wil] the Minister of IRRIGATION
be pleased to state:

(a) whether Union Minister has

1stued any dreclive to those States
who are usually affected by floods:

(by 1f so, what are the details of
the steps being taken to provide Cen-
tra] assistance to those States for
flood contro] works:;

(c) whether Planning Commission
was requested to provide fund, for
the purpose; and

(d) what are the measures likely
to be taken in 1980-81 for flood
protection works?

THE MINISTER OF 1RRIGATION
(SHRI] KEDAR PANDAY): (a) to
(¢). In the context of the approach-
ing flooq season, the Central Govern-
ment has  recently requested the
State Governmentg and Union Terri-
tories to review the arrangements
made and precautionary measures
taken to ensure that they are ot
caught unprepared in tackling the
flood problem in the varioug flood
prone npreas. As  floog contro] is a
State Subject, the expenditure on
such preparatory works ang other
flood control works is met by the
Stat, Governments out of their res-
pective non-Plan and Plan budgcets.
The Centra! provides financia] assis-
tance in the form of block loan: and
crants for the State Plans as 5 whole,
which the State Governments can
allocate to various sectors according
to their respective priorities with the
Concurrence of the Planning Com-
mission. Besideg this the Central
Government glso provides loan assis-
tance to some identified important
flood contro]l works. For the year
1980-81, a tota] assistance of Rs, 25
crores has been proposed by the
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Planning Commission for such sche-
mes 1n the country.

(d) The warioug flood control mea-
sures that are likely to be adopted in
the country in 1980-81 are, flood pre-
tection embankments, workg for river
training anq prevention of bank ero-
sion, drainage channels, town protec-
tion works, ring bunds for villages,
construction of sluices, The total out.
lay on flood control works in the
country for 1980-81 is expected to be
Rs. 168.59 crores.

Refugees of 1971 Indo-Pak War

*141. SHRI NIHAL SINGH: W.!l! the
Minister of SUPPLY AND REHABILI-
TATION be pleased to lay a stater.ent
shewing:

(a) the number of refugees who
came to India following the 1971
Indo-Pak war and the amount of
expenditure, incurred on them by way
of relief work, so far, (year-wise);
and

(b) the number of families rehabi«
litated permanently so far and the
number of families that went back to
Pakistan and the places where Gov-
ernment propose to rehabilitate the
remaining families?

THE MNISTER OF INFORMATION
AND BROADCASTING AND SUPFLY
AND REHABILITATION (SHRI VA-
SANT SATHE): (a) Out of about 75.000
persons who erosse 1 over 10 India de -
ing the Indo-Pak Conflict of 1971, ¢ ;out
54.000 nersons comprising of 10,200
families sought admission in relief
camps of Rajasthan and Gujarat. A
statement is 1aid on the Table «f the
Sabha giving information regarding the
expenditure incurred on them hy wAy
of relief assistance year-wise {rom
1971-72 to 1979-80.

(b) About 5,600 Displaced I'erson
families (4,300 in Rajasthan and 1,300
in Gujarat) have so far been moved to
rehabilitation sites for resettlement.
The remaining families of Rajlasthan
are proposed to be resettled in Jaisal
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mer and Barmer Districts and those of
Gujarat in Kutch District.

Authentic information regarding the
number of families who went back to
Pakistan is not available.

. Amounts released to Government of
Rajasthan and  Gujarat for providing relief
assistance to Displaced Persons of Indo-Pak
Conflict, 1971 in camps year-wise during 197:-
72 to  1979-8B0

(Rs. in laksh)

Year Rajasthan  Gujarat
State State
Relief Relicf
1971-72 . . . 4.82 1.50
1972-73 . 146.84 34.00
1973-74 . . . 148.00 40.00
1974-75 155, 66 97.00
1975-70 . . 180.00 45.00
1979-77 . . . 213.00 40.00
19773 . . 615.00 36.00
1978-79 . . . 223. 20 40.00
1979-80 | . . 130.00 4.00
Total : . . 1416, 52 277.50
Rajasthan : Rs, 1416.52 lakhs

Gujarat : Rs. 277.50 lakhs

Rs.  1694.02 lakhs

Or Rs. 17 crores
Manufacture of Niacinamide IP

942. SHRI RAJ NATH SONKAR
SHASTRI; Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) what would be fhe therapeutic
difference if Niacinamide IP is manu-
factured from 3-Cyanopyridine instead
of Beta-Picoline; and

(b) if there is no difference, the
reason why manufacture of Niacina-
mide from 3-Cyanopyridine is dis-
couraged in our country? -

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
There ic na theranentic difference bet-
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irom ‘3-cyanopyridine’ or from ‘Beta-
picoline’,

(b) 3-cyancpyridine required for the
manufacture of Niacinamide is nct
made in the country and has to be im-
ported whereas Beta-picoline is made
in the country. Production of Niacina-
mide from Beta-picoline substantially
mininiises the import dependence of
raw materials.

Rural Electrification Scheme in
Meghalaya Villages

943. SHRI P. A. SANGMA: Will the
Minister of ENERGY AND COAL be
pleased to state:

(a) the number of villages brought
under the Rural Electrification Scheme
in the State of Meghalaya, district-
wise; and

(b) the number of new schemes pro-
posed to be taken up during the year
1980-81 in Meghalaya?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Rural electrifi~
cation schemes in Meghalaya approved
by the Rural Electrification Corpora-
tion: upto 31st May, 1980 envisage, on
completion, electrification of 1,003 new
villages and intensive electrification in
123 already electrified villages. The
District-wise details are given nelow:—

Villages covered

S1. Name of District

No. New Already
electri-
fied
| GaroHills . 322 20
2 Khasi Hills . 587 79
g Jaintia Hills .| o4 24
o i ToTrAaL 1,003 123

(b) Rural electricfication schemes
are formulated and also implemented
by the State Electricity Boards, The
Rural Electrification Corporation will
be in a position to sanction new sche-
mes worth approximately Rs. 5.25
rrnrac in Meohalava durineg the vear



Indian Institute of Mass Communica-
tion

944. SHRI MANPHOOL SINCH
CHAUDHARY: Wi.l the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(a) the amount spent or provided as
assistance to the Indian Institute of
Mass Communication during the last
three years year-wise,

(b) the details of the work done by
the Institute during the preceding three
years;

(¢) whelher any evaluaticn has been
made of the work done by the Inst:tute
and if so, its details;

(d) the important projects nroposed
to be undertaken by the Institute in
the near future; and

(e) the steps proposed to make its
working effective?

THE MINISTER OF STATE
IN THE MINISTRY OF IN-
FORMATION AND BROADCASTING
AND SUPPLY AND REHABILITA-
TION (SHRIMATI RAM DULARI
SINHA): (a)

1977-78 Rs. 18.31,800.00
1978-79 Rs. 24,56,500. 00
1979-80 Rs, 38,68,000.00

(b) The principal objectives of the
Instituie as set out in its memorandum
are to organise training and reszarch;
to arrange seminars, lectures: to orga-
nise referesher courses and to zvaluate
the working of the media units of the
Ministry. The details of the work done
during the years 1977-78, 1978-79, 1979~
80, are as under:—

Training -
1. Post-Graduate Diploma Course

in Journalism for Develeping Coun-
tries—3 (one course each year).

2. Advance Diploma Course in
News Agency Journalism for Non-

Aligned countries—2 (one course

each year commencing from 1978-
79).

3. Refresher Courses each o] six
weeks duration—186.

4. Workshops Conducted—10.
5. Seminars held—10,

Research programmes undertaken—
11,

Evaluation studies completed/start-
ed—18.

Books released/under production dur-
ing 1979—80—9,

(c) No, Sir, However, a Review Lom-
mittee headed by Shri Dhararmn Bir
Sinha, had gone into its performance
and submitted Report in 1974. Subse-
quently, a Working Group was set up
to make concrete recommendations for
improving the quaiity and reach of the
Institute’s work, keeping in mind the
Report presented in 1974 by the Review
Committee. The Working Group pre-
sented a report in May, 1979 for the
future development of the Institute in
such a manner that it would better ful-
fil its role of peing the Premier Centre
of Communicaticn Teaching and Re-
search in the Country. The suggestions
of the Group for opening fullfledged
Diploma Course in Broadcast Journal-
ism and in Advertising and Public Re-
lations and courses in Rural Journausm
and Inter-personal Communication,
besides steppitg up its research and
publication programmes have peen ac-
cepted.

(d) The Institute proposes to start in
near future fullfledgeq Diploma Course
in Broadcast Journalism and in Adver-
tising and Public Relations and couises
in Rural Journalism and Inter-personal
Communication, besides stepping up its
research and publicatien programmcs.
In addition four Research Studies and
11 Evaluation Studies would be under-
taken during the current financial year.
Eight more publications are also likely
to be undertaken.

(e) Replies for (¢) and (d) give an
jdea of the measures which are pro-
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posed to be undertaken to make the
Institute more effective. Important
personalities from the press and other
media organisations, as well as from
the universities, have been included in
the Society and Executive Council of
the Institute in order to obtain the
best professional and academic advice
on running the Institute,

Strike by Allahabad High Court
Advecates

945. SHRI S. M. KRISHNA: Wili the
Minister of LAW, JUSTICE AND (OM-
PANY AFFAIRS be pleased to stale:;

(a) whether the Allahabad riigh
Court Advocates went on an indefinite
strike in early May last demanding
immediate transfer of the Chief Justice;

(b) if so, what were the rcasons for
creating some ugly scenes by the Dur
Association Members there:

(c) whether Government have looked
into the whole affair; and

(d) if so, the reaction thereto?

THE MINISTER OF LAW, JUSIICE
AND COMPANY AFFAIRS (SHRI1 P.
SHIV SHANKER): (a) to (d). Ac:ord-
ing 1o repcris and representations re-
ceived by the Government, Advocates
of the Allahabad High Court were on
strike from 7th to 19th May, 1980. A
demand for the transfer of the Chief
Justire of the Allahabad High Court
has l.een made. It has been represeal-
ed that a resolution in favour of tak-
ing direct action like boycott of courts,
relay fasts etc. demanding the t.ans.er
of the Chief Justice and mentioning
certain grievances of the Advocates
pertaining mainly to the question of
constitution of admission benches and
their rottion, notice before .iisting of
cases, and supply cof list of ready cases
to the Ascociation was to be put to a
secret ballst in a meeting of the Allaha-
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bad High Court Bar Association on
7-5-1980. It has further been represent-
ed that there was a scuffle among the
advocates during the meeting which
was disrupted. Government consider
the whole episode as unfertunate. Gov-
ernment attach great importance to the
fair and impartial administration of
iustice and Lo the maintenance of the
dignity of the Profession and the
Courts.
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Setting up of Oil Terminal at Paradip
Port

947. SHRI LAKSHMAN MALLICK:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government have taken
any decision on the setting up of an
oil terminal at Paradip Port; and

(b) if so, what are the details in

this regard?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) and
(b). The Government of Orissa have
proposed to Central Government that
an oil terminal may be set up at Para-
dip Pert so as to stockpile petroleum
products therein for onward movement
to different regions of the Stiale A
preliminary report on ihe setting up of
this oils ferminal has heen preparea.
The various aspects referred to in the
report require some more study. Only
after these aspects have beea fully
gone inle, it will be possible fo 1ake a
decision on the proposal.

Shortage 0f Kerosene and Diesel

948. SHRI HANNAN MOLLAH: wWill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether he had said in Patna in
the month of April that there is no
shortage of kerosene and diesel but rail
and road transport are scarce to come
by; and

(b) if so, the basis of making such a
claim?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) and
(b). I had said in Patna in April, 1980
that while it was possible to import
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kerocsene and diesel to the extent re-
quired gt the coastal locations, addi-
tional gupplies to the consuming loca-
tion will be limited by the transporta-
tion capacity which is not adequate,

Low Temperature Coa] Carbgnisation
: Plant at Dankuni

949. SHRI SAIFUDDIN CHOUDHU-
RY: Will the Minister of ENERGY AND
IRRIGATION AND COAL be picased
to state:

(a) whether it Is a fact that the low
temperature coal carbenisation plant
at Dankuni to supply coking gas to
Calcutta is awaiting Centre’s clearance
and

(b) if so, steps faken for
clearance to that project?

2iving

THE MINISTER OF STATE IN THE
MIN'STRY OF ENERGY (SHR] VIK-
RAM MAHAJAN): (a) and (bh). Sanc-
tion of the Dankun: LTC Project for
carbonisation of coal, manufacture of
gas, lar chemicals and other pro luerts
is under active consideration of the
Government. '

Pewer Generation in the Country
during last Five Months )

950. SHRI ANANDA PATHAK: Will
the Minister of ENERGY AND COAL
be pleased to state the position. of
power gemneration throughout the coun-
try during the last five months, month-
wise, power station-wise, which are
directly under the C(entral Govern-
ment?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): A statement show-
ing the generaticn of power irom the
Centrally owned power stations dur-
ing the period January to May, 1980 is
attached
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State ment

Statement showing the generation from centrally owned power stations for the period ¥anuary, 1980 lo

May, 1980

(Figures in Million units)

Name of the -tation Jan.8o  Feb, 8o March Bo  April8c May 8e
Raja tlian Atomic Power ;Iant T
(Nuclear) 118 24 44 126 93
Badarpur (Thermal) 115 135 164 185 195
Tarapur (Nuclear) 97 84 120 147 203
Neyveli (Thermal) 153 168 235 279 331
Damodar Valley Corporation
1. Thermal 395 359 340 322 317
2. Hydro 1 1 1 1
DV( Total . 396 30¢ 341 323 219
Baira Siul (hydro) (unit comumissioned in
May, 1980) . . 351
Kegional Languages used in ALR. and  (a) whether Government have made

T.V. Pra_xrammq_

951. SHRI SAMAR MUKHERJEE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state the time allotted for the regional
languages in different progranunes
other than Hindi from AIR and T.V.
weekly, daily, monthly language-wise;
category-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI FAM
DULARI SINHA): The information is
being ccllected and will be laid on the
Tabie of the House.

Demand by Maharashira Phatmaceuti-
cal Manufacturers Association Pune,
a " Maharashtra ’

952. SHRI R. K. MHALGI: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to refer to
the reply given to the Unstarred Ques-
tion No. 759 on 17th March, 1980 re-
garding representation from Maha-
rashtra Pharmaceutical Manufacturers
Association, Pune, Maharashtra and
state: '

a review about the demand No. 8 in the
statement attached to the above reply;

(b) if so, the action taken in this res-
pect; and

(c) if the position has not been
reviewed so far, the reasons thereof?

THE MINISTER OF PETROLEUWM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) to
(c). The review about the demand No.
6 in the statement attached to the reply
tc the question referred to is premaiture
since the needed statutory change, for
giving effect to the decision conceining
abolition of brand names in respect of
single ingredient formulations of five
drugs have not yet been effected.

Amendment of Hindu Marriage Act

953. SHRI MADHAVRAQO SCINDIA:
Will the Minister of LAW, JUSIICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether Government propose to
bring forward legislation to amend
Hindu Marriage Act in regard iq
divorce making it easier;
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(b) if so, whether Government pro-
pose consulting Social Organisations in
this regard; and

(c) if so, steps taken or propecsed to
be taken in this regard?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
P, SHIV SHANKER): (a) Yes, Sir.

() and (c). The proposed legislation
is in pursuance of the recommenaua-
t{ions contained in the 71st Report of
the Law Commission which had heen
prepared after issuing a Questionnaire
inviting views of interested parties and
bodies on the matter of irretrievable
breakdown of marriage as a ground
for divorce.

Sanction of Domestic Gas connection to
Members of Parliament

954. SHRI N. E. HORO: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether it is a fact that the for-
mer Petroleum Minister (Stri Sethi)
had announced that gas ‘choolas’ will
be given to all Members of Parliament
in Delhi and in their constituencies;

(b) 1f so, the number of MPs who
have been benefited so far with this
facility; and ' ' N

(c) what action is proposed to be
taken in respect of persons who have
got their names registered in the list
for several years and not yet received
the gas connections?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) It was de-
cided with the approval of Shr P. C.
Sethi, the then Minister of Petroleum,
Chemicals &  Fertilizers that one
cooking gas connecticn each in favour
of all the new Members of Lok Sabha
may be released in Delhi, provided
the Member did not own gas connec
tion in his name in Delhi. Subse-
quently, it has been decided ihat in
addition to one gas connection re-
leased to the Members of Parliament
in Delhi, another gas connection may
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be given, upon his request, at his
permanent place which may be taken
as his home town. Members of
Parliament may indicate any place as
their home town in this connection.

(b) From January, 1980 to May,
1980 LPG ccnnections on priority
basis have been released to about 250
Members of Parliament in Delhi and
about 100 Members of Parliament out-
side Drelhi.

(¢) The availability of cooking gas
in the country, as a whole, will
begin to increase on a significant scale
from the beginning of 13981, wilh the
commissioning pregressively of:—

(i) facilities for separation of
LPG (liquified  petiroleum gas)
from Bombay High Associated Gas;

(iiy Mathura Refinery;

((iii) Secondary Processing facili-
ties at Koyali Refinery.

In the meantime, besides tfaking
steps to increase productron of LPG
in the Refineries Government have
plans te import cooking gas to the ex-
tent possible to improve its availabi-
Iaty.

Publication of Opposition News

955. SHRI AMAR ROY PRADHAN:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that no news
is being published of the opposition
parties in the all India based news-
papers; and

(b) if so, the reasons therefor and if
not what steps Government have taken
for their publication?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM-
DULARI SINHA): (a) No, Sir.

(b) Does not arise.
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Mismanagement by Officers in LO.C.

956. SHRI K. LAKKAPPA: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to slate:

(a) whether hig &flention has been
drawn to the news-item captioned ‘iOC
gang loots Rs. 300 crores’ appearing in
the ‘Blitz’ of April 12 1880;

(b) whether serious charges of mis-
management have been levelled against
a number of officers of I0C and if so,
full details thereof;

(¢) whether these officers are also
alleged to have been in connivance with
foreign firms having dealing with 10C;

(d) whether these officers are res-
ponsible for galloping price rise 1n
crude oil and its derivatives like diesel,
kerosene, LPG and furnace oil: and

(e) whether Government have initiat-
ed any action to probe all this and if
not, whether Government will do so
now?

THE MINISTER OF PETROLLUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir.

(b) Yes, Sir, it has been alleged
that IOC has created artificial short-
age of petroleum products made un-
planned imports at their will and
pleasure, arranged inadeguate im-
ports of crude cil and products in
1978-79 and massive kickbacks are
involved in these operations

(¢) Yes, BSir.
(d) No, Sir.

(e) Three defamation suits have
been filed by Shri C. R. Das Gupts,
Chairman, IOC, ShriS. Ketharaman,
Managing Director (Marketing), IOC
and Shri Joy Joseph, Finance Direc-
tor, IOC in the Bombay High Court
in respect of these aliegations. The
matter is therefore before the Ceourt.
Government have not initiated any
probe, as such a probe is not con-
sidered necessary at this stage.
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L.P. Gas connectioms on recomumenda-
tions of Members of Parliament

957. SHRI DAYA RAM SHAKYA:
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether it is a fact that out of
turn cooking gas connections were
given on the recommendations of MPs
in the past;

(b) total number of such conneciions
provided from January 1980, to 3lst
May, 1980 out of turn on recommenda-
tions of MPs;

(c) how many connections on the
recommendations of MPs can be pro-
vided in a year;

(d) the procedure in detail in thigs
regard; and

(e) when Government will be able to
meet the requirements of MPs?

THE MNINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (5HRI
VEERENDRA PATIL): (a) to (d). For
the period between January & May
1980. there has been no system as
such of releasing gas connections out
cf iurn on the recommendations of
Members of Parliament.

(e) For release of gas connections
to the Members of Parliament neces-
sary instructions have already ‘een
issued to the Qil Companies. Under
certain prescribed conditions Menibers
of Parliament are entitled to have two
gas connections—one at their residence
in Delhi and the other in their home
town, which will be their permanent
place or any other place as indicated
by them

Purchase of Bombay Tyres Imtermatio-
nal Limited by Modi Group

8958. SHRI CHANDRADEO PRASAD
VERMA: Will the Minister of 1.AW,
JUSTICE AND COMPANY AFFAIRS
he pleased to state:

(a) whether Modi group of Industries
propose to purchase Bombay Tyres
International Limited, a subsidiary of
Firestone multinational company;



53 Written Answers

" (b) whether this deal is contrary to
M.RT.P. Act and whether Reserve
Bank of India has also not given clear-
ance of its saie deed;

(c) whether this company is being
sold for a paliry sum of Rs. 4.5 crores
whereas its price is much higher;

(d) whether the legal dues and emnti-
tlements of the employees and their
service conditions, wage structures,
other benefits and job security would
be eandangered by this transaction;
and

(e) if so, what action Government
propose to take to safeguard the inte-
rest of the employees of Bombay Tyres
International Limited?

THE MINISTER OF LAW_ JUSTICE
AND COMPANY AFFAIRS (SHRL P.
SI1IV SHANKAR) (a) Yes, Sir M/s.
Modi Rubber Limited, a companyv be-
longing to Modi Group of Companies.
have submitted applicaticns seeking
approval under Section 108A aud
372(4) of the Companies Ac’, 195G,
for acquisition of 33,30,000 equity
shares of Rs. 10 earh of M/s. Bombay
Tvres Internatlional Limited from the
Firestone Tyre and Rubber Compan_:,
Akron, Ohio, USA at par value.

(h) The matter 1s under examination
beth in the Department of Company
Affairs as well as the Department of
Economic Affairs. Clearance of
Reserve Bank has also not been ac-
corded so far.

(c) The company 'has proposed
acquisition of shares of Rs. 10 each
at par the total price of which comes
te Rs. 3.33 crores.

(d) and (e). Representations have
been received from the Union of Bom-
bay Tyres International Limited and
Firestone Tyre Employees Union. De-
cision on the proposals of the company
will be taken on merits to the extent it
concerns this Department having re-
gard to the points made by the Unions.
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Sea Erosion along the Orissa Coast at
Hookitela

959. SHRI K. PRADHANI: Will the
Minister of IRRIGATION be pleased
to state-

(a) whether it is a fact that sea ero-
sion of a 4,000-foot stretch along the
Orissa coast at Hookifola, north of
Paradip Port, has been threateningz the
very existence of a large number of
villages in Rajnagar and Mahakalpara
areas; and

(b) if so, the reaction of the Union
Government thereto?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) The
State Governmenti has intimated that
there 1s sea erosion along Orissa Coast
in a length of 4.329 feet at Hookitola,
affecting Mahakalpara and Rajnagar
Police Station areas, north ¢ the
outfail of the Mahanadi river.

(b) The State Government has to
collect relevant data and information
to formulate sui*able scheme for
taking remedial measures. For this
purpose, the Central Government
weuld render all possible technical
advice and guidance as the State
Government may require.

wiow wt fawsg
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Contract to foreign firms for erecting
fertiliser projects in Maharashtra and

Gujarat
961. SHRI CHHITUBHAI GAMIT:
Will the Minister of PETROLEUM

AND CHEMICALS be pleased to state:

(a) whether any final decision has
been taken regarding contract for con-
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:sultancy to any foreign firm for
erecting four Bombay High gas-based
fertiliser projects in Maharashtra and
- Gujarat;

(b) what led to delay in such
decision and what push-up in cost of
projects is expected now because of
such delay; and

(¢) whether FCI's Research and
development claims to build such pro-
jects was considered in detail and
reasons for rejecting it?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL: (a) and
(b). When the new Government took
office, it wanted to have a second
look at the selection of the consul-
tant for the ammonia plants of the
gas based ferilizer projects to be set
up in Maharashtra and Gujarat. An
Experts Cemmittee was, therefore, set
up to consider the relative merits of
the bidders who had earlier submit-
ted bids for this consultancy.
The Committee's report has  just
been received. The cost of the pro-
ject, as originally estimated, is like-
ly to go up principally due to iikely
escalation in prices. b

(c) While Indian firms including
Fertilizer (Planning & Development)
India Limited (formerly P&D Division
of Fertilizer Corporation of India)
have developed considerable capabili-
ties for detailed engineering, procure-
ment, construction, erection and cem-
missioning of a fertilizer plant, the
process know-how and basic engineer-
ing for certain critical items of the
ammonia plant, such as, Reforming
Section, Carbon-dioxide Removal,
Ammonia Synthesis have still to be
imported. It was, therefore, consider-
ed necessary to import technology for
the two gas based {fertilizer projects.

However, FPDIL would be fully as-
sociated with the project right from
the beginning. A provision would also
be made for the complete transfer of
technology to the FPDIL so that it
would be in a position to set future
plants in the country on its own.
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Scheme to reduce consumption of
petrol and petroleum products

962. SHRI AHMED M. PATEL: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased tc state:

(a) whether in view of ihe shortage
of pelrol and petroleum products,
Government have formulated any
scheme to reduce the consumption of
petrol and other products; and

(b) if so, what are the details in
this regard?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes Sir.

() The foilowing are some of the
important steps taken to bring alLoutl
economy and efliciency in the use of
petrol and peiroleum products in ihe
country.

(i) Introduction cof an improved
version of kerosene wick stove pos-
sessing a thermal efficiency of about
60 per cent as against the thermal
efficiency of 40 to 45 per cent pos-
sessed by other kerosene wick stoves
usually sold in the market-

(1) Advising Central Government
Ministries/Departments, State Gov-
ernments and public sector 'inder-
takings to eflfect savings in the con-
sumption of motor spirit (petrol) in
their staff cars;

(iii) Initiating studies in the State
Road Transport Undertakings, hav-
ing a large fleet of wvehicles, for
greater efficiency in the utilisation of
high speed diesel oil in the transpert
sector;

(iv) Giving advice to Stale Gov-
ernments to statutarily impose speed
limits for passenger transport vehi-
cles within cities and towns, and on
local transpert vehicles as well as
to control gocds and passenger vehi-
cles with high smoke exhausts in
order to achieve efficiency in diesel
consumption;
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(v) Substitution of Furnace Oil
by Coal, wherever it is technologi-
cally feasible;

(vi) Providing advisory service tc
the industries for the adoption of
measures aimed at improvement of
efficiency in the use of furnace oil;

(vii) Issuing detailed guidelines
for energy conservation.

(viii) Assessing the feasibility of
using a mixture of petrol and alcchol
as fuel for motor vehicles.

Paraffine quota for West Bengal

963. SHRI SOMNATH CHATTIER-
JEE: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to <tate:

(a) whether Government are aware
that paraffine quota allotted to West
Benga]l is less than the requirement
of the State during the last few years;

(b) if so, the reasons behind this;
and
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(¢) what is the allocation. of para-
fine quota for the last three years
and what is their requircruent (State-
wwvise)?

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (o)
and (b). A market survey report
prepared on behalf of the Indian Oil
Corporation Ltd., in June, 1976 had
established the demand of paraffin
wax in the country at 56000 tonnes
for 1978-79 Statewise estimates of
demand have not been established in
this survey. The demands projected
by some State  Governments|Union
Territories. (inciuding that of West
Bengal) from time to time, for en-
hancement of their paraffin, vax
quotas appear to be un-realistic and
inconsistent with their perfermance in
uplifting even the quotas allotted.

(c) Details of allocations made to
States/Union Territories during the
past 3 years are given in the enclosed
statement. '

Statement
Name of the State Allocation of Paraffin  Wax.
. 19771978 io79
I 2 3 4 5
1. Maharashtra_ 9,529 9,282 11,140
2. Gujarat 1,103 1,092 1,312
3. Madhya Pradesh 8g8 874 1,052
4. Goa, Daman Diu 219 218 264
5. Woest Bengal 6,316 6,638 7,968
6. Bihar 1,034 983 1,180
7. Orissa 581 546 656
8. Andaman & Nicobar . . 18 16 20
9. Andhra Pradesh 1,360 1,310 1,576
10. Dclhi 2529° 5 2,457 2,948
11. Uttar Pradesh . . 2,535 3,406 4,088
12. Rajathan . . . 898 - 874 1,052
13. Haryana 690 683 1,180
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I 2 3 4 5
14. Punjab 13,80 1,310 1,576
15. Himachal Piadesh a8 112 136
16. JaJ;:Llnu & Kaslair 1.(37 193 232
17. Chandigarh 138 168 206
18, Karnataka 8ol 874 1,052
19. Tamil Nadu 6,557 6,443 7,732
20. Kerala 1,534 1.474 1,772
2r. Pondicharry 112 112 136
22. Lakshdweep 5 15 20
23. Dadra & Nag. Haveli 37 306 4t
24. Sikkim 15 16 20
25. Assamn 1,250 1.201 1,440
26. Meghalava 125 112 148
27. Nagaland 205 325 325
28. Manipur 225 268 320
2g. Tripura 375 " 382 45
36.  Arunachal Pradesh “40 56 68
31. Mizoram 40 81 96

Expenditure on TA/DA of Officers of
Hindustan Fertiliser Corporation

964. SHRI SUDHIR GIRI: Will the
Minister of PETROLEUM AND CHE-
MICALS be pleascd 1o state how much
was the expeunditure on TA/DA for
Officers’ travel to Delhi frem Fead
Office of ITindustan Fertiliser Corpora-
tion Limited during the last six
monihs?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): Presumably,
the Member desires to know the ex-
penditure incurred on T.A./D.A. for
journeys performed by officers qf the
head office of Hindustan Fertilizer
Corporation located at Delhi, to Cal-
-cutta and back.

A sum of Rs. 94,100 has bheen spent
on this account during six menths
from November, 1979 to April, 1980.

Drug Market of M/s Hindustan Anti-
biotics in Iran

965, SHRI JANARDHAN POOJARY:
Wiil the Minister of PETROLEUM AND
CHEMICALS be pleased lo state:

(a) whether Hindustan Antibiotics
Limited has lost its drug market in
Iran; and

(b) if so, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) Nv,
Sir.

(b) Does not arise.
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Speeches of MPs on All India Radio
andpoordarshan

966, SHRI NARAYAN CHOUBEY:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the names of Members of Par-
liamment whose statements and speeches
were referred to in News broadcast
from All India Radio Delhi and Door-
darshan in May 1980;

(b) whether the All India Radio
had made arrangements to cover the
election meetings of important Mem-
bers of Parliament; and

(¢) if so, the names of MPs whose
meetings were covered/reported by
All India Radio/Doordarshan corres-
pondents?

THE MINISTER OF STATE IN 1IIE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRIMATI RAM
DULARI SINHA): (a) Names of Mem-
bers of Parliament whose statements
and speeches were referred te in News
broadcasts over All India Radio Delhi
and Doordarshan in May, 1980 are
given in Statement ‘A’.

(b)Y No special arrangements were
made by AIR to cover election meetings
of Members of Parliament. AIR’s
coverage was based mainly on reports
from News Ageacies. However, where
eleclion meetings were held al eor near
the p.aces where AIR correspondents
are posied, these were covered Ly ihese
correspondents.

(¢) Names of Members of Parha-
ment whose election meetings were
covererd hy AIR correspondenis during
May, 1980 are given in Statement ‘B’.
Doordarshan does nct  have news-
gathering net-work of its own.

Statement ‘A’

Names of Members of Parliament whose statements and speeches were reported in
News-Bulletins from Doordarshan/A.I.LR. duriry the month of May, 1980

Doordarshan

1. Smt. Indira Gandhi

2, Shri Zail Singh

3. Shri Pranab Mukherjee

4. Shri G.M. Steplen

5. Shri B. Shankaranand

6. Shri Charanjit Chanana

7. Shii A,B. A, Ghani Khan Chowdhuy
8. Shri R. Venkataraman

9. Shri J.B. Patnaik

10. Shri Rao Birendra Singh
11, Shri Vasant Sathe

12, Shri P.V, Narasimha Rao
13. Shri Sanjay Gandhi

14. Shri Charan Singh

15. Shri A,B. Vajpayee

16. Shri Raj Narain

17. Shri Namboodripad

All India Radio

1. Smt. Indira Gandhi
Shri Vasant Sathe

[ =)

3. Shri P.V. Narasimha Ran

4. Sh:i B, Shankaranand

5. Shri Zail Singh

6. Shri Bhishma Norvan Singh

7. S J.B. Patnaik

8. Shui Veerendra Patil

g. Shri P.C, Sethi
10, Shri Kamlapati Triputhi

11. Shri A.B.A. Ghani Khan Chouhury
12, Shri C.M. Stephen '
13, Shri Pranab Mukherice

14. Shri G.K. Jaffer Sharief

15. Shri R. Venkataraman

16. Shri Jagannath Pahadia

17. Shri Charanjit Chanana
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19.
20.

1.

22,

I

Written Answers

Deeordarshan
Shri Bhupesh Gupta
Shri L.K. Advani
Shri Jyotirmoy Basu
Shri Chandrashekhar)
Shri H.N. Bahuguna

List of names of Members of Parliament whoss

Smt. Indira Gandhi

Shri Zail Singh

Shri J.B. Patncik

Shri Rao Birendra Singh
Shri C.K, Jaffer Sharief
Shri Sanjay Gandhi

Shri H.N. Bahuguna

Shri Atal Behari Vajpayee
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21.
22.
23.
24.
25.
26,
27.
28.
29.
30.
31.
32.
33.
34-
96.
36.
37-
38.
39.
40.
41.
42.
43.
44.
45.
46.

Statement ‘B’

9.
10,
1.
12,
3.
14.
15.
16,
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Al Indie Radio
Shri Rao Birendra Singh
Shri A.P, Sharma
Shri P. Shiva Shankar
Shri P. Venkata-ubbaiah
Shri Z.R. Ansari
Shri R.V, Swaminathan
Shri Aziz Ahmed
Shri H.N. Bahuguna
Shri Sanjay Gandhi
Shri Charan Singh
Shri Chandrashekhar
Shri Subramaniam Swamy
Shri Atal Bihari Vajpayec
Shri L.K. Advani
Shri J.P. Mathur
Shri S.S5. Bhandari
Shri Shanti Bhushan
Smt. Mohinder Kaur
Shri Jagjivan Ram
Shri Y B Chavan
Shri Bhupesh Gupta
Shri Jy.tirmoy Basu
Shri A.C. Bhattacharya
Shri S,D. Sinha
Shri R.N. Rakesh
Smt. Kamla Bahuguna
Shri Harishekesh Bahadur
Shri Ashfaq Hussain
Shri Mohenra Singh

meetings were covered by AIR during May, 1980

Shri Shanti Bhushan

Shri Charan Singh

Shri Chandrashekhar

Shri Madhu Dandavate
Shri Subramar iam Swamy
Shri Jagiivan Ram

Shri D.N. Tewari

Shri 8.D. Sinha
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New guidelines for Allocation of
canalised drugs to Small-Scalg Sector

967. SHRI G. Y. KRISHNAN:
SHRI N. E. HORO:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to stale:

(a) whether it ig a fact that recent-
ly Government have announced new
guidelines for allocation of canalised
drug items for 1980-81 adopting a
liberal policy in favour of the small-
scale sector; and

(b) if so, the details regarding these
guidelines?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes, Sir. The guidelines for disiribu-
tion of canalised drug items for the
vear 1980-81 continue the earlier po-
licy of liberalised allocation for the
small scale sector and provide for
further liberalisalion in certain res-
pects.

(b) A copy of the guidelines for dis-
tribution of canalised drug items cur-
ing 1980-81 is laid on the Table of the
Ilouse. [Placed in Library. See No. LLT-
914/80]. S

Progress on T.V. Centre in Gujarat

969. SHRI D. P. JADEJA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state-

(a) -what is the progress in regard
to setting up of T.V, Centre in Gujarat
State; and

(b) when it is likely to start func-
tioning?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM
DULARI SINHA): (a) In Gujarat, a
TV Centre is preposed to be set up at
Ahmedabad. A site has been selected
Near Thaltej and action is on hand to
acquire it. The transmitter has also
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been ordered from M/s. Bharat Elec-
tronics Ltd., Bangalore.

(b) The TV Centre is expected to
start functioning during 1983-84.

Steep fall in power generation by
D.V.C, in May, 1980

970. SHRI INDRAJIT GUPTA: Wil
the Minister of ENERGY AND COAL
be pleased to siate:

(a) the reasons for the steep fall in
power generation by the DV(C dquring
the month of May, 1980;

(b) whether this has had serious
repercussions on the working of coal
mines, steel plants, railway traction,
and other industries which depend on
DVC power; and

(¢) whether any probe will be held
to fing out the persons and factors
responsible for the huge losses suf-
fered?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (¢). Against
an average generation of nearly 341
million units a month, for the preced-
ing three months, the generation in
May was approximately 319 million
units. The shortfall in generation has
been on account of unforeseen forced
outages due to boiler tube leakages,
wear and tear of auxilliaries, etc. Dur-
ing pericds of reduced generation, dis-
tribution of power is on the basis of a
system of graded restrictions. While
there has been no dislocation in rail
way traction, there could have been
some repercussion in the other sec-
tors.

The circumstances that resulted in
frequent outages and censequently re-
duced generation are being studied by
a Task Force deputed a few days ago.

Agreement with Soviet Union for
Drilling Wells in Tripura

971. SHRI AJOY BISWAS: Will the
Minister of PETROLEUM & CHEMI-
CALS be pleased to state:

(a) whether Government have
reached an agreement with the Soviet
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Union to drill wells in different parts
of Tripura State; and

(b) if co, the nameg of the drilling
pointg?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir.

(b) The well to be drilled under the
contract is Rakhia.

Management of M|s, Bridge & Roof
Co. (I) Ltd,

972, SHRI DINEN BHATTA-
CHARYYA:

SHRI SOMNATH CHATER-
JEE:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether attention of Govern-
ment have been drawn towards the
problemg concerning Bridge and Roof
Co. (I) Ltd. a Government of India
Undertaking;

(b) whether the Government of
West Bengal sought immediate inter-
vention to foil the attempts of the
management to damage the economic
viability of this undertaking thereby
jeopardising the future of some 1,5000
workmen now engaged in the firm;
and

(e) if so, steps taken in this matter?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): ( a)
Yes, Sir.

(b) The Minister, Department of
Cottage and Small Scale Industries,
Government of West Bengal forwarded
to Gevernment representations from
the Workers’ Union of Bridge & Roof
Co. (1) Ltd. mainly against (i) shift-
ing of Project Division from Howrah to
Caleutta and (il) sub-letting of works
to outside contractors, alleging that
such an action would damage the
eéconomic viability of the undertaking.

(c) A part of the Project Division
of Bridgn & Roof Co. (I) Ltd. is being
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shifted from Howrah to the registered
office at Calcutta (3 to 4§ KM away
from Howrah Works) to ensure that
in a highly competitive market, the
company would not be at a disadvant-
age in maintaining relations with its
valued clients (including qverseas
clients) in Private and Goveroment
Secters. As regards sub-letting of
works, this is resorted to only when
existing capacity can not meet the
special delivery requirements and that
too with full knowledge of the work-
men, It would thus appear that the
said action of the company will only
improve its overall performance and
nct damage its economic viability as
alleged.

Construction of Varadaraja Swamd
Project in Andhra Pradesh

973. SHRI V. KISHORE CHANDRA
S. DECO: Will the Minister of IRRI-
GATION be pleased to state:

(a) whether Government are consi-
dering a proposal to undertake the
construction of Varadarajz Swami
Project in Andhra Pradesh;

(b) if so, the details in respect of
the commencement of the construc-
tion, cost and its completion:; and

(c) is it a fact that there are cer-
tain difficulties in taking up this pro-
ject, if so, the steps proposed to be
taken to overcome the same?

THE MINISTER OF IRRIGATION
(SHR1 KEDAR PANDEY): (a) Yes,
Sir. The Andhra Pradesh State Sov-
ernment have a proposal to undertake
the construction of Varadarajaswamy
Project.

(b) The State Government has spent
about Rs. 25.66 lakhs on this project
against the estimated cost of Rs. 650
lakhs. The State Government nas pro-
pesed an outlay of Rs. 30 lakhs ¢iring
1980-81.

(e) Yes, Sir. This project has not
yet been cleared by the Planning Com-
mission. The State Government tave
not yet established the availability of
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water for this project, taking into &c-
count the water allocation made Ly the
Krishna Water Disputes Tribunal. The
State Government have been requested
to depule their officers for discussions
in the Central Water Commission to
expedite the clearance of the project.

Allocation of Diesel and Kerosene
0Ol for Gujarat

974. SHRI AMARSINGH V. RATH-
AWA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) what are the detailg of alloca-
tion of Diesel and Kerosene Qil for
Gujarat State for the last gix months
and the quantum to be made during
the next three months;

(b) whether Government have con-
sidered to increase the import of Die-
sel and Kerosene Oil 10 meet the ris-
ing demand and shortage of these
commodities; and

(c) if so, the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) The follow-
ing are the details of allocations of
High Speed Diesel (HSD) oil and Ikero-
sene for Gujarat State for the last six
months—

Figures in Metric Tonnes

Alloca- Alloca-
tions of tions of
Month High kerosene
Speed
Diesel
0il
December, 1979 58,309 35,308
Januoary, 1980 52,628 33,854
February, 1980 57,150 28,708
March, 1980 - 59,000 35,001
April, 1980 61,900 92,820
May, 1980 61,900 32,900

The allocations of High Speed Diesel
and Kervsene for Gujarat State for

JYAISTHA 27, 1902 (SAKA)

Written Answets 75

June, 1980 are 61119 and 29778 tonnes
respectively. The allocations for the
coming months will be decided after
taking into account the overail pvail-
ability and movement capacity for
these two products.

(b) The total indigenous production
of diesel and kercsene being lower than
the demand, the imports of these two
products are being made regularly.
These imports have been maximised in
the last few months in order to ensure
their adequate gvailability at the
coastal locations. Availability of the
products at the upcountry locations,
however, is dependent upon the trans-
portation capacity.

(¢) The total imports of High Speed
Diesel and Kerosene during January
—May, 1980 were about 1.6 million
tonnes and 0.74 million tonnes respec-
tively.

Water logging in Coal Mines of Bihar

975. KUMARI KAMLA KUMARI:
Will the Minister of ENERGY AND
IRRIGATION AND COAL be nleased
to state: "

(a) whether the working of coal
mines of Bihar was totally stopped
due to water logging in the mines dum
ing last three months;

(b) if so the total estimated loss
of production during that perioq;

(¢) whether any casualty was re-
ported; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) No, Sir.

(b) to (d). Does not arise.

Setling up of Coal Gasification Plants

976. SHRI NIREN GHOSH: Will the
Minister ¢f ENERGY AND TRRIGA-
TION AND COAI: be pleased to state:

(a) is there any plan to set up coal
gasification plants;
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(b) if so, wher;e; and
(c) if not, reasong therefor?

THE MINISTER OF STATE IN TIIE
MINISTRY OfF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (¢). Feasibi-
lity studies are at present being car-
ried out for setting up of coal gasifica-
tion plants in some important metro-
poiitan areas.

Price increase of Bulk Drugs and
Formulations

977. SHRI PIUS TIRKEY: Will the
Minister of PETROLEUM & CHEMI-
CALS be pleased to state:

(a) whether it is a fact that drug
industry has urged Government for
immediate interim price increase of
bulk drugs and formulations; and

(b) if so, stepg taken by Govern-
ment in this regard?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir.
Drug manufacturers have individually
as through their Associations, vo.ced
their demand for increase in the prices
¢f bulk drugs and formulations consc-
quent upon escalations in the cost of
inputs, particularly after the increase
in the prices of petroleum products
from Augusi 1979.

(b) Any price revision where deserv-
ed can be possible only afier the pro-
cedure and principles based on which
such price revision can be granted are
finalised, which will take some =» ore
time. Cost studies by the Bureau of
Industrial Cests and Prices are in
progress.

Hathi Committee’s Recommendations
on Multi-National Drug Companies

978. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleas-
ed to state: .

(a) whether Government desires
to break the stanglehold of big Mul-
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tinational companies in the flelg of
Drugs; in the country as is indicated
by the recent decision of liberalised
ailocation for the small units; and

(b) the reason why the Hathi Com-
mittee recommendationg for structu-
ral remedies are being kept in the
cold storage?

THE MINISTER OF PETROLEUM.
CHEMICALS AND FESTILIZERS
(S™RI VEERENDRA PATIL): (a)
While jt is true that the distribution
policy for canalised drug items for the
year 1980-81 provides for liberal al-
locations to the small scale sector, in
the case of organised sector uni s (re-
ferred to as DGTD unus) inecluding
muiti-national companies, the alloca-
tions will be made on the bpasis of
best of releases obtained during the
three-year period ending March 1977
or on the basis of licensed capacities
if indicated formulation-wise, wnich-
ever is advantageous to the unit. The
basis of ailocation is uniform for all
DGTD units.

(b) Government have already an-
nounced decisions on thie recommen-
dations of the Hathi Committes, bas-
ed on which a statement ‘was laid on
the Table of the House on 29-3-78.

Companies charged with Monopolistic
and Restrictive Trade Practices

979, SHR7 JYOTIRMOY BOSU:
Will the Minister of LAW,JUSTICE
AND COMPANY AFFAIRS be pleas-
cd to state:

(1) how many companieg belong-
ing to the houses of Tata, Birla and
Singhania have been charged with
Mcenopoelistic and Restrictive Trade
Fractices during the last three years;

(b) nature of these violationg in
each case; and

(¢) action taken on each charge?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHR1 P. SHIV SHANKER): (a) to
(c). In sp far as enquirieg in respect
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of restrictive trade practices are con-
cerned, two Statements are enclosed.
Statement—I, gives the position re-
garding enquiries instituted by the
MRTP Commission against companies
belonging to the houses of Tata, Birla
and  Singhania during the calender
years 1977 (o 1979. The Status in re-
gard to each of these enquiries, since
some of them are still pending and
are currently under investigation, is
indicated against each case, Statement
—II, gives information regaiding the
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orders passed by the MRTP Commis-
sion in respect of the companies be-
longing to the aforsaid Houses dur-
ing the calendar yeais 1977 tc 1979
in respect of all enguiries instituted
earlier,

During the years 1977 to 1979, the
MRTP Commission did not institute
any enquiry in respect of a monopo-
listic trade practice in the case of any
company belonging to the houses of
Tata, Birla and Singhania,



Written Answers 76

17, 1980

Written Answers

75

‘sIUMsu0d uo pesodwi are §)500
peyisnfunsaoud jo wonyepnduew £q
p weydiy 4| ewiouqe s1yoid ssorn) (111)

‘uorjouposd
JO 3509 01 IDUEBAI[II INOYIM 2IqY
aides 35005140 §9011d Ul aseadU] (1)

Li-1-1
*$L61 2 3161 SuLmp Ajjewiouqe 21qy —_— 12410 pUE "piT "0
‘pyeutwiia, sBurpaadolgy 64-6-ov ordeis Is0s1a jo 22ud jo aseasdou] (1) ()(e)or gl-zi-1f (DAM) "IN ¥|Ig UoAvy 0ljemD) 1
LLB1
F1yig
‘paddosp sBuipdadosg og-1-g81 Surfes ® Surdng a.a1snpoxyg (s1)(e)or  6L-P-gz ‘PIT SBIOA T
6461
"sdeos 3a110) jo
Buipuag soonid o SutsiAla Ul jpouod U Bundoy  (M)(elor  gl-G-Li 13130 pUE Py o)) SV 1O ®BIBL 1
gL61
1IN LL6)
VIVL
L g S ¥ g z 1
(alj(rjor
B(u(e)or
13paQ 30018 (1) e)os
-sIWwoy) 5N
ol IWIWOY) 3§ Jo PPID JoaeQq suonedapy paamnsul - wonmilsul  Aueduwiod pue 3sNOR Ay jo dweN  “ON
|3uipuag Aunbug Joaeq s

ewregSulg pue elug ‘eie], jo sIsnoy o)
Swiuojaq sorueduroo wutese 6461 03 LL61 Sulinp uoissiwwon) JLUW Y3 Aq pHMINSUT soninbuy ‘g LY ‘IIMIBIX ‘IsIMISTIOH Suimoyg

[—uemiwg



78

Written Answers

JYAISTHA 27, 1002 (SAKA)

77 ‘ Written Answers

ssaddiys
Sep uBlpy] [[ewWs o} UOISSIWpE ‘[BIUSP
212 seIudnued  ‘sjuedv  Suipiem
-30; ‘groljddns ‘sxaddiys 03 sadua1dy
-aid 1o saRI[[oe} snolrea Suwmoje
10 1ySlyy BulAlzed jo suONIPLOD
pue suna) jo SuUiXy uowurod ‘sSujies

Surpuag  jo Surxy uowwod ‘sButuzes jo Suijeod  (Al)(e)or 6L-01-C 519130 pue o)) digsweaig elpu] o1

*2o11d wio} -J9yjo pue ‘p3Fy s1o0p
.- Swipuag  -tun Swidreyo pue Swidpua) aasnfo)  (ur)(e)or 6L-g-g -0l 1WAW) S0IAQSY [ eqelpiy 6
6461
15ed oy ul

I¥EI-HO YINs OU AR OYM 51950 Y} 0}
sa1[ddns o [RIUSPIY) UI $}[NS1 YOIYM
oyel-go 3sed jo siseq Iy} uo Jprwl
s1 Ajddns se rej oS ur os-1ajul szaded

e Sutpusg  jo s1sn uwmidq  Suneurwinsld  (wvj(e)or gl-g-6 1aylo pue ‘pyI s 2odeg USO8
.. Supusg uonngLustp ut Suneurutiosi(q ) (elor  gl-L-3E : . * piTIuawan) dsosaly L
§L61
AJUEBLIEM
possed zapro jussuo)  gl-g 9t Y} Ul §UOTIIPUOd JA1dLISAE Butsoduny (\yle)or Li-g-zi * P Si0l0] UBSNPUWH 9
sIaums
-U0d uo $)s00  paynsnfun Susodult o)
‘og-1-¥z Jo'm wta e yim sooud Sunend Uepy (1)
sieak o5 10§ seold oy giayjo pue
103TUom o0}  uoisstwrwmo])  0g-1-tz 1p0u0d  ut s2011d jo dueudnurefy (1) (v (ejor LL-g-L1 }¥1 $I9N[O1g soisaqsy  pEQRISFAH S
s2011d U1 UONIONEAT AAISSTTNY (1)
Y1
. Suipuag uonyeuiuliostp 2011 (1) narj(elor LL-F-¥ poig 1uawian) soisaqsy peqeiefAy 1
. | sSulfeap
Aq umepgiim  uoneonpddy .. JAIN[OXD PUE  UOLILAEIT [RLIOMIID], (m)(eyor  LL-E-1€ . . .

pI] yuawy) oA €
.EO:U—._.EQ Jjo 1802 3y} M:GMU._UQH ﬁ:u_
"epos JNsned jo

‘1opio wwdp W osed) LL-g-61  siasn [emde udIwiaq uonewwusSY (1) is1)(ejol {L-E-01 p¥1 oD SJNE EdgAmux) ¢,



8o

Written Answers

JUNE 17, 1980

‘79 Written Answers

‘Plos 9a® Spoos Woym
01 su0siad 3Y) BULD'IIEII PUE J1BGII
J3A0 win} Jo juswared ‘SourugjulEL
2211d 3[BSJ1 ‘s3UI[BIP JAISTOX2 ‘BUID
‘1s1sap pue asea)  Ll-tr-¥ -10f SUl] [[N} 'SUOIILISII [ELIO}ILID], (mjie)or  Sl-z-ot "PITT "0 3ahowode] B “Sfug mep ¥

Bunsoydm g (1
"Isisop pue asea))  Ll-ri-¥ uoijoinsaleare (1) wipejor  glezi-le o : . . ©prlsmoy €
1 s d oseds ‘syusundpdul
*SIUQULYI CIJE *S103DE ], Ju sjddis pue
T "islsep pue asee)) Ll-11-2 ST I} 40] 1AW, SBIIE  BUNEIOJ] A B0 m.\..om-wm . . : . *UPYISEloA &
‘019 pRI23Ud

s1opio jo dousnbos .y ut
Apous Y0038 31} WOJ 5ATIA

-1jap 2al8 01 pue 1513 019 Iype(d
-2y Yooig pue il apising swpIo 1dadde 03 pBW SLRN (1)
=3y J9pio Uue ‘Yoo Iaplo
ue uado 0} pi] o) "$3LIdAIIP
aqn], uelpu] 3y} jo sdoing J1WoJodIun pue  pargndiuew (11,
-lysip 3yl oy suol2AIlp \ T "RIpU] wRyjiou ul
ponsst uolsstuwo) Ayl  4LL-6-08 ‘UM Ul 1310 Bumovg jou (1, (ij(e)ol ti-1-g SI0INQLRSIP $31 2§ "0D) IQN], UBlpU] 1
VIVL
L 9 S ¥ £ z 1
(a1)(e)or
: 3 (ny(eor
f(u)e)or Annkbugy
13pI0 *(1Y{e)o1 sjn dl¥ jo
TOISSTIWOY) ) Jo 19pA()  §,UOISSTUWIO]) suolesa|y paimnisul uo1NNISTI Aurduw:od pUT oSOy Ayl Jo Awe), "o
o Jo ey Annbug Joaieg IS

piugydulg puv viisg ‘vip] Jo seshoy o SuiSuojag
saupguo suwso 6L —LL61 Sumnp uowssuumion) J LYW 49 Jopaodsip pun b1 oy sorg poyngyysus satunbus g Ly #51auvak puv asumasnoy Sutawyg

11 1WWmAeg - -



82

Written Answers

JYAISTHA 27, 1802 (SAKA)

Written Answers

81

‘19 plo 1Uasuoy)

‘Ajddns
pue  uononpoxd wt wonendiuryy (1)

-uononpoud jo 1502 31 SmpuRIsyYI M
-30U 3LBIIDUL AUB FulDIP2 Moy M
[249] Mmo] e 1® 2oud a3 Swdsay (v

"SJUNOISIP [BUOIpPE Sullay() (1)

gl-z1-¢ *sajes dn-at], oI, (A1, (L (.,

¢ G.g

1

‘o) cAncwed] g *S8ug v j

C



83  Writien Answers

Re-examination of Natipnaligation of
Coal Industry

980. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of ENERGY
AND IRRIGATION AND COAL  be
pleased to state:

(a) whether Government have con-
sidered the request of the Federation
of Indian Chamberg of Commerce and
Industry to re-examine the results of
nationalisation of coal; and

(b) if so, the result thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) and (b).
The Federations of Indian Chambers
of Commerce and Industry at jts An-
mual Session held in May, 1980, had
adopted a resolution to the effect that
results of coal pationalisation should
be re-examined and contracts for
coa mining should be given to pri-
vate parties on a long term basis,
Government have considereq the mat-
ter and do not propose to give any
coal mining contracts to the private
parties,

Shortage of Aluminium Wires used
for Electricity

981. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of ENERGY
AND COAL be pleased to state:

(a) jwhether thdre is shortage of
aluminium wire in the country which
is used to extend electricity to towns
and villages; and

(b) if so, the action taken by Gov-
ernment to bring aluminium wire?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) There is
shortage of E. C, Grade aluminium
which is used mainly for manufacture
of conductors and cables used in
Transmission and Distribution.

(b) Steps are being taken to im-
port EC. Grade aluminium to meet
the gap between supply and demand
of the metal,
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Annual Increments beyond Efficiency
Bar to Employees of Ganga Basin
Water Resources Organisation

983. SHRI CHANDRAPAL SHAI-
LANI: Will the Minister of IRRIGA-~
TION be pleased to state:

(a) the number of employees ©of
the GBWRO (Ganga Basin Water
Resources Organisation) who have
not been granteq their annual incre-
‘ments beyond the Efficiency Bar;

(b) how long ago did the incre-
ments fal] due;

(¢) what are the reasons for the
delay; and

(d) how long is it likely to take to
finalise their cases?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): (a) 19,

(b) A statement is placed on the
Table of the House.

(c) The delay was due to the need
to collect particulars of the emplo-
yees from their records maintained at
various offices of the GBWRO spread
over the Ganga Basin for considera-
tion by the Departmental Promotion
Committee and the merger of the
technical posts of the GBWRO with
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those of the Central Water Commis-
sion from November, 1878,

(d) The Departmental Promotion
Committee at its meeting on 5th May
1980, approved of the grant of incre-
ments after Efficiency Bar in respect
of 7 non-technical personnel, Orders
will be issued shortly, The cases of
the remaining 12 technical personnel
are being processed.

Statement

Statement :homiagé}c dates Qfﬁz:rmal i:wmmmt}_
dus ; in respect o
Aa Mmdewﬁﬂ:ﬂoof GBWRO

Datc No. of

employees
Technical Group ‘C’ 1-4-78 1
1-7-78 1
1-10-78 [
1-1-79 1
1-2-70 2
1-4-79 1
1-7-749 2
1-8-79 1
1-9-79 '
1-10-79 1
ToraL | 12
MinisterialGroup ‘C’ 1-7-79 N _“T
Group ‘D’ . . 1-6-79 T_F—ld
1-1-80 5
TorAL o 6
GraND TotaL ___u_;g#

Examiuation of Film Censorship

984, DR. VASANT KUMAR PAN-
DIT: Wil thg Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government have com-
pleted the examination of Film

Written Answers 86

Censorship and the working of the
Filmg Division; -

(b) whether Government are aware
of the statement made by the Chair-
man of the Central Board of Film
Censors at Madras on or about 20th
March, 1980, that the Film Producers
could submit Film Script, lyrics etc, of
pre-censorship;

(c) if so, Whether the decision
would be binding on the Regional
Film Censor Officer; and

(d) whether the guidelines on
censorship would be relaxed on Inter-
national Standards for fillms meant for
export markets only?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAMDULAR] SINHA): (a) Govern-
ment are re-examining all issues con-
nected with film censorship, Govern-
ment will take a suitable  decision
after this examination is complete,

Government havg already  wound
up the Working Group on Films Di-
vision with effect from 15-2-1980, be-
cause there is no need to delink
Filmg Division from the Government.

(b) and (c¢). In meetings of the
Chairman, Board of Film Censors,
with the associations of film produ-
cers, this matber has come up for
discussion. Whenever a producer has
approached the Board for a pre-pro-
duction advice on the script, the
Board has been advising him on an
informal basis, This is only in the
natuna of a general guidance and is
in no way binding on any party.

(d) All films produced for exhibi-
tion are required to be censored in
accordance with the provisions of the
Cinematograph Act, 1952 and the
guidelines jssueq thereunder. Only
censored films are allowed for export.
There are no separate guidelines for
films meant for export abroad.
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T.V. Centre at Varanasi

985. SHRI ZAINUL: BASHEER: Will
the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) is there any proposal to estab-
lish T.V. Cenire at Varanasi;

(b) if so, when is it expected to
operate; and

(c) what is 1ihe details of the
progress?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAMDULARI SINHA): (a) Yes, Sir.
Setting up of a TV Relay Centre at
Varanasj is one of the approved sche-
mesg for the expansion of TV services.

(b) The Relay Cenlire is expected
to come up in 1984-85.

(¢) A site for the Relay Centre has
been selected. '

Drilling for Oil and Gas in Tripura in
Collaboration with USSR

986. DR. VASANT KUMAR PAN-
DIT: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) whether it is a fact that an
agreement for drilling oil and gas in
the highly prospective region of Tri-
pura has been reached between India
and USSR as reported in the
“Economic Times” Bombay Edition
dated 23rd February, 1980;

(b) if so, the names of leader and
other experts of USSR team who will
be visiting India in the near future
for drilling well in the area;

(¢) the estimated depth of the well,
the expenditure to be incurred there-
on, the expected annual oil produc-
tion and the expenses to be paid lo
USSR Government in lump sum or in
instalments; and

(d) the reasons for entering into
contract only with USSR and not
with other Western countries and
U.S.A.?
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Written Answers 88

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VIRENDRA PATIL): (a) ONGC has
signed a contract with M|s, Techno-
export, Moscow for drilling of one
well in Tripura.

(b) The names have not yet been
indicated. The Russian team will
comprise of 25 personnel, But there
will also be Indians forming part of
the drilling crew.

(¢) The Well is expected to be dril-
led to 5000 metres and the estimated
cost is Rs. 4.5 crores, This being an ex-
ploration well, it is not possible to
say whether there will be a hydro-
carbon find, much less, what the
annual oil production would be. Re-
garding expenses to be paid to Tech-
noexport, these are matters which
are normally kept confidential.

(d) Dnlling for exploration of oil
in Tripura is only a part of an agree-~
ment between India and USSR for
economic, trade, gcientific and techni-
cal collaboration signed on 14-3-79.
The USSR side have drilled a num-
ber wells in difficult down hole
conditions in Bangladesh and further
the cost of Soviel services where
available, has usually been found to
be far below the cost of obtaining
such services from Western countries.

National Perspective for Water Re-
sources Development

987. DR. VASANT KUMAR PAN-
DIT: Will the Minister of IRRIGA-
TION be pleased to state:

(a) whether the Department of
Irrigation and Central Water Com-
mission have drawn up a National
Perspective for Water Resources De-
velopment in the country;

(b) if so, the details thereof;

(c) what special attention has been
given to Backward and under-deve-
loped areas and drought-prone Dis-
tricts; and
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(d) whether a flnal decision has
been taken on the “Garland Canal”
envisaged by the Dastoor Plan

Scheme?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): (a)
Ys, Sir.

(b) The scheme envisages creation
of optimum storage capacities and in-
ter-linking of various rivers mainly
by gravity and by limited lifts where
unavoidable, so as to augment the
utilisable quantum of the 1iver waters
for irrigation of about 25 million ha.
by surface water and 10 million ha
by groundwater, beyond i{he presently
assessed irrigation potential of 1135
million ha,

(¢) The drought-prone, backward,
and underdeveloped areas are pro-
posed to be given priority by direct
irrigation from the links wherever
possible, and by replacement of prec-
sently committed waters in other
cases whenever feasible,

(d) Expert Groups set up by Plan-
pung Commission have come to the
conclusion that Dastur proposals
while conceptually interesting, are
technically unsound and ecopomically
prohibitive,

Thermal Power Stations at Nasik and
Koradi in Maharashtra breakdown

988. DR, VASANT KUMAR PAN-
DIT: Will the Minister of ENERGY
AND COAL be pleased to state:

(a) whether it is a fact that
Thermal Power Stations at Nasik and
Koradi in Maharashtra breakdown
hampering production of power as re-
ported in “Free Press Journal” dated
25th, February, 1980; '

(b) if so, whether it is also a fact
that a team of Russian experts came
to India to locate the fault in the
power stations;

(¢) if so, the details of the faulds
located, the reasons thereof and the
steps taken to prevent such break-
downs in future; and
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(d) the names of the Soviet ex-
perts who came to India and the de-
tails of the expenditure incurred by
the Government of India in this re-
gard and the extent of loss suffered
by the Maharashtra Government?

THE MINISTER OF STATE 1IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) No,
Sir.

(b) A team of Russian experts came
to Indig to discusg with BHEL matters
connected with the manufacture,
erection commissioning and operation
of 200 MW turbo-generator sets ma-
mufactureq by BHEL according to

Soviet design.

(c) Suggestions have been made
by the Soviet team to make an over
all improvement in running of the
sets. They have suggested certain
checks to be carried out for this
purpose No specific faults have been
found.

(d) The Soviet team who visited
India in May, 1980 comprised of:
(1) MR. G. V. DMITRENKO
(2) MR. G: V: ANDREV
(3) MR. B, I STUPIOHEV
(4) MR. E. N. ZEIENEVSKY
(5) MR, N. A, SOROKIN
(6) MR. N. A PAKHMOV
(7)Y MR, G, M. HUTROTSKY
(8) MR, BALLEN
(9) MR. MERZIYKH

The wvisit of Soviet Delegation was
at the cost of Soviet Government.

It is not possible t5 quantify loss
suffered by Maharashtra Government
ag a result of foroced outrages of 200
MW sets at Koradi and Nasik due
to causes which can be ascribed to
equipment deficiency alone,
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T.V, Relay Station at Nagpur

989. DR. VASANT KUMAR PAN- |

DIT. Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether the Union Govern-
ment has suggested to the Govern-
ment of Maharashtra its willingness
to put up a Relay TV Station at
Nagpur;

(b) if so, what is the total cost and
how much of it will have to be shared
by the Government of Maharashtra;
and

(c) how many new TV Stations or
Relay-Stations have been planned by
Government in the country for the
year 1980-817

THE MINITSTER OF STATE 1IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): (a) No, Sir.

(b) "Does not arise,

(¢) No new TV Station or Relay
Centre is planned to be commissioned
in 1980-81,

Supply of power to U.P. from Shakti
Nagar Thermal Power Station

990. SHRI ZAINUL BASHER: Will
the Minister of ENERGY AND
ICOAL pe pleased to state:
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(a) how much power is being sup-
plied to U.P, from Thermal Power
Station at Shakti Nagar;

(b) how much power gap is going
to be filled by Shakti Nagar Power
Station in U.P.; and

(¢) what other measures are being
contemplated by Central Govern-
ment to meet full demand of power
in U.P?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY:
(SHRI VIKRAM MAHAJAN): (a).
Singrauli Super Thermal Power Pro-
ject at Shaktinagar is in an advan-
ced stage of construction, hence no
power is being generated at present.

(b) An allocation of 850 MW power
has been made o the State of Uttar
Pradesh from Singrauli Thermal Po-
wer Project when it reaches its final
2000 MW capacity.

(c) The details of power projects
under construction in the State of
Uttar Pradesh is given in the State-
ment I. Taking into account the
benefits from the on-going and sanc-
tioned schemes, it is estimated that
there would be a peaking deficit of
1489 MW and energy deficit of 4910
MU during the year 1984-85, This
will, however, be partially mitigated
by the benefits the State would de-
tive from the power stations under
the Central Sector.

Statement

Details of power project under construction in Uttar Pradesh

Sl
No. Name of the Scheme

— — . e S, . — . {—

Expected year of commissioning during

1980-81  1978-8B2 19B2-83 10B3-84 1984-Bs 1g85-go
1 2 3 5 6 7 8
Thermal
1 Obra Unit XII 200 MW

2 Obra Ext, Unit XIII
3 Paricha Unitl

200 MW

110 MW
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! 2 3 4 5
4 Paricha Unit IT 110 MW
5 Anpara Unit I 210 MW
6 Tanda Unitl 110 MW
% Anpara Unit IT & ITI 420 MW
8 Tanda UnitII 110 MW
9 Tanda Unit III & IV 220 MW
Hydro
10 Rishikesh Hardwar Unit
IIT & IV 72 MW
11 Yamuna IT UnitI to IV 120 MW
12 Maneri] UnitI.II1 &
T ITN . 93 MW
13 Vishnu Prayag Unit I,
LI &IV . 262 MW
14 Tehri UnitI & Il 500 MW

Monthly average production of Qil at
Bombay High

991. SHR] ZAINUL BASHER: Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) what is the mtmthl_y average
production of oil at Bombay High;

(b) what steps have been taken to
increase this production;

(¢) which other coastal parts of the
country are being surveyed along
with Bombay High; and

(d) the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
The monthly average production of
oil from Bombay High during 1879-
80 was 0,368 million tonnes.

(b) A few more plaitforms are be-
ing installed under the Phase-III
development programme of Bombay
High, With the commissioning of
these platforms, a production rate of

7 million tonnes per annum is ex-
pected to be achieved by the end of
1980.

(c) and (d). Systematic reconnais-
sance seismic survey over the Indian
continental shelf (upto a water depth
of 200 metres) has been completed
to the extent of 90 per cent, leaving
the following areas still to be co-
vered: —

(a) Saurashtra Offshore Basin
(Block II-A);
(b) Off Visakhapatnam-Gopalpur

(Block- V); and

(¢) Shallow marine part of the
Bay of Bengal adjoining the
Sunderbans, )

Presently, survey is in progress in
the shallow marine part of the Bay
of Bengal, etc. Surveys in all the
remaining areas are planned to be
completed by May 1981, A begin-
ning was also made in 1978 to extent
the seismic surveys in the deeper wa-
ter areas in the Arabian Sea by con-
ducting surveys alnog severay regio-
nal lines,
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Indo-Soviet Consultancy Bureau on
erectioin of Power Generation Sets
992. SHRI NAVIN RAVANI: Will

thi Minister of ENERGY AND COAL

be pleased to state:

(a) is it true that a team of Soviet
.power experts who recently visited
Hardwar have recommended setting
up of an Indo-Soviet consultancy
bureau to provide top-level guidance
on erection of the power generation
sets produced at Hardwar plant;

(b) if so, what is Government's
stand on this recommendation;

(c) is it true that rules and instruc-
tions on operation of 200 MW sets
were not observed by certain SEBs
resulting in breakdown?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) and (b).
A team of Soviet experts recently
visited India to study the manufac-
ture, erection, commissioning, opera-
tion and maintenance of 200 MW turbo
sets being manufactured by BHEL,
based on Soviet designs with a view
to  providing technical clarifications
and suggesting measures for improv-
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between BHEL and Soviet experts, it
was considered expedient to depute
to India a Group of Soviet experts to
render technical assistance in erection
commissioning, operation and jmain-
tenance of 200 MW turbo sets of So-
viet design being manufactured and
supplid by BHEL,

(¢) Breakdowns of 200 MW  sets
are caused by deficiencies in manu-
facturing, commissioning or mal-ope-
ration of the main plant and equip-
ment or its auxilaries. No report has
been received regarding any  break-
down as a result of non-observance
of operating instruction.

Production of Fertilisers

993. SHR1 SURYA NARAYAN
SINGH: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) whether it 1s a fact that the
total preduction of fertilisers last
year was very low despite the addi-
tion of six lakh tonnes in installed
capacity;

(b) if so, the details of the prorluc-
tion of fertilisers and the actuzl
installed capacity during 1978-79 and
1979-80; and

(c) what are the reasons for fthe
poor rate of production?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRr VEERENDRA PATIL): (a)
and (b), The capacity at the end of
the wywears 1978-79 and 1979-80 and
the production of fertilizers during

ing performance, During discussions the two vears were as follows:—
(Figures in lakh tonnes)
Year Nitorgen I2 05_ o
Capacity Production Capacity  Production
1978-79 32° 59 21070 10:8o 770
e W b ied QAT
197g-80 38-901 22-26

12° 30 7-5%
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(c) The main capacity increase of
Nitrogen was ag a result of commis-
sloning of the Sindri (Modernisation)
Bhatinda and Panipat plants, Their
effective capacity available for
production during the year 1949-
80 was about 3 lakh tonnes of nitrogen
because these plantg went jnto com-
mercial production only in the middle
of the year. The production in 1979-
80 was low as compared to the capa-
city on account of factors such as
power cuts/restrictions imposed by the
various State Electricity Boards, shor-
tage of feedstock and inputs such as
gas. ISHS/fuel oil, naphtha, coal and
sulphur,

Production of Phosphate (P O
was affected during the year due to
khortagi of imported phosphoric acid
and non-stabilisation of production in
some of the plants such as Khetri and
Sindri (Rationalisation).

Memorandum from Border Field
Publicity Officers

994 PROF, NARAIN CHAND PA-
RASHAR: Wil the Minister of IN-
FORMATION AND BOADCASTING
be pleased to state:

(a) whether the Border Field Fub-
licity Officers have submitted a me-
morandum to Government for their
inclusion i1n the Central Information
Service;

(b) if so, the decision taken by
Government on this demand; and

(c) if not, the reasons therefor and
the likely date by which the decision
would be taken especially whea the
members of the Monitoring Service of
the Ministry, the personnel working
and the staff of the Sainik Samachar
etc. have already been included in this
service?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): (a) Yes, Sir.

(b) The Government have propos-
ed to include the field publicity Offi-
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cers (Border) in the Central Infor-
mation Service.

(c) Does not arise.
Opening of New Fielg Publicity Units

995. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to statle:

(a) the names of places where new
Fielg Publicity Units are propoSed to
be opened during the current finan-
cial year; and

(b), the likely dateg by which they
would be opened?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): (a) and (b).
It is proposed to open 15 new Field
Publicity Units during the current
financial year. The matter is under
consideration,

T.V. Centre for Kasauli

996, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to state the latest pro-
gress made in the setting up of a T.V.
Centre at Kasauli in Himachal Pra-
desh?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): The site for
setting up a TV relay transmitter has
been located. Action has been initi-
ated to acquire this site. Transmitter
and antenna equipments have been
procured,

Employment Compassionate
Grounds by Department of Energy
and Allied Boards

997. FPROF. NARAIN CHAND
PARASHAR. Will the Minister of
ENERGY AND COAL be pleased to
state:

(a) whether the Department of
Energy and the various allied Boards
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T T PR f N
like the BBMB are following the
policy of giving employment on com-
passionate grounds to the wards of
their employees who die in harness;

(b) if so, the number of applicants
whe sought employment on this score
during the past three years as also
the months of April and May, 1880
in the Department and the Boards
separately; and

{c) the number of those who were
given employment on account of this
consideration ;as plfo the -particulars
of those whose claims were rejected
along with the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN): (a)
Yes, Sir. The Department of Power
in the Ministry of Energy is follow-
ing the policy as laid down in Minis-
try of Home AfTairg O.M, No. 8/1/68-
CS(II), dated 19th June, 1970 and pro-
viding employment to the wards of
the employees who die in harness,
with the approval of Department of
Personnel and Administrative Re-
forms.

The: Bhakra Beags Management
Board and the Beas Construction
Board have also been making ap-
pointmenig on compassionate grounds
in accordance with the policy adopted
by the Punjab Government in this
regard.

(b) During the last three years 12
rersons ¢ought employment in the
Ministry of Energy (Department of
Power) 43 in BBMB and 44 in BCB.
During the months of April and May,
1980 none sought employment in De-
partment of Power whereas 1 in
BBMB and 2 in BCB,

(c) In the Department of Power out
of 12 persons who had applied, 10 have
been provided with employment and
in two caseg the offers of appointment
have been issyed but the applicants

ara aHll tn inin
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In BBMB aut of 44 persons who
sought employment 35 have been pro-
vided with jobs whereas 9 cases are
under consideration of the Board.

In BCB out of 46 persons who had
applied for the job 39 have been pro-
vided with jobg ‘whereas 7 could not
be provided jobg due to lack of vacan-
cies on account of reduction in the
workload on completion of various
components on the Project.

Probe intp Malpractice by Companies
in accepting Public Deposits

998, SHRI S, M. KRISHNA: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
slate:

(a) whether there is any proposal
under consideration of Government
to probe the malpractices indulged in
by some of the industrial companies
under the Public Deposit Scheme;

(b) if so, the broad outlines there-
of and whether it envisages any
punitive action to be taken against
defaulting companies;

(c) the agency through which
probe is likely to be conducted; and

(d) by what time the probe is
likely to be completed?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHERI P. -8HIV SHANKER)- (a)
and (b). No, Sir.

Complaints against any individual
non-banking non-financial company
alleging malpractices under Public De-
posit Scheme, when received, are ex-
amined by the Government and appro-
priate action is taken against such
companies for violation, if any, of the
provisiong of the Companies Act re-
lating to Public Deposits and the rules
framed thereunder as warranted,

(v and (A) Doee not arise.
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Exercise to revamp gtaff structure

999. SHRI S. M., KRISHNA: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

- {a) whether any exercise has been
taken up to revamp AIR’s staff struc-
ture; and

(b) if so, the outcome thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA). (a) and (b).
Yes, Sir. The Government had ap-
pointed a Cadre Review Committee
in 1977 to study the Cadre structure
of programme and engineering ser-
vices of A.I.R. The report submitted
by this Commitltee is being examined.

Rise in price of pain killing, sugar-
based medicines and baby food

1000. SHRI NAVIN RAVANI. Wwill
the Minister of PETROLEUM AND

CHEMICALS be pleased to state:

(a) whether it is a fact that with-
in last two or three months prices of
certain drugs like pain killers, and
sugar-based medicines and baby foods
have gone up from 10 to 50 per cent;

(b) if so, what steps have been
taken to check such price-rise; and

(c) js it true that large sector is
blaming Government for drug alloca-
tion to :mall sector responsible for
such price rise?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 VEERENDRA PATIL). (a)
Government have not allowed any
increases in the prices of price con-
trolled drugs which include pain-kill-
€ers and sOme sugar-based medicines
after March 1978. However, it is
possible that price increases might
have taken place in the following
€ases:
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(1) formulations outside the scope
of price control which are of a non-
essential nature; and

(ii) formulations manufactured by
the small scale units having an an-
nual turnover not exceeding Rs, 50
lakhs subject to their following
leader prices for Categories 1 and
IT products. There is no price con-
trol on baby foods, )

(by In the circumstances explained
in reply to part (a), the question of
taking action to check price rise in
the caseg mentioned does not arise.
However, drug manufacturing units
are gubject to profitability ceilings as
specified in the Fifth Schedule tg the
Drugs (Priceg Control) Order, 1979.

(cy No, Sir, Government have not
received any reports to this effect.

Non-registering of companies under
M.R.T.P. Act

1001 SHRI NAVIN RAVANI:
SHRI CHINTAMANI PANI-
GRAHI.
Will the Minister of LAW  JUSTICE
AND COMPANY AFFAIRS be pleased
1o state:

(a) wheiher it is a fact that Com-

.pany Law Department has launched

proceedings against many private
comvanies for not registering under
MRTP Act;

(b) which are these companies and
with which large houses they are con-
nected; and

(c) what method is found to have
been used by large houses so as to
circumvent provisions of the MRTP
Act and what action is now contem-
plated against them?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKER): (a)
Wherever indiviuual undertakings have
been prima facie considered registrabie
under section 26 of the M.R.T P. Act,
default noticeg have been issued call-
ing upon them to register themselves.
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(b) A gtatement giving a list of 370
undertakings against which default
notices were pending as on 31st De-
cember, 1979 and the industrial houses
with which they are connected, is laid
on the Table of the House. [placed in
Library, See No. LT-915/80].

(cy The usual reaction of undertak-
ings to 'which default notices are sent
is to deny that they are registrable
by either advancing a different inter-
pretation of the provisions of the
M.RT.P. Act and the various expres-
siong used therein or to iake advantage
of the default notice and report chan-
ges in the facts relied upon by the De-
partment so as to remove the basis of
registrability indicated to the under-
takings in the default notice, When
1he Department finds that an under-
taking ig evading regisiration despite
its clear registrability, the penal pro-
visions of the Act are invoked for
launching prosecution.

Proposa] to bring all company Exe-
cutives within the ambit of guide.
lines on Pay and Perks

1002. SHRI BALASAHERBR VIKHE
PATIL: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state:

(a) whether Government are consi-
dering to bring all the Company Exe-
cutives within the ambit of guidelines
governing pay and perks; and

(b) how far will it help Govern-
menial efforts to secure all-round
development of the country?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKER): (a)
and (b). The revised administrative
guidelines relating to the payment of
managerial remuneration issued by
the Centra] Government on 9th Nov-
ember 1978 apply to the Managing/
Wholetime Directors or Managers of
public limited companies and private
companieg which are subsidiaries of
public companies. The remuneration
payable to the Executives does not re-
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quire the approval of the Central
Government under the Companies Act,
1956 except where such Executives
come within the purview of Section
314(1B) of the Companies Act 1956,

The question whether the Com-
panies Act, 1956 should be amended
to bring the remuneration payable to
the Executiveg of the Companies with-
in the guidelines issueq by the Gowv-
ernment in respect of Managing/
Wholetime Directors and Managers js
under consideration.

Target and actual production of coal

1003. sHR1 ANANDA PATHAK:
Will the Minister of ENERGY AND
IRRIGATION AND CCAL be pleased
to state.

(a) the target of coal production
for 1978-79, 1879-80, 1980-81 and 1981-
82; and

(b) the actual coal production dur-
ing the last three years; year-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN)- <(a)
The final targets of coal production
for 1978-79 and 1979-80 fixed in con-
sullation 'with the Planning Commis-
sion are 106.4 million tonnes and 112
million tonneg respectively, For 1980-
81 a production target of 113 5 million
tonnes has been fixed in consultation
with the Planning Commission. For
1981-82 the production target would
be fixed towards the end of the wyear
in consultation with the Planning
Commission.

(by The actual coal vroduction dur-
ing the last 3 vears year-wise is a%
under .

1979-80 10397 million tonnes
1978-79 101,95 million tonnes

1977-78 101,00 million fomes
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Dam at Tehni (Garhwal)

1004. SHRI NIHAL SINGH: Will
‘the Minister of IRRIGATION be pleas-
«d to state.

(a) whether it is 3 fact that Gov-
ernment had taken a decision to
construct a Dam in Tehrj District,
Tehri Garhwal, U.P.;

(b) whether the work for the con-
struction of Dam has commenced;

{c) if so, at what stage the matter
stands at present and by when it is
likely to be completed;

(d) if not, whether the said pro-
Ject is being shelved; and

(e) if so, the reasons therefor?

THE MINISTER OF IRRIGATION
{SHRI KEDAR PANDAY). (a) to {(¢).
Proposals for the Tehri Dam project
and its power house were approved
by the Planning Commission in June,
1972, The preliminary works on the
project including roads, colonies di-
version tunnels adit to power house
and siripping of abutmentg are in pro-
gress. The tentative schedule date of
completion of the project is 1988-89.

{(d) and (e). In the meanwhile, the
people alffected hy the reservoir sub-
mergence have made various represen-
tationg that the dam will have adverse
environmental effects. A special team
of the Department of Science & Tech-
nology has been set up to look into
these and itg report awaited.
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Difficuity to get diesel for persons
visiting Capital for short period

1006, SHR1 MADHAVRAO SCIN-
DIA. Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) whether it is a fact that owners
of diesel driven vehicles coming to
the Capital from other parts of the
country for short visits find it hard to
obtain the diesel as a result gf control
on the item; and

(b) if so, what remedial steps were
taken or proposed to be taken to
make it available to such owners?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
(SHR1 VEERENDRA PATIL): (a)
and (b). The Delhi Administration

who are responsible for regulation of
supply of high speed diesel oil in the
Union Territory of Delhi have issued
an Order gpecifying the limits for issue
of diesel to various categories of
vehicles. According to this order, all
vehicles registered outside Delhi and
entering ithe Union Terrilory can draw
supplies as per gpecified scales from
pumps of the oil companies situated
on the border earmarked for highway
traffic. These Scales have been de-
cided keeping in view the overall
availability of the product in the
Union Territory and the priorities
evolved by the Administration for dis-
tribution of the product among differ-
ent grouns of consumers. Delhi Ad-
ministration has fixed the limits tak-
ing into consideration the availability
of diesel in the State,
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Requirement of Diesel of each State

1007. SHRI MADHAVRAQO SCIN-
DIA. Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) total requirements of each State
for diesel;

(b) whether it is a fact that dur-
ing the last one year the require-
ments of all States were not met as a
result of shortage;

(¢) if so, total shortage of the item;
and

(d) steps proposed to meet the re-
quirements of the State?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR] VEERENDRA PATIL): (a)
It is not possible to indicate Stale-
wise requirements of High Speed
Diesel Oil.

(b) The total sales of high speed
diesel oil in the country in 1979-80
wag about 12.6 per cent higher than
the sales in 1978-79  as against the
annual growth rate of 8 wer cent to
9 per cent for this product until 1977-
78 In spite of this high growth rate
in sales in 1979-80 some shortages
have been experienced in certain
places due to a very steep increase in
the demand mainly on account  of
grewth in long distance road trans-
portation of bulk goods, increased re-
quirements of diesel for power gene-
ration and drought conditions in
different parts of the country.

(¢) It is not possible to quantify it
in view of the reply as at (a) above.

(d) Steps have been taken to ensure
adequate availability of diesel at coast-
al locationg by imports. The through-
puts in the refinerieg of the country
are being maximized and optimum
use is being made of the available
transportation capacity. Supplies to
States and Union Territories have al-
ready been stepped up and future
supplies would be made keeping in
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view the overall availability and trans-
portation capability,

Effect of Shortage of Power on
Irrigation

1008, SHR1 MADHAVRAQ SCIN-
DIA. Will the Minister of IRRIGA-
TION be pleased to state:

(a) whether as a result of shortfall
in power generation, there were short-
fallg in the irrigation throughout the
country during the last one year;

' (_b). if so, percentage of shortfalls
in irrigation; and

(c) steps proposed tp be taken to
improve the same?

ThE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY). (a) to (¢).
The information is being collected
from the States and will be laid on
the Table of the House when received.

Loss in Fertilizer Corporation of India
and Hindustan Fertilizer Corporation

17089, sHRI K P. SINGH DEO:
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether it is a fact ‘hat during
the 12<t two ycars the Fertilizer Cor-
poration of India and Hindustan Fer-
tilizer Corporation together have Jost
Rs. 140 crores as compared to the un-
divided FCI's loss of Rs. 50 crores in
1977-78;

(») 1f so, what are the {actors res-
ponsible for the same; and

fc) whether Government wanted
to have an indepth study to assess the
reasons and whether the very ques-
tion of bifurcation will b2 1econ-
sidered?

THE MINISTER OF PETROLEUM,
CEEMICALS AND FERTILIZERS
(EET VEERENDRA PATIL): (a)
Yes, Sir.



109 Written Answers

losseg have been incurred

account of short-falls in
production in the different units,
caused by raw material shortage,
equipment failures and power prob-
lems.

(b) The
mainly on

(c) Government have initiated an
in-depth study of the Namrup and
Durgapur units of the Hindustan Fer-
tilizer Corporation Limited to assist
the unitg in identifying the problem
areas and in locating possible solu-
tions. The purpose of the reorganisa-
tion of Fertilizer Corporation of India
aud National 7T rtilizer Limited in
April 1978 wag to avoid centralisa-
tion of decision making and to bring
about greater autonomy to the field
units. For improving the managerial
efficiency, each company was entrust-
ed with relatively small number of

units There is no proposal at pre-
sent tp reconsider the reciganisation
issue.

Proposal to shift Headquariers of M/s.
Hindustan Fertilizer Corporation

1010 SHRI K. P. SINGH DEO*
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to stiate-

(a) whether the shifting of the
head~uarter of H.F.C. from Deihi to
Calcutta has been stopped;

(b) 1f so, the considerations which
have prompted the Government to do
s0;

(¢) whether it is a fact that as a
matter of principle IFFCO has its head
office away from the plant and if so,
why this cannot be followed by HFC-
and

(d) whether States other than West
Bengal have preferred their ciaim for
locating the HFC head office in their
State and if so, their names and Gov-
ernment's decision in this regard?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 VEERENDRA PATIL): (a)
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and (b). Pending disposal of certain
representations received by Govern-
ment against the shifting of the head
office of H F.C. to Calcutta, HF.C have
been asked not to make any financial
commitments in this regard.

(c) IFFCO hag operating plants at
Kandla and Kalol in Gujarat and a
project under implementation at Phul-
pur in UP, The Head Office is lo-
cated at Delhi. IFFCO is a venture in
which co-operativegs from all over
India have a share, The considera-
ticns that apply to the location of its
head office need not necessarily apply
in other cases.

(d)y The State Governments of
Assam and Bihar had also approached
the Central Government for locating
the head office of HFC in those States.
The claimg of these States were given
due consideration before a decision
‘was taken in March 1979 to shift the
head office of HFC to Calcutta.

Utilisation of Waters oy West-flowing
Rivers )

1011 SHRI K, T. KOSALRAM:
Will the Minister of IRRIGATION be
pleared to state:

(a) the salient features of the
scheme reported to have been finalis-
ed for the utilisation of waters of
West-flowing rivers in the Southern
States; ang

(b) the action taken
implementation?

thereon for

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) Two
statements showing the salient fea-
tures of on-going and proposed sche-
mes on West-flowing rivers in the
Southern States are annexed, (State-
mentg I & II).

(b) Schemes contained in Statement
II are to be implemented after these
are accepted by the Planning Com-
mission.
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Statemeut I
List of on-going scheme on West-flowing Rivers

Sl Name of Scheme Estimated Benefits in
No. cost in (Th. ha.)
(Rs. lakhs)
Mahara hira
1 Kal . . . . . ) . . 772 1400

Goa, Daman & D

1 Salauli . . . . . . . 2,188 20-80
2 Mandovi . . . . . . . 1,310 11-21
Kerala
1 Chitturpuzhe . . . . . . . ggo 3500
2 Kallada . . . . . . . 12,450 10600
g3 Kanhirapuzha . . . . . . . 2,730 22 €O
4 Kuttiadi . . . . . . . 3,480 30 GO
5 Pamba . . . . . . . 2,610 42 00
6 Periyar Valley . . . . . . . 3.820 86- 00
7 Pazhassi . . . . . . . 3,880 32.00
£ Muvattupuzha* . . . . . . 3,700 52°00
g Chimoney* . . . . . . . 1,300 2600

- — G

*Not yet approved by Planning Commission .
Statement 11

List of propazd projects on Vel finvic7 Rigers

— . - . e -

[ ——————i —_—

SI. Estimated Benefits
No. Name of Project cOos! 1000
(Rs. lakhs) ha.
Maharsahtra
Major
1 ‘Tillari Irrigation ., . . . . . 4787.13 36.87
(7.53
Maharashtra
&

29.34 Goa)

2 Bhatsa Irrigation | . . . . . 2164.915 10.915




113 Written Answers

JYAISTHA 27, 1902 (SAKA)

Written Answers 114

1 2 3 4
Medium
1 Hatavana 481.44 5.814
2 Nathuwadi 656 o7 454
Karnataka
Major
1 Varahi Project 943 oo 25-33
Keraia
Major
1 Kakcadavu . . . . 1335 50 41 76
2 Muvatwpuzha 3652 10 52 20
3 Chimoacy . . 126153 26 oo
4 ldamalayar 1785 48 2566
5 Karapoara Kuriarkutty (Multipurpose Scheme) ’
(Palighat) . . . . . 2685 6o rr 736
Medinm
1 Vamanaparam 747.28 20,00
2 Arca Code Irrigation Project (Beyorapuzha) 1067.00 13.624
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Rural Electrification Projects

1014, SHRI GULAM RASOOL
KOCHAK:

SHRI M. V. CHANDRA-
SHEKHARA MURTHY:

Wil] the Minister of ENERGY AND
COAL be pleased to state:

(a) whether it is a fact that the
Rural Electrification Corporation has
given a loan assistance of over Rs. 84.6
crores for more than 300 new clectri-
fication projects;

(b) if so, whethar these projects
will extend electricity to abont 14,000
villages in various States;

(c¢) if so, the names of the States
where new electrification projects

are to be started; and

(d) to what extent the REC has s0
far sanctioned loans?

" THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHR1 VIKRAlM MAHAJAN): (a)
and (b). At the meeting of the Board
of Directors of the Rural Electrification
Corporation held on 23rd April, 1980,
320 rural electrification projects for a
tota] loan assistance of Rs. 90 68 crores
were approved, These projects, oOn
completion  envisage electrification of
13,955 new villageg in different States.

(¢) The 320 projects meniioned
above include, in addition to electrifi-
cation of villages, 4 Special Transmis-
sion Projects and 35 projects for ex-
tension of electricity to Harijan Bastis
adjoining electrified villages, The
States covered by the new projects are
Andhra Pradesh, Assam, Bibhar, Gu-
jarat. rdaryana, Himachal Pradesh,
Jammu & Kashmir, Karnataka Kerala,
M.P.. Maharashtra. Manipur, Megha-
laya, Orissa, Punjab, Rajasthan,
Tamil Nadu, Tripura, Uttar Pradesh
and West Bengal.

(d) Including the 320 rural electri-
fication projects approved on 23rd
April 1980, the Corporation has, up to
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31st May, 1980 sanctioned a total
financijal asgistance of Rs. 1242.26
croreg in respect of 3534 projects.

Rajagthan Canal Project

1015, SHRI CHITTA BASU:. Will
the Minister of IRRIGATION be
pleased to state:

(a) whether it is a fact that the
progress 0of work of the Rajasthan
Canal Project has fallen short of
schedule;

‘b) if so, the full racts thereof; and

(¢) the steps taken by G rnment
to rcmedy the situation?

THE MINISTER OF IRRIGATION
(SYIR1I KEDAR PANDAY): (a) to (c).
The Rajasthan Canal Project is an
iriigalion nproiject of the Government
of Tajasthan and is being executed
by the Siate Government. In the
enrlier stages the progress on the
Project had been slow inter-alia due
to constraint of resources and non-
availability of adequate quantities of
water during non-monscon periods for
c¢rinking and constructinn purposes in
the in hospitable environments of the
Thar Derert a~ras of Raiasthan where
this oproject is lccated. It was only
af.er the Pong Dam was completed on
the Beas River in 1974 that an assured
supply of water for construction and
domestic purposes became available
throughout the year in ihe project
area. Thereafter there has been gubs-
tantial progress on the project. It is
expected that the project would be
comnleted by  1985-86 as scheduled,
The State Government has reported
that the project has been severely
handicapped in recent years by short-
age of cement and also of coal which
ic required for burning bricks and tiles
for lining the canal system. The Cen-
tral Government is assisting the State
Governmenl in obtaining  adeguate
cuantitieg of cement gnd coal for com-
vletion of the Project hy 1985-86. The
progress of construction of the Project
is being closely watched by the Cen-
tral Monitoring TUnit of the Central
Water Commissjon.
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Complaints regarding non-repaymeant
of deposits by Companies

1016. SHRIMATI PRAMILA DAN-
DAVATE. Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state:

(a) whether Government have re-
cently received complaints regarding
non-repayment of the deposits collect-
ed from Public by the limited com-
panies;

(b) whether such complaint; have
also appeared in the newspap:rs:

(c) it so, whether Government
have taken any action against erring
companies; ang _

(d) if so, give details about 1ihe
complaints and the prosecutions
launched?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKER): (a)
Government have been receiving com-
plaints from time to time from the
depositors regarding default in repay-
ment of deposits collected from the
public by s"me non-banking non-finan-
c¢ial companies,

(b) No report in any nalional news-
paper hag come to Government's at-
tention. Some such complaints may
have appeared in certain newspapers.

(¢ There iz no provision jn the
Companies Act 1056 enabling the
Government to compel non-banking
non-financial companies to repay pub-
lic deposits on maturity to depositors.
How:ver in such cases it is examined
whether the company has complied
with the provisions of Section 58A of
the Companies Act, 1956 and Com-
nanieg (Acceptance of Deposits) Rules,
1975. In appropriate cases prosecu-
tion are launched against the com-
panies and their officers in default if
anv contravention of the provisions
of SQection 58A of the Act, and the
Rules thereunder is established.
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(d) The complainis received by the
‘Government against non-banking non-
financial compaies, by and large, re-
late to non-repayment of deposits and/
or interest accrued on guch deposits
on maturily for which the depositor
hag to pursue action in an appropriate
Court of Law. If, however, contra-
vontion of the provisions of Section
58A of the Companies Act, 1956 and/
or the rules framed thereunder is no-
ticed bv the Government, the gques-
tion of prosecuting the company is
considered. Upto 81st March, 1980
prosecutiong have been launcheq in

80 such cases.

Permission to Foreign Drug Companieg
to export essential drugs

1017. SHRIMATI PRAMILA DAN-
DAVATE. Will the Minister of PET-
ROILEUM AND CHEMICALS be pleas-
ed to state:

(a) whether it is a fact that certain
foreign drug companies operating in
India have been permitted to export
essential drugs manufactured by them
in collaboration with Indian firms;

(b) if so, the names of ‘hag> foreign
drug companies and themwr !ndian col-
laborators; and

(c) details of the export of the
essential drugs by these firms during
the past two years (1879 and 1980

upto April)?

IE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
to (c). It is a fact that foreign drug
companies export drugs including es-
sential drugs They do so on the basis
of specifie manufacturing permis-
siong available to them. 'The Basic
Chemicals, Pharmaceuticals and Cos-
meticg Export Promotion Council, the
organisation concerned with drug ex-
ports has indicated that cases of joint
or collaborative exports involving
foreign and Indian firms have not

come to its notice.
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Camps for the rehabilitation of
Bangladesh Refugees in North Eastern

States

1018. SHRIMAT] PRAMILA DAN-
DAVATE: Wil] the Minister of SUP-
PLY AND REHABILITATION be
pleased to state:

(a) whether camps have Leen estab-
lished in the North Eastern States for
the rehabilitation of refugees coming
from Bangladesh;

(b) if so, details thereof (with the
na:lnes of the places of camp sites);
an

(c) the total number of refugees at
those camps at present?

THE DEPUTY MINISTER IN
THE MINISTRY OF SUPPLY AND
REHABILITATION (SHRI P K.

THUNGON): (a) No camps have
been established by the Central Gov-

ernment so far.
(by Does not arise.
(c) Nil
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Offer of Land to Hindustan Fertiliser
Corporation

1020, SHRI KRISHNA CHANDRA
HALDER: Will the Minister of PET-
ROLEUM AND CHEMICALS be pleas-
ed to state.

(a) whether he ig aware that the
Chief Secretary, Government of West
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Bengal had written a letter dated
4th December, 1979 to the Chairman
and Managing Director, Hindustan
Fertilizer Corporation Ltd. wherein
he clearly mentioned that the West
Bengal Industrial Development Cor-
poration was immediately in a posi-
tion to offer 10,000 to 15,000 sq. ft.
in a building located in the business
centre of Calcutta and some land
would be available in the Salt Lake
area for construction of an office as
well as a residential complex;

(b) whether he is aware about the
fact that the West Bengal Govern-
ment have offered them further space
i.e. a total of 26,000 sq. ft. in Poddar
Court, in Calcutta;

(¢) whether he is also aware that
HFC have not responded to that ofler;

and

(d) the reaction of Government
thereon?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
to (d). The H. F. C. received a letter
dated 4th December, 1979 from the
Government of West Benga] ag men-
tioned in part (a) o fthe question. This
wag followed up by an offer of 10,000
sq. ft. of office accommodalion from
West Bengal Industrial Development
Corporation in Poddar Court, Calcutta
in December, 1979. Since the area
offered wag short of the requirements
for the Corporate Office of HF.C, and
wag also not locationally suitable, the
H.F.C, did not pursue the offer. When
HF.C. respo ded to an advertiser in a
local paper in March, 1980 offering
accommodation of 26 000 sq, ft,, they
found that the advertiser was the
WBIDC and that the accommodation
wWes in the same building. Meanwhile,
pending disposal of certain represen-
tationgs received by Government
against the ghifting of the head office
of HF.C to Calcutta, HF.C have been
asked not to make any flnancial com-
mitment in this regard.
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Irrigation Projects in U.P.

1021, SHRI K, M. MADHUKAR:
Will the Minister of IRRIGATION be
pleased to state:

(a) is it a fact that some of the
irrigation projects in U P, suffered in
their progress due to scarcity of
cement, steel and explosives;

(b) if so, the steps Government
have taken so far to supply the re-
quired materials; and

(c) if not, the reasong therefor?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) to (¢).
The information is being  collected
from the State Government and will
be laid on the Table of the House
when received.

Gandak Project in Bihar

1022, SHRI K. M. MADHUKAR:
Will the Minister of TRRIGATION be
pleased to state;

(a) whether the Head-Quarters of
a Chief Engineer, Gandak Project is
located at Motihari in the District of
East Champaran;

(b) if so, how many workers of all
categories work there;

(c) is it a fact that all these per-
sons have no living quarters for them.

(d) if so, is it hampering the smooth
running of Gandak Project;

(e) if so, in what time Government
propose to build the quarters for
workmen of all categories there;

(f) how many workers of all grades
have their own quarters; and

(g) the details thereabout?

THE MINISTER OF IRRIGATION
(SHR] KEDAR PANDAY): (a) to
(g). The informatiop is being collected
from the State Government and will
be laid on the Table of the House onv
receipt.
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Irrigation Projects pending Clearance
before the Centra] Government

1024. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of IRRI-
GATION be pleased to lay a state-
ment showing:

(a) how many irrigation projects
are pending before Government of
India at present for clearance;
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(b) the names of thése projects and
the reasons for the delay on the part
of the Central] Government in issuing
clearance; and

(c) when will Government give
clearance to those projects?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) 27
major and 23 medium firrigation
schemes are pending with the Gov-~
ernment of India for clearance. Be-
sides these, 92 major and 46 medium
projects are pending with the State
,Governments for compliance of the
commentg of the Central Water Coms=-
mission.

(k) and (c). A statement giving the
names of the ahove 27 major and 23
medium projects is attached.

The Planning Commission has
laid down norms in regard to investi-
gations, desings, estimates and bene-
fit cos: ratio etc The projects as
received from State Governments
are examined in the light of these
norms. The projects can be consi-
dered for clearance by the Central
Government only after the technical
and economic feasibility thereof are
satisfactorily established. The clea-
rance of the projects, therefore, de-
pends upon the response from the
Stat: Governments in furnishing the
revlies to the comments of the Cen-
tral Government, and also by deput-
ing the concerneq officers for dis-
cussion to sort out the outstanding
points with the Central Government
wherever necessary.

Statement
Sl. No. Name of Project

A. MAJOR PROJECTS
ANDHRA PRADESH

1. Modernisation of Krishna Delta
System A.P,

2. Yeleru reservoir (East Godavari)
BIHAR

3. Remodelling and modernisation
of Durgawati ana]l system.
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4, Bagmati Projecd (Sitamarhi)

5. Koel-Karo-Subernarekha Inter-
Basin Irrigation Project,

8. North Koel.

GUJARAT
7. Watrak (Sabarkantha)
8. Sardar Sarovar (Broach)

9. Modernisation improving Fate-~
wadj Canal system (Ahmedabad)

10. Dantiwada, Reservoir Project

Modernisation {Banaskantha and
Mehsana) )

11. Modernisation of Bhadar Pro-
ject (Rajkot)

12, Modernising of Shatranji Poli~
thana (Bhavnagar)

13. Modernisation of Machhu I
(Rajkot)

14. Modernisation of Kharicut
Canal.

15. Modernisation of Ukai-Kakra-
par

16. Sipu (Banaskantha)
17. Jankhari Reservyoir (Surat),

MADHYA PRADESH

18. Rajghat Canal Project (Guna,
Shivpuri, Tikamgarh, Datia, Gwalior
and Bhind District) Madhya Pradesh
portion

19. Kolar Project (Sehore)
20, Halali (Vidisha & Raisan)

21. Rajghat Dam  Project (M.P.
U.p.).

MAHARASHTRA
22, Wan River Project (Akola)
23. Bawanthwadi Project (Bhan-
dara) .
PUNJAB

24. Lining of Dastributories and
Minors Project (1st phase)
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UTTAR PRADESH
25. Maudaha,

WEST BENGAL

26. Upper Xangsabati Reservoir
Project (Purulia and Bankura).

27. Bermangola,

B. MEDIUM PROJECTS
ANDHRA PRADESH

1. Buggawanka Reservoir Scheme
(Guddapa)

GUJARAT
2. Harnav Stage-II (Sabarkantha)
3. Guhaj (Sabarkantha)
4. Mazam (Sabarkantha)
JAMMU AND KASHMIR
5. Seer Lift Irrigation.
MADHYA PRADESH

6. Budhana Nalla Project (Shiv-
puri)
7. Chhirapani Project (Rajnand-~

gaon).

8. Kosartede Tank

Project and
Godavar: (Bastar). '

9. Manhar Project (Shivpuri).
10. Bah Project (Vidisha)

11. Sagar Project (Vidisha)

12, Dorsha Irrigation Project (Se-
hore).

13. Kaliasote
(Bhopal).

14. Tillar Dam Project (Shajapur).
MAHARASHTRA

15. Sonwag Irrigation Project.

16. Amarawati Project.

17. Dongaragaon Tank Project.

Irrigation Project

MANIPUR

18. Khuga Irrigation Project (Mani-
pur South).
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ORISSA
19. Bankbai Irrigation Project
(Mayur Bhanj).
RAJASTHAN

20. Sawan Bhadon Irrigation Sche-
me.

21, Chhapi Irrigation Project.
22 Bilas Irrigation Project.
UTTAR PRADESH

23. Repairs and Strengthening of
Nanak Sagar Dam.

Vamanapuram Irrigation Project

1025. SHRI A. NEELALOEITHA-
DASAN: Will the Minister of IRRI-
GATION be pleased to state:

(a) whether Government of Kerala
has already deputed the concerned
officers tc the Central Water Commis-
sion for discussions in regard to the
report of Vamanapuram Irrigation
Project; and

(b) if so, what was the result of
those discussions?

THE MINISTER OF IRRIGATION
(SHR] KEDAR PANDAY): (a) No,
Sir.

(b) Does not arise,

Bequests for considering Cinema as
.. Industry

1026 SHRI K. P. SINGH DEO:
Will the Minister of INFORMATION
AND BOADCASTING be pleased to
state:

(a) whether it is a fact that Gov-
ernment have received requests for
considering Cinema as an industry;

(b) whether Government have
taken any decision in this regard; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAMDULAR] SINHA): (a) Yes, Sir.
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(b) and (¢). No Sir, not yet.

Losses of Fertiliser Corporation of
India and Hindustan Fertiliser Corpo-
ration Units '

GULAM RASOOL
KOCHAK.:
SHRI P. M. SAYEED:
Will the Minister of PETROLEUM

AND CHEMICALS be pleased to
state:

1027. SHRI

(a) whether marketing constraints
and mounting losses encounter units
under the Fertilizer Corporation of
India and the Hindustan Fertilizer
Corporation regarding non-implemen-
tation of restructured schemesg laun-
ched about twg years ago;

(b) if so, whether some other fac-
tors have also defeated the underly-
ing objectives and the previous Gov-
ernment in April 1978 had to split the
then Fertiliser Corporation of India
and National Fertilizer Ltd. into five
autonomous Corporations; and

(c) if so, what are the main reasons
for the fertilizer losses and how the
present Government are considering
to overcome these losses? i

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
to (c). The Fertilizer Corporation of
India and Hindustan Fertilizer Corpo-
ration have incurred losses during
the last two years. The companies
did not encounter any marketing
constraints. The losses have been
incurred mainly on account of short-
falls in production in the different
units, caused by row material short-
ace, equipment failures and power
problems, The performance of the
individual units under the Fertilizer
Corporation of India and Hindustan
Fertilizer Corporation is being moni-
tored and appropriate remedial mea-
sures are initiated to improve their
production performance.

The main purpose of tha reorgani-
sation of Fertilizer Corporation of
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India and National Pertitizer Limited
in April, 1978 was to avoid centrali-
sation in the decision making and to
bring about greater autonomy to the
field umits. The rcorganisation
scheme has been fully implemented.

Guidelines for Allocation of Canalised
Drug Items

1628. SHRI GULAM RASOOL KO-
CHAK:

SHRI P. M. SAYEED:

Will the Minister of PETROLEUM
AND CBEMICALS be pleased to state:

(a) whether Government have
issued any new guidelines for alloca-
tion of canalised drug items for the
vear 1980-81;

(b) whether the shortage of several
essential drugs is likely to worsen
with the possible fall in the drug out-
put in the current year;

(¢) whether new guidelines did not
allow any growth factor for the orga-
nised sector of the industry;

(d) it so, whether the organised
sector comprising all drug companies
and Indian DGTD units have not been
given any increased allocation of
canalised drug items this year also;
and

(e) if so, whether Government have
considered to take any steps by which
the vital drug shortage may not wor-
sen again?

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHR] VEERENDRA PATIL): (a)
Yes, Sir.

(b) There has been some shortfall
in the production of few bulk drugs
including essential bulk drugs, such
as Chloramphenicol Powder, Strep-
tomycin, Dapsone, Erythromycin
Stearate etc. during the year 1979-80
as compared to the previous year.
However, there is no general shortage
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of the related forrmulations of these
bulk drugs. There :are only periodi-
cal regional shortages of some brands
of these drugs and-equivalent brands
are. gemevally svailable in these cases.
The production and availabilily of
essential drugs is monitored in this
Ministry and remedial measures
wherever necessary, are taken to re-
lieve the shoriages, if any.

(¢) to (d): The new guidelines for
distributibn of canakised bulk drugs
during 1980-81 to DGTD -umits (orga-
nised sector) are actually an improve-
ment over the guidelines effective
during the last year inasmuch as,
unlike in the past, allocation based on
the best of past releases during the
3-year period ending March, 1977 can
be madg even if such allocations are
in excess of the entitlement as per
licensed capacity of such unit.

(e) As already indicated abeve, a
watch is kept on the availability of
essential drugs and remedial action as
necessary is taken by the Ministry.

High Technelegy Drug Unils

1029. SHRI K. T. KOSALRAM: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Reserve Bank has
declared all multi-national drug com-
panies barring two ag high-technology
units;

(b) if so, the names of such compa-
nies which are high-technology units
and which are not high-technology
units; and

(c) the recommendationg of F.ER.A,
committee in this regardy

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL) (a): No,
Sir.

(b)y and (c): Do net arise.
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Representation of Film Industry in
N.F.D.C.

1030. SHRI K. T. KOSALRAM: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that pro-
minent film organisationg have urged
Government to ensure equitable re-
presentation to all sections of the film
industry from all over the country in
the proposed National Film Develop-
ment Corporation; and

(b) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM-
DULAR] SINHA): (a) Yes, Sir.

(b) Government is desirous of giv-
ing equitable representation to diffe-
rent sections concerning the film in-
dustry and the Board of the National
Film Development Corporation is be-
ing constituteq keeping this object in
view.

New Kenil Worth Hotel, Calcutta

1031. SHRI NIHAL SINGH: V1ll the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(a)whether New Kenil Worth Hotel
Private Limited, 1 & 2, Little Russel
Street, Calcutta-7 was starteq and
the number of partners of the hotel
at the time of its formation and their
number at present; and

(b) whether it is a fact that part-
ners of the Hotel gre violating com-
pany rules and whether Government
have received any complaint against
the Hote] ipn this connection and if so,
the action taken go far thereon and if
action has not been taken, thg reasons
therefor?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV S§IANKAR): (a) New Kenil
Worth Hotel Private Ltd. was regis-
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tered in the State of West Bengal on
29th April, 1970. Being a Company
there are no partners. Both at the
time of formation ang at present there
are 3 directors in the company.

(b) No complain{ has been received
against the company. The directors
of the company were however prose-
cuted, under section 210(5) of the
Companies Act, 1956 and were fined
Rs. 480 for non-laying of the Balance
Sheet of the company as on 3l1st
March, 1976 at the Annual General
Meeting.
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Sepamte Ceorporation for Supply of
Coal to Power ‘Stations .

1033. SHRI M. V. CHANDRASHE-
KHARA MURTHY:

SHRI P. M. SAYEED:

SHRI JANARDHANA POO-
JARY:

Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state:

(a) whether Union Government are
seriously considering a proposal for
setting up a separate corporation for
supply of coal to power stationg due
to the coal supply problem;

(b) whethey thig new corporation
will alsp explore the possibilities of
development of new mines; and

(c) to what extent this will help
in the matter of coal suppiy to these
therma] projects?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) With a view
to ensure timely supply of coal to the
thermal power stations a separate
Cell is being constituted within Coal
India Ltd.

(b) Does not arise.

(c) Thig will enable a close meni-
toring of supply of coal to individual
power houses and maintenance of a
liaison with the Railways to enable
supplies to be stepped up to power
houses to meet their demand.

Import of Kerosene and Diesel

1034. SHRI M. V. CHANDRASHE-
KHARA MURTHY: Will the M.inuster
of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether it ig a fact that Gov-
ernment have decided to import 5 lakh
tonnes of diesel and gnother 1.6 lakh
tonnes of kerosene during May and
June, 1980 to tide over the existing
shortage;
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(b) if so, to what extent the above
shortage will be met;

(c) what was the total allocation of
diesel and kerosene made to the
States during May, 1980 and what
is the position in June; and

(d) whether shortages of diesel and
kerosene are likely to be grave in the
near future?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VIRENDRA PATIL): (a) No,
Sir. The total imports of 3KO and
HSD during May and June, 1980 {o-
gether are estimated to be 4bout 3
lakh tonnes and 10 lakh tonneg res-
pectively.

(b) Shortage of SKO and HSD is
being made up, to the extent possible,
by imports.

(¢) The allocation marle to the
States/Union Territories for the
months of May and June, 1980 are as
given below:—

(Figures in *000 tonnes)

Allocations Allocations

Product for May, for June,
1980 1980
H.S.D. . . . 858 765
S.K.0O. | . . 353 317

(d) The supplies of diesel and kero-
sene have registered improvements in
recent months. The future supplies
will necessarily depend upon indige-
noug production as per schedule,
normal movement of products, etc,

Manufacture of Insecticides by Multi-
National Companies

1035. SHRI AHMED M. PATEL:
Will the Minister of PETROLEUM
AND CHEMICALS e pleased to
state:

(a) the names of the multi-national
companies whichag re dealing in insec-
ticides; )
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(b) whethey the raw material used
for manufacturing ingecticides ig im-
potited;

(¢) if so, threugh which agencies
or girect by the manufacturers; and

(d) the foreign exchange involved?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) The
names of the Companies in the orga-
nised settor, (dealing in insecticides)
which have more than 40 per cent
direct foreign equity are as follows:

1. Ciba Geigy of India Uimited,
Bombay.

2. Cyanamid (India) Limited,

Bombay.

3. Sandoz (India) Limited, Bom-
bay.

4. Bayer (India)
bay.

Limited, Hom-

5. Alkali and Chemicals Corpora-
tion of India Limited, Calcut-

ta.
6. Union Carbide India Limited,
New Delhi.
7. Indofil Chemicals India Limit-
ed, Bombay.
8. Hoechst Pharmaceuticals of

of India Limited, Bombay.

9, Momnsanto Chemicals of India
Limited, Bombay.

10. BASF India Limited, Bombay.

(b) Yes Sir, but to the extent these
are not available indigenously.

(c) As per the current Import pocli-
cy, import of raw materials is allow-
ed to the actual users either against
the Automatic licences being issued
baseq on actual past consumption of
under Open General Licence,’

(d) The information is being collect-
ed and will be laid on the Table of
the House in due course.
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Conl“Mivey Runwing: in.Lows
1086. SHRI AHMED M. PATEL:
Will the Minjster of ENERGY, IRRI-
CENION- AND COAL be pleased to
state:

(a) whether it is ‘& fact that Coal
Mining Public Underiakings are run-
ning in loss;

(b) if so, the extent of loss per
year gince nationalisation; ang

(¢) the steps taken by  Govern-
ment to make them profitable cen-
cemms?

THE MINISTER OF STATE IN THE
MINTSTRY OF ENFRGY (SHRI VIK-
RAM MAHAJAN): (a) Yes, Sir.

(b) According to the provisional
unaudited accounts of Coal India
Lid. and its subsidiaries, the year-

wise losses incurred is a follows:

{(Rupees in
crores)
1973-74 . . . . 33:14
1974-75 . . . . 75.58
1975-76 . . . . 54.00
1976-77 . . . . 75.21
1977-7 . . . . 102,14
1978-79 . . . . 221.17
1979-8Bo . . . . 134-42

(c) Following steps have been taken
in this regard:

(1) Production is being stepped up
ang for this, attempts are being made
to remove constraints in the supply of
power, expiocsives. and diesel.

(2) Controlling absenteeism omong
the miners.

(3) Control on man-power and im-
provement in productivity.

¢4) Improvement in the wuttlisation
of eguipment.

(5) Control on inventory and econo-
my in the use of stores,
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Shortage of High Speed Diesel

1087. SHRI SOMNATH CHATTER-
JEE: Will the Minister of PETRO-
LEUM AND CHEMICALS be vleased
to state:

(a) ,whether Gevernment are aware
that the sbortage of high speed diesel
(HSD) has a tellimg effect on the in-
dustry which js on the verge of clo-
snre; ang

(b) if sc, steps taken by Govern-
ment to sgmpply, HSD to Tripura to
save the industry as well as the wor-
kers? )

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL) (a)
Due to the closure of Bongaigaon and
Barauni refineries and intermittent
running of Digboi and Gauhati re-
fineries, there have been shortages in
the areas fed by these refineries. The
State Governments have been advised
to give the highest priority in ollot-
ment of diesel to  agriculture. The
normal consumption of High Speed
Diesel by the industries is very small.
It is not possible to assess the =ffect
of power shortage™™ industry and con-
sequent increase in demand for High
Speed Diesel.

(b) . The-following gquantity of High
Speed Diiesel was .supplied to Tripura
from January, 1980:—

January, 1980 g60 Metric Tonnes
February, 1980 . 673 " ve
March, 1980 . 784 v "
Aptil, 1980 | . O4e oo

(provisional)
May, 1pB8o [(allocation) 1300 Metric Tonnes

June, 1990 (aftocation) 1200

A very close monitoring is being
maintained over supplies of ‘he pro-
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duct to North Eastern  States and
Union Territories, including Tripura
in order to ensure maximum avadilabili.
ty and equitable distribution of the
available product in that region. The
refineries at Digboi and Gauhati are
functioning now and supply of metro-
leum products in Tripura have also
started improving,

Protest against rise in drug prices by
Indian Medical Associatiop

1038, SHRI SUDHIR GIRI.
SHRI N, E. HORO:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased.to state:

(a) whether attention of Govern-
ment has been drawn to the statement
issued by the Indian Medical Associa-
tion on 19th April, 1980 protesting
against 5 further rise in drug prices;

(by if so, the reaction of Govern-
ment thereto; ang

(c) whether Government are aware
that the prices of grugg including the
life-saving ones were already beyond
the reach of the common people?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
The Indian Medical Association, New
Deihi, have informed us that they
have not issued any statement con-
cerning rise in drug prices on April
19, 1980.

(b) Does not arise,

(c¢) Government have not allowed
any price imCreaseg for price-control-
led drugs including life-saving ones
after March, 1978. ’

The table given below would indi-
cate that while the prices of commo-
dities other than drugs have risen
substantially, the prices of drugs
have, on the whole, remained steady
for the last four years and have In



139 Written Answers

fact, witnessed 5 marginal decline
during the last two years:

Wholesale
Wholesale price
price index
Year index of of all
medicines  commodi-
ties taken
together
1976-77 . . 133.9 176.6
1977-78 . . 136.3 185.8
1978-79 . . 136.1 185.8 |
ap
1979-8Bo . . 135.2 217.1 ]

Base year 1970 71

Documentaries made by Satyajit Ray
for Films Division

1039, SHRI NAVIN RAVANI: Will
the Minister of INFORMATION AND
BROADCASTING be pleaseg to state:

(a) whether Government are aware
of a report that renowned Director
Satyajit Ray has said that his two out
of a dozen documentaries madeg for
Films Division were never showp to
public and were untraceable;

(b) if so, what happened to these
two documentaries named “Two” and
on “ Sikkim” made in 1971;

(c) if missing, who are responsible
for this and whether the responsible
persons wil] be punished; and

(d) what steps Government have
taken to trace them and shown them
to public?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAMDULARI SINHA): (a) to (d).
The reports appearing in the news-
papers indicate that Shri Satyajit Ray
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made two documentary films (a,).,‘Two'
and (b) ‘Sikkim’ for the International
Oii Company, ESSO and the Govern-
ment of Sikkim respectively and not
for the Films Division. Films Divi-
sion were never approached either by
ESSO or by Government of Sikkim
for releasing these gocumentaries on
theatrical circuit. In view of this, the
question of their release by the Films
Division does not arise.

Handing over Bad.arpur Thermal
Power Station to DESU

1040. SHRI JANARDHANA POO-
JARY: Will the Minister of ENERGY
AND COAL be pleaseq to state:

(a) whether Cenira] Government
has been urged to handover Badarpur
Thermal Station to DESU; and

(b) if so, Government’s reaction to
it?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) Yes, Sir.
The Executive Councillor Delhi Ad-
rninistration in a letter during Sep-
tember 1979 had urged Central Gov-
ernment for transferring of Badarpur
Thermal Power Station to the Munici-
pal Corporation of Delhi.

(b) Badarpur Thermal Power Sta-
tion is the first Thermal Power Sta-
tion that has been set up in the Cen-
tral Sector to supplement the power
supply to Delhi on a priority basis
ang to othey States in the Norihern
Region. The Station is wunder the
ownership of the Central Gov-
ernment, which has the responsi-
bility for making the best arrange-
ments for its further expansion, ope-
ration and maintenance. In order fo
promote integrated powar develop-
ment in the various regiong and to
ensure optimum utilisation of resour-
ces, Central generating stations such
as Badarpur have been found to be
necessary. The National Thermal
Power Corporation (N.T.P.C.) is a
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Company set up in the Central Sector
for construction of large Thermal Sta-
tions and for their operation and
maintenance. The Central Govern-
ment have, therefore, deemed it ne-
cessary to allow the NTPC to manage
and operate the Badarpur station and
complete the construction work of its
expansion programme in order that
this can be done by an organisaticn
specially geareq for this purpose.
Under the circumstances, transfer of
Badarpur Thermal Power Station to
DESU would not be feasible.

Revised guidelines on Managerial
Remuneration

1041. SHRI s M. KRISHNA: Will
the Minister of Law, JUSTICE AND
COMPANY AFFAIRS be rpleased to
state -

(a) whether Government are con-
sidering to issue revised administra-
tive guidelines on managerial remu-
neration in the light of the Gujarat
High Court judgement;

(b) if so, the bivad outline thereof,
and . .

(c¢) whether these would cover
publiv sector alio?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKER): (a) to (¢). There
is no proposal before Government to
revise the existing administrative
guidelines governing the payment of
remuneration {o the managerial per-
sonnel of public limited companies
and prirvulie companies which are sub-
sidiaries of public limited companies.
These guidelines do not apply fo
public sector undertakings incorpora-
ted as compaéanies,

Non-availability and High Price of
Life Saving Drugs

1042, SHRI S. M. KRISHNA:. Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

- () whether he is aware that the
disappearance of some vital life-saving
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drugs from the market and the spurt
in the prices of some other medicinal
items are the first signs of an impend-
ing crisis in drugs and medicines; and

(b) if so, the measures Gevernment
propose to take to meet the situation?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Govern-
ment ha’e not received any reports
of disappearance of any vital life-
saving dyug from the market. Short-
ages of branded products are, how-
ever reported from time to time from
varioug tegions. Equivalentg are gen-
erally available in these cases.

All vitul life-saving drugs are under
price control. Govt, have noi allowed
any prive increases for price-con-
irolled drugs after March, 1978. It is,
however, possible that some price in-
creases might have taken place in the
following cases:

(i) formulationg outside price con-
trol which are of a non-essential
nature; and

(iiy formulations manufactured by
the small scale units having an
annual turnover not exceeding Rs.
50" lakhg since such units are outside
price control subject to their follow-
ing leader prices for Categories I &
II productas.

(b) Does not arise,

Northern Stateg refuseg to instal Load
Despatch Centres Equipment

1043. SHRI NARAYAN CHOUBEY:
Will the Minister of ENERGY AND
COAL be pleased to state:

(a) whether it is a fact that various
Northern States have refused to instal,
load despatch centreg equipment of
the Siemen as requested by the Cen-
tral Electricity Authority; and

(b) if so, the détails and reessons
therefor?
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THE MINISTER OF STATE IN THE
MINISERY: OF ENERGY (SHRI
VIERAM MAHAJAN): (a) No, Sir.

(b) Doeg not arise.

Crisig i S¢odham Pichromate Prants

1044. SHRY'SATYA GOPAL. MISRA ;
Will' the Minister of PETROLEUM
AN CHEMICALS -be pleavsed to state:

{a) whether Government are aware
that the Sodium Dichromate Plants
#:e.facing -crisis due to shortage of
raw material;

(b)) it so, details thereof;

(c) steps taken by Government to
remove the crisis;

(d) what is the allocation of the
raw wmaterialg for each State; and

{e) the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir,
Qut of the three main raw-materials
viz. Soda Ash, Chromiile Ore and Sul-
phuric Acid, representationg have been
received from some manufaclurers of
Sodium Dichromates regarding the
shortage of Soda Ash. No representa-
tiong ‘have been received regarding the
shortage of other raw-materials.

(b) Soda Ash which was freely
available in the couniry till end of
1977 hag been in short supply since
then. The main reason for the shori-
age of thig chemical in the country
is that the indigenous production has
not kept pace with the rise in demand
for this item., The existing manufac-
turers have also been unable to
increase their production due to con-
siraing on the availability and move-
ment of coal and coke.

(¢) There is no statutory control
over the distsibution and prices of
Soda Ash. Newertheless the Geowvern-
ment - kave ‘issued guidelines to all the
manufacturers of Soda Ash which
ensure that' ad industrial cansumers
who =wwere taking the material direct
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from the manufacturers continue to
get the quantity they got in 1977 a
year of normal supply. As a result a
little more than 80 per cent of the
Soda Ash produced locally is going
direet to industrial consumers (includ-
ing Sodium Dichromate manufac-
turers) al the manufacturers price.
There is ulso constani monitoring in
Covernment of the supply being made
by the manufacturers, A aquantity of
about 20,000 tonnes has been imported
by the State Chemicals & Phaimaceu-
ticals Corporation of India Lid. New
Delh: (CPC) and distributed through
State Government agencies to the
Small Scale Sector. Apart from this,
Soda Ash import is on open general
licence for actual users under which
any actual wuser of Soda Ash can
import this chemical directly should
he find it difficult {o procure the same
locally.

() Since there is no statutory con-
trol over the distribution of the raw-
materials the question of allocation of
these to the States by the Central
Government does not arise.

(e) Does not arise,

Shifiing of Heag Offices of M|s. NFL,
RCF, FPDIL and FCI

1045. SHRI SATYA GOPAL MISRA:
Will the Minister of PETROLEUM
AND CHEMICALS he  pleased to
state whether he is aware that as per
the recommendations by the High
Court Working Group the Head
Offices of M/s. RCF, M/s. NFL, M/s.
FPDIL and M/s. FCI were shifted
to Bombsay/Delhi, Delhi/Sindri,
Delhi/Patna respectively except the
Head Office of Hindustan Fertilicer
Corporation Limited (HFCL) which is
vet to be shiftedq from Delhj to
Calcutta?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): The reorgani-
cation of the FCI and NFL w.ef,
1.4.1978 hag resulted in the formation
of five Companies: viz, ‘BCF with its
‘headquarters at Bombay, FPDIL with
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its headguarters at! Sindei:and NFL,
HFC and FCT aithy-their headquarters
at Delhi. The headquarters of the
latter three - Companies condinue to be
in- Delli.

Increase in price of Life Savimg
Drugs

1046. SHRI SATYA GOPAL MISRA:
SHRI. K. MALLANNA:

Wil} the Minister of PETROLEUM
& CHEMICALS be pleased to state:

(a) whether Government are aware
of .the fact that the prices of drugs,
including the .life-saving ones are
in:roeasing. day by day since January,
1980;

(b) whether it is also a fact that
the: manufacturers of ' the drugs are
demanding a price rise; if so, Gov-
ernment’s reaction thereto;

(c) the steps taken by Government
to bring down the. prices of the essen-
tial drugs; and

(d) the preposals taken by Govern-
ment to supply the essential drugs to
the- common people. at a subsidised
rate?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Govern-
ment have not allcwed any increases
in .the prices of price-canirelled drugs
including life-saving ones after March
1978. Howewer it is possible that
price increases might have taken place
in the following cases:

(i) formmulationg ouiside the scope
of - price ‘cantrol which. are of 3 non-
wesantial nature,

(ii) formulations manufactured by
the small Scaler uamits having an
annual turn-over not exceeding Rs,
$0.1dkhs simce such units ave out-
side. price: control subject to their
1ollowing:leader: priceg for Categories
I and 1! products.

(b) Yes, Sir. Drug manufacturers
have individually as 'well as through
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thedr -Aasociations, voiced their.demand
fior incnesse in’ the prices of bulk drugs
and formulations consequent apon
escalation in input cost particularly
after the.increase in the prices of
petroleaun products from August 1979.
Any price rewvision where deserved,
can be possible only after the proce-
dure and prinriples based on which
such price revision can be granted are
finalised wiich will take some more
time,

(e) The steps taken -by Geovermment
to reduce the prices of drugs including
essential drugg include:

(i) reductions consequent upon
chamges of duties and levies .on. cer-
{fain drugs under the 1978-79 and
1979-80 Budgets;

(ii) reductiong in  formulatjon
prices where decision {g reduce the
prices of the related bulk drugs had
been taken before March 1978.

(iii) reduction in formulation prices
(where imported bulk drugg are
used) consegquent upon changes in
the prices of bulk drugs in the inter-
nationa] market.

The cost studies of price-controlled
bulk drugs including those for ‘which
declared prices are at present prevail-
ing have been taken in hand. These
are likely to result both in increases
as well ag reductions in the prices of
bulk drugs and the connected formula-
tions,

(d) Apart from the facilities provid-
ed under varioug National Health Pro-
grammes like National Malaria Eradi-
cation Programme, National Lepsory
Eradication Programme, eic. and the
health coverage provided by the State
Governmentg there ig no other specific
proposal for the supply of essential
drugs to the common peeple at sub-
sidised rates. However, a few cana-
lised bulk- drugs ke Chloramphenicol
powder, Dapsone, Streptomycin are
being supplied to actual user manu-
facturers through CPC at subsidised
prices because in these cases, while
the landed cost of imporis has gone up,
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the formulation prices continue to be
pegged at the levels fixed before
March 1978.

Production of Super Phosphate by
Fertilizer Corporation of India Unit
at Haldia

1047, SHRI SATYA GOPAL MISRA :
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether there is any proposal
ander the consideration of Govern-
ment to extend F.C.I, Unit at Haldia
for producing Super Phosphate; i so,
details thereof; and

(b) if not, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) and (b).
There is at preseni npo proposal under
consideration for expansion A of the
fertilizer project at Haldia, which is
owned by the Hindustan Fertilizer
Corporation Limiled. The existing
project ig yvet to be commissioned on
account of non-availability of power.

New Oil Bearing Structure at South
of Bombay

1048. SHRI MANPHOOL SINGH
CHAUDHARY : Will the Minister of
PETROLEUM AND CHEMICALS be
pleased to state;

(a) whether it is a fact that a new
oil bearing structure has been found
at South of Bombay;

(b) if so, whether production poten-
tial of the region has been assesscd;
and

(c) the details thereof?

THE MINISTER OF PETROLEUM.
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL: (a) Yes, Sir, A
new oil bearing structure named R-7,
about 120 Kms, South-West of Bombay
City was discovered in May 1980.

(by No, Sir. The assessment has yet
to be done.

(c) Does not arise,

JUNE 17, 1880

Written Answers 148

Independent Body to decide Election
Petitions e

1049, SHRI G. Y. KRISHNAN: Will
the Minister of Law, JUSTICE AND
COMPANY AFFAIRS be pleased o
state:

(a) whether any suggestion for sget-
ting up an independent body to decide
election petitions quickly was made
by the Chief Election Commissioner;
and '

(b) if so, the reaction of Govern-
ment thereon?

The MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKER): (a) Though the
Chief Election Commissioner has in-
formally expressed such a view, no
such suggestion has been made for-
mally by him.

(b)y Doesg not arise,

Sale of Molasses

1050. SHRI CHANDRA DEO PRA-
SAD VERMA : Will the Minister of
PETROLEUM AND CHEMICALS be
pleased 1o slate:

(a) whether sometimes the States
Governments oifer molasses to public
through “free sale” or public auction,
etc.;

(b) if so, details of restrictions,
if any, imposed by the Central Gov-
ernment on inter-State movement of
such molasses;

(c) if reply to (b) is in the nega-
tive, whether the Central Govern-
ment have any objection to free inter-
State movement of such molasses by
respective purchases; and

(d) if so, reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Under the
Molasses Control Order, 1961 issued
by the Government of India in the
Ministry of Commerce and Industry
in March, 1961 as amended from ffme
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to time sale of molasses to public
through “free sale” or “public auction”
ig not allowed. This Conirol Order is,
however, not applicable to the States
of Bihar, U.P. Maharashtra, Punjab;
Harayana and West Bengal who have
their own Molasses Conirol Acts, Sale
of molasses in these Slates is regulal-
ed in accordance with the provisions
of the respective Molasses Control
Acts of these States.

No instances of Molasses being
offered to the public through free sale
or public auction have been reported
to the Central Government from
States and Union Territories to which
Central Molasses Control Order 1961
ig applicable

(b) There is no statutory control on
ihe inter-State movement of Molasses.
The Central Government, however,
makes allocation of molasses from
surplug States to meet the require-
ments of defleit States. These alloca-
tfions are made on the recommenda-
tions of the Central Molasses Board,
Inter-State movement of molasses is
done against the allocations sn made.

(e) and (d). Molasses constitute an
essential raw material for production
of alcohol which ig a fredstock for a
large number of alcohol based indus-
tries. With a view 1o ensuring utili-
sation of alcohol and molasses in a
judicious manner, it ig desirable and

necessary to regulate inter-state
movement .

Calling of Tenders by Indiap Oil
Corporation for import of Kerosene,
01l and Diesel

1051, SHRI P. K. KODIYAN: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to lay a
statement showing:

(a) whether tenders were invited
recently by Indian Oil Corporation for
buying oil, kerosene and diesel from
abroad;

(b) whether the tender was for a
spot purchase;
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(c) if so, the names of the com-
panies who sent tenders and the
names of the companies from whom
offer wag accepted;

(d) whether it is a fact that the
company wasg offered a oontract for
full one year; and

(e) if so, the reasons for changing
from spot purchase to contract for
one year?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) to (e).
Tenders are invited by Indian Oil
Corporation for purchase of deficit
products Jike kerosene and diesel from
time to time. It would not be in the
public interest to disclose details of
the tenders accepted in such cases.

Re-organisation of the Public Sector
Coal Corporation

1502. SHRI D. P. JADEJI:
Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state: )

(a) whether there is any proposal
under Government’s consideration to
reorganise the Public Sector Coal
Corporation and the Coal Depart-
ment;

(b) if so, the reasons therefor; and

(c) the details for reorganising it?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN):

(a) to (c). There is no proposal
under Government’s consideration for
the reorganisation of the Coal Depart-
ment. The organisational strueture of
Coal India Ltd. has, however, been
reviewed and it has been decided that
in some of the subsidiary companies,
Directors may be placed in charge or
geographical divisions. This has been
done with a view to decentralising
authority and responsibility so as to
enable Coal India to meet the in-
creasing requirements of coal producs
tion in coming years. )
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Dechsion e grant loans by O.P.E.C.

1054. SHRI INDRAJIT GUPTA.
Will the Minister.of PETROLEUM ANL
CHEMICALS be pleased to state:

(a) whether the organisation of the
OPEC countries has decided to grant
leans to the developing countries in
order to ease the latter’s heavy bur-
den of payrnents for oil;

(b) whether India, with jts low per-
capita.income, is likely to qualify for
such loans; and '

(¢) whether any such favourable
prospects have been explored by the
Government of India, angd OPEC’s re-
actions in the matter?

THE . MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(BHRI VEERENDRA PATIL): (a) to
(c). The question of alleviating the
balance of payments position of the
developing countries, inter alia, on ac-
ecount of rise In the price of oil ‘has
been engaging the attemtion of the
OPEC and.its Strategy Committee for
quite some time. The OPEC is yet to
finalise the criteria for financial wssist-
ance to Oil Importing Developing
‘Comntries taking into account the re-
commendations of. its Strategy Com-
nmyittee. [ndia is. in towch with OPEC
membera on this guestion.
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Negotiationg with the Werld Bank for
lagn .for  the First Phase of ‘Farakka
Power Project

1055. SHR] P. M. SAYEED: Will the
Minister ¢f ENERGY AND COAL be
pleased to state:

(a) whether negotiations with the
World Bask for a lean of 250 million
dollars for the first phase of the
Farakka Power Project consisting of
three units of 200 MWs each were held
in Washington on 12th May, 1980;

(b) what were the other projects
or which World Bank has agreed to
help India; and

(c) the details of the projects which
will be assisted by the World Bank
during the current financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Yes, Sir. The
negotiatioms with the World Bank
were held in Washington from 15th
May, 1980 to 23rd May, 1980,

(b) The other National The:mal
Power Cerporation’s projects n res-
pect of which the World Bank has
agreed to provide finances are given
below:—

(i) Singrauli Thermal Power Pio-
ject (Btage-I —3 x 200 MW units and
Stage-II —2x200 and 2x 500 MW
umnits).

(ii) Korba Thermal
ject—Stage I —600 MW.

Power Pro-

(iii) Ramagundam Thermal Pawer
Project (Stage-I —600 MW).

Negotiations have salisfaclorily been
concluded fgr cbtaining-a credit assist-
ance for the Farakka Thermal Power
Project (600 MW).

(c) The NTPC projects whicin have
tantively been identified for. being, pos-
ed to the World Bank for fAnancing
during the current financial year are
(i) Korba Thermal Power Project. Ex-
pansion (3 x 500 MW). (ii) Ramagun-
dam Thermal :Power Praject Expansion
(3 x 500 MW).
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Houd-Quurter ¢f Cemirar Regiom ' of
BiF ymvd Nuturaj: Gas: Commission

18868. SHIR] AJOY BISWAS: Wwill
the Minister ¢f PETROLEUM AND
CHEMICALS be pleased to state:

(a) is it a fact that due to non-
finalisation of the Headquarter of the
Central Region of ©Oil and Natural
Gas Commission the project work as
well as the employees’ interest gre
suffering;

(b} whether js'it also a fact that
some of Unions have approached to
reorganise the Hesadgquarter of the
Central Region excluding Dehradun,
Delthi and Calcutta Port Office and to
make Calcutta as the Headquarter of
the Central Region; and

(c) what steps the Qil and Natural
Gas Commission asuthority has taken
so far in this regard?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(3R] VEERBNDRA PATIL): a) No,
Sir.

(b) Yes, Sir. ONGC Workmens'
Association, Calcutta, and ONGC Wor-
kers Union, Agartala, approached
ONGC Headguarters with the request
to re-organise Centzal Region by creat-
iIng a separatle region consisting .of Tri-
pura, West Bengal and Andaman Nico-
bar islands with Calcutta as Head-
quarter.

{c¢) "The matier has been considererd
recemtly by the Standing Committee of
the Commission and further follow up
action will be taken accordingly.

Gas-based fertilizer plants en the
West Coast

1057. SHRI V. KISHORE CHANDRA
S. DEO: Will the KMinister of PETRO-
LEUM AND CHEMICALS be pleased
to stiate:

(a) whether it is a fact that the
faur gas-based fertilizer plants on the
Wesg Coast have been reopened for
review; and

(b) it so, the reasons thereof?
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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRE VEBRENIFRA PATIL): (a) znd
(b). There is no provosal under Gov-
ernament!s consideration to review the
looation of the feur gas-based fertilizer
plants to be set up on the West Coast.

The appcintment of consultants for
the construction of ammonia plants 1s
to be finalised. After the new Gevern-
ment took office, it wanted to have a
second look at the seleetion of consult-
ant(s) for the ammonia plants. An
Expert Committee was, therefore, set
up to examine the relative merits of
the bidders who had earlier submitted
bids for this consultancy. The Com-
mittee's report has just been received.

Crisis in West.Bengal Film Indusiry

1053. $SHR1 FHANNAN MOLLAH:
Will $he Minister of INFORMATION
AND BROADCASTING be pleased {o

s'ate .

(a) whether Government are aware
of the fact that filmg made in West
Bengal ave facting serious crisis due
to lsek of proper avenue for releas-
ing and they are vietim of pernicious
chain-release;

(b) whether the Government of
West Bemgal has proposed to'the
Central Government for enactment of
a bill called “compulsory screehing of
W.B. Fums Bill, 1979”7, and

(c) whether the Central Govern-
ment are considering any steps to
save the Film Industry in Bengal
from the cluiches of the monepolist
distributors and owners of the Cinema
Halls?

THE MINISTER OF STATE JN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM-
DULAR]I SINHA). (a) to (¢). Yes, Sir.
It appears that filmg made in West
Bengal do not get adequate playing
time in the theatres. Exhibition of
films js a State subject and in order
{0 secure playing time for flims made
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in West Bengal, the Government of
West Bengal have proposed tlie enact-
ment of g Bill called “The Compulsory
Screening of West Bengal Films Bill,
19797 and moved the Central Govern-
ment for clearance. With the enact-
ment of this Bill there would be a
reservation of time for screening of
West Bengal films. '

Deterioration in the performance oY
power sector due to shortage of Alu-
: minium

1059. SHRI K. PRADHANI: Will
the Minister of ENERGY AND COAL
be pleased to gtate:

(a) whether it is a fact that a new
factor threatens to bring about deter-
ioration in the performance of the
power sector in the country is the
growing shortage of aluminium;

(b) whether it is also a fact that
aluminium is crucial to the develop-
ment of the power distribution net-
work;

(c) whether the Hirakud Smelter
of the Indian Aluminium Company
has been totally shutdown because of
100 per cent power cut and its Belgaon
Smelter has been subject to g 70 per
cent cut; and

(d) if so, the details regarding the
efforts of Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) Yes, Sir.

(by The electro-che¢mical grade of
aluminium is used for fabrication of
conductors for overhead transmission
and distribution lines including rural
electrification ~vorks and alsoc for
underground cables and winding wires.
As a substitute for copper the metal
is also used in {ransformers and
motors of smaller capacities and is
crucial {o the development of the
power distribution network.

(¢) The Indian Aluminium Co., has
it Smelters at Hirakud in Orissa,
Belgaon in Karnataka and Alwaye in
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Kerala. While there has been 'no
power cut in its Alwaye plant in
Kerala, power cuts have been enforced
in respect of its plants in Karnataka
and Orissa. At Hirakud in Orissa
60 per cent demand cui has been en-
forced gince September 1979.

(d) The demand of E.C. Grade metal
for the year 1979-80 was 2 lakh tonnes.
Against this demand, the availability
from indigenous production was about
1.03,000 tonneg and steps were taken
to import the E.C. Grade metal from
abroad to bridge the gap between the
demand and supply frem indigenous
sources.

New Power Generation Capacity for
Eastern Region

1060. SHRI K. PRADHAN]. Will
the Minister of ENERGY AND COAL
he pleased to stale-

(a) whether it js a fact that a mas-
sive programme for installing new
power generating capacity in the
power starved Eastern Region has
been chalked out;

(b) whether it is also a fact that
Government have decided to entrust
the responsibility of planning, erec-
tion and commissioning of these units
to the National Thermal Power Cor-
poration; and

(c) if so, the details regarding the
programme of Government in this
respect?

T1iE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) The pro-
gramme for installing new generating
capacity ig a continuous exercise. The
addition of generating capacity is based
on {he projected power demand in the
Statle/Region. A programme to add a
capacity of 3323 MW, comprising of
503 MW hydro and 2820 MW thermal
has been taken up for the time frame
1980-—85 in the Eastern Region. The
projeci wise details of addition in the
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capacity during 1880—85 are given in

statement 1.

(b) No, Sir. So far the setting up
of Farakka Super Thermal Power

STATEMENT 1

Station in

the Eastern
been entrusted to NTPC.

(c) Does not arise,

- -
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Region has

STATEMENT SHOWING ADITIONS IN THE INSTALLED CAPACITY FROM

ON GOINGISANCTIONED SCHEMES DURING 1980--85

N ime of Scheme/State Total Benefits dui 'rg the year (MW) Totz1
1.C. MW 198c-85
1980-81 81-82 82-83 €3-84 B4-t5
I 2 B ) 4 5 6 7 8
BIHAR
Subernrekha . . . 2x 65 65 . 65
Patratu gth & roth Units . 2ZXIIO 110 1o . 220
Bara mi 6th & 7th Unit .oax1to 110 110 .
Muzaffarpur (T) . . 2Xiio ve 110 110 220
Sub-Tutal 65 110 220 220 110 725
D.V.C.
Durgapur 4th . . . 1x210 210 210
Panchet Hill (H) . . . 1 X 40 40 40
Bokaro ‘B’ . . . .IX 210 210 210
Sub-Total 210 40 210 460
ORISSA
Talcher Extn. . . . 2X1lo 110 110 220
Rngal i (H) . . . . 2% 50 100 100
Upper Kolab (H) . . . 3%8o 8o 160 240
Sub-Total 110 110 18o 160 560
WEST BENGAL
T1lthaka . . . . 2X4 8 8
Santaldih 3rd & 4th . . ax1Iz20 120 120
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1 2 4 5 6 7 8
Bandal Extn, - « 1X210 210 . .. .. .. 210
Kolaghat . . . 3% 210 210 210 200 630
DPL Extn. . . 1X110 ‘e 110 110
CESC . . . 4 % 60 120 120 240
Raman II (H) . . . 4X12.5 50 ro
i ] g el e ] ey = g = it el S e e = e 3 e —
Sub-Total 330 218 440 330 50 12€8
CENTRAL
Farakka (T) B 9% 210 210 210
e i —m A A — mr— ——— — ————
Sub-Total 210 216
B i e e K —— —— —— P
Total E.R. (Hydro) . . 6y 8 220 Zto £03
Total E. R (Thermal) 650 430 660 550 rgy 2820
Total (E.R.) (Hy lro4 Thermal) 715 434 660 750 ~40 1:23

Advertisements released to Magazines
published by Kisan Sammelan

1061. KUMARI KAMLA KUMARI:
Will the Minister of LAW,6 JUSTICE
AND COMPANY AFFAIRS pe pleased
to slate.

(a) Whether the Government are
aware of the faet that thousands of
companies released advertisements to
the Magazine “JAN"” & other Maga-
zineg published by “KISAN SAMME-
LAN” during 1878-79 wviolating the
Companies Act; and

(b) If =0, the details of the compa-
nies and individuals who donated to
this organisation during 1978-787

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.

SHIV SHANKAR): (a) & (b). This
Department does not have any details
about the companies which have re-
leased advertisements in “JAN" or
cther magazines published by KISHAN
SAMMELAN. The release of adver-
tisementg in periodicals is a matter of
internal management of the company
and does not necessarily involve any
violation ef the provisions of the Cam-
panies Act. If any specific instance of
violation' of the provisions of the Act
is brought to the notice of govern-
ment, government will take appropri-
ate action as provided under the pro-
visions of the Aect.

Thijg. Department has no jnformation
in regard to donations if any given by
individuals and companies to the
Kisan Sammelan,
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Irrigation sthémes foy Bibar pending
. 'with’ the’ Centre

1062. KUMARI KAMLA KUMARI:
Will the Minister of IRRIGATION be
pleased to state:

(a) whether some irrigation schemes
for Bihar were pending with Govern-
ment of India;

(b) if so, whether decision on all
projects of Bihar in general and
Chhotanagpur in particular has been
taken;

(c) the number of projectg which
have been cleared and how many of
them are still pending; and

(d) if so, the details thereof?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY). (a) Yes,
Sir.

(b) Each individua] project 1s ex-
amined on its merit and no general
decision on all projects is taken.

(c) 10 major and 34 medium projects
have been approved and are under
execution. 4 projects are now pending
with the Central Government. Besides
these, 16 major and 9 medium projects
are pending with the State Government
for campliance of the remarks of
Central Water Commission on the pro-
ject reports.

(d) The four projects which are
pending with the Government of
India are:—

(i) Remodelling and Modernisa-
tion of Durgawati Canal System.

(ii) Bagmati Project (Sitamarhi).
(ii) Koel-Karo-Subernarékha Inter

basin irrigation.
(iv) North koel.

Expenditure on Refugees

1063. KUMARI KAMLA KUMARI:
Will the Minister of SUPPLY AND
REHABILITATION be pleased to gtate:

(a) the total of expenses incurred
on refugees in India every year since
1871; end

545 L.S—6

[R———1
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(b) the details of expenses being
incurred daily on these refugees?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND REHA-
BILITATION (SHR P, K. THUNGON);
(a) A statement ig attached.

(b) The expenditure on refugees is
incurred through the State/Union
Territory Governments. The detalls
of daily expenses are not available.

Statement

Details of expenses incurred on refugees in India
since 1971-72 to 1979-80

Expenscs

Year incurred
(Rupees in

Qrores)

1971-72 . . . . . 350.63
1972 73 . . . . . 46.78
1973-74 . . . . . 31.97
1974-75 . . . . . 34.32
1975-76 . . . . . 39.97
1976-77 . . . . ' 42.29
1977-78 . . . . . 42 .46
1978-79 . . . . . 471 .85
1979-Bo . . . . . 35.52

Nooe:—The above expenditure figue
include the expenditure on all the
categorics of refugees including re-
patriates from ot Countries and
Establisment. This also includes the
expenditure  directly incurred by
this Department and also grants and
loans given to the various State
Governments

- e
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Production and consumption of
Petrol

1065. SHRI BHEEKHA BHAI: Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to gtate:

(a) the production of petrol in the
country and the annual consumptiorn
thereof;

(b) the quantity of petrol this coun-
try has to import and the expenditure
incurred thereon; and
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(c) the measures being taken by
Government to save petrol?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) The esti-
mated production and consumption of
petrol (Motor Spirit) in the country
during 1979-80 were 1,509,000 and
1,486,000 tonnes respectively.

(b) The production of petrol in the
country ig adequate to meet the present
demand and not import thereof is
made.

(¢) The Government is taking
various measures to effect savings in
the consumption of petirol in the coun-
try. Some of them are ag under:—

(iy Fiscal measures (in the form
of price increases),

(ii) The State Governments, Cen-
tral Ministries/Departmetns and
Public Sector TUndertakings have
been advised to effecl savings in
consumption of petrol in silaff cars.

(iiiy Educaling the public about
the need for saving of petrol, through
pamphlets, films and press campaign.

(iv) Assessing 1he feasibility of
using a mixiure of petrol and alcohol
as fuel in motor vehicles.

Decline in Production of Drugs

1066, SHRI N. E. HORO: Will the
Minister of PETROLEUM AND
CHEMICALSG be pleased to state-

(a) whether it is a fact that there
has been a ‘marginal’ decline in the
production of some of the essential
and life saving drugs in 1979-80;

(b) whether the country could be
self-sufficient in the production of
these bulk drugs, if Government
removed the constraints on production
ag well ag grant of price revisions to
neutralise the escalation in input costs
in the last six months;

{¢) whether it is also a fact that
the new drug policy only rationalises
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the prices of drugs in such a manner
that while drugs of mass consumption
are made available at cheaper prices,
the manufacturers also get a fair
chance of return for their products;
and '

(d) whether any new policy has
been framed by Government recently
and if so, the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir.

(b) 1f there are no constraints (such
as labour unrest power cuts, scarcity
of raw materials in the international
market, price hike) on the production
of drugs, the country can move faster
towards self-sufficiency. However, im-
portg will still be necessary in the
following cases:

(i) Where ihe demand for any
drug is not of a size which would
make viable investment possible.

(ii) Where suitable technology is
not available for any drug.

(¢)y Yes, si;‘
(d\ No, Sir.

(a) Details of electricity in the nine Stated which went to poll in

1960 are as follows:—

State

1. Bihar .

2. Gujarat

3. Madhya Pradesh . . . . .
4, Maharashtra . . .

5. Orissa

6. Punjab

7. Rajasthan

8. Tamil Nadu

9. Uttar Pradesa’

JYAISTHA 27, 1902 (SAKA)
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Number of Voters in Lok Sabha and
.. Membl_y Elections

1067. SHRI N. E, HORO: Will the
Minister of LAW,6 JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(a) the total number of the people
entitled to exercise their franchise
during the General Election to the
Lok Sabha;

(b) what are the details regarding
the persons opn the electoral ro.ls in
the nine States gone fo the polls
recently; and

(c) whether there has been any
increase and if so, the details for each
State?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKER): (a) The total num-
ber of electors for general election to
Lok Sabha held in January, 1980, was
355,590, 700. This excludes the elec-
tors of 15 parliamentary constituencies
for which election has not been held
so far,

May, 1 _980

"Total No. of
Electora

39.820,295
16,581,597
25,402,016
. . . . 33,115,907
13,907,259
. . . . 9,857,720
. 18,062,016
29,196,727
58,3166,062
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(c) The details of increase for each State is as follows +—

TOTAL ELECTORATE FOR THE

Name of state
General clec- General election Increase
tion to lok to legis- in the No.
Sabha heldin  lative Assembly;of elec-
January, 1980 held in May,1980 tors
I 2 3 4
1. Bihar . . . 39,718,395 39,820,295 106,9c0
2. Gujarat 16,494,141 16,581,797 87,656
8. Madhya Pradesh . . . . 25,186-438 25,402,016 215,578
4. Maharashtra 33,485,064 33,815,907 330,849
5. Orissa 13,847,828 13,907,259 59,431
6. Punjab 9,741,135 9,857,720 116,585
9, Rajastan . . . ' . 17,764,848 18,062,016 297,168
8. Tamil Nadu 28,113,893 29,196,727 1,082,Bg¢
9. Uttar Pradesh . 58,035,998 58,316,062 280,064
Total 242,382,740 244,959,799 2,577,059

Quantum of water supplied tp EKutch
region from Narmada Project

1068. SHRI CHHITTUBHAI GAMIT:
Will the Minister of IRRIGATION be
pleased to state:

(a) what wag the demand of Kutch
region regarding quantum of water
from Narmada Project and what is
the actual quantity to be supplied
there;

(b) if there iz a big gap between
their demand and supply, what steps
are taken to satisfy it;

(¢) similarly what was the quan-
tum for Saurashtra and actual supply
to be made to it;

(d) is it true that previous Gov-
ernmment in Gujarat made some chan-
ges in quantum for both these regions
contrary to the Narmada-Tribunal
Award; and

(e) what steps have been proposed
tn be taken to rectify it?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) The
Gujarat State Government's demand
for the mainland of Kutch region was
about 0.27 MAF in its total demand of
20.73 MAF before Narmada Water
Disputes Tribunal. The demand of
20.73 MAF included 8.56 MAF for
Mahi Command and 6.36 MAF for
Banni and Raans of Kutch. The Nar-
mada Water Disputes Tribunal did not
accept the demand for Mahi Command,
Banni and Banns of Kutch and allocat-
ed a total gquantily of 9 MAF of Nar-
mada waters to the State. This corres-
ponds to about 0.18 MAF for the Kutch
mainland.

(b) The State Government is con-
ducting investigations to explore alter-
native/additional sources of water to
increase the requirements of this
region,

(¢) The Gujarat State Government's
demand for the Saurashtra region be-
fore the Narmada Waters Disputes Tri-
bunal was about 3.50 MAF out of the
total demand of 20.73 MAF. The allo-
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cation of 9.00 MAF corresponds to
about 2.42 MAF for the Saurashtra
region.

(d) The State Government have in-
formed that no arbitrary changes
have been made in the gquantum of
water for these regions from those as
per Narmada Tribunal’s award.

(e) Do not arise.

Revision of the report of Narmada
Project in Gujarat

1069. SHRI CHHITUBHAI GAMIT:
Will the Minister of IRRIGATION be

pleased to state:

(a) whether the report or Narmada
Project in Gujarat revised Ly previous
Government after Tribunal's decisions
has been approved by Central Gov-
ernment,

(b) what is irrigation potential
benefit, district-wise, of the same;

(¢) have Government received any
representations against previous Gov-
ernment’s revision report and if so,
what are the details of such represen-
tation, particularly from Kutch; and

(d) at what stage the report is lying
at present?

THE MINISTER OF IRRIGATION
(SHR1 KEDAR PANDAY): (a) No,
Sir.

(b) The project report as submitted
by the State Government is proposed
to have an annual irrigation of 15.257
hectares (37.7 lakh acres) in the dis-
tricts of Broach, Baroda, Panchamahals,
Kaira Ahmedabad, Gandhinagar, Mah-
sana, Bansakantha, Kutch, Bhavnagar,
Surendra Nagar and Rajkot.

(c) The Government of Gujarat have
reported that they have received re-
presentations from Dr. Mahipat Mehta,
Member of Parliament regarding sup-
Ply of more irrigation and drinking
water to areas in Kutch, and also from
Shri Raocji Gantra, Shri P. K. Vora,
Shri M. R. Madiar and others regard-
ing supply of Narmada water for
desalinisation of Rann of Kutch.

JYAISTHA 27, 1802 (SAKA)
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(d) The project report is at present
under examination in the Central Water

Commission.

‘Technical survey report on Tapti High
gas-based projects for Gujarat
Pleotricity Boarg

1070, SHRI CHHITUBHAI GAMIT:
Will the Minister of ENERGY AND
COAL be pleased to state:

(a) whether his Ministry recelved
a technical survey report on Tapti
High gas-based projects from Gujarat
Electricity Board;

(b) if so, what are the salient fea-
tures of this report; and

(¢) at what stage the consideration
of this report stands at present and
whether any thought has peen given
to this report for implementation?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) The
Gujarat Electricity Board had, in
August, 1979 forwarded to the Central
Electricity Authority a project report
for installation of 2 3y 210 MW gas-
based thermal power station at Mahuva
in Gujarat at an estimated cost of
Rs. 13,200 lakhs.

(b) The site for the proposed power
station is located near Mahuva on
Saurashtra Coast of Gujarat. The
project envisages installation of gas
fired boilers with 2y 210 MW steam
turbine generating sets based on the
availability of supply of gas from Tapti
fields for power generation utilising
sea water for condenser cooling. Sweet
water requirements was proposed to be
met from the nearby dam or by con~
structing Jack-Wells in the vicinity of
Mahuva and pumping through pipe
lines.

(c) On examination of the project
report it was found by the Central
Electricity Authority that the report
lacked certain technical details regard-
ing land, layout plamn, cooling water
system, chimney, roads, cost estimates;
ete. It is further understood that the
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commercial availability of gas from the
Tapti fields has not been established so
far.

Undersea pipeling for transporting
Bombay High Gas

1071. SHRI CHHITUBHAI GAMIT:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether any expert committee
has been constituted to decide about
the landfall of the proposed undersea
pipeline for transporting Bombay High
Gas;

(b) whether it is a fact that efforts
were being made to locate the land-
fall point outside the Gujarat State;
and

(c) if so, the details regarding the
final decision of Government in this
regard?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 VEERENDRA PATIL): (a) Yes,
Sir.

(b) No, Sir. A fina] view on the
alignment cof the offshore pipeline in-
cluding location of its landfall point,

JUNE 17, 1980
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ete., will be taken on receipt of the
report of the Expert Committee,

(¢) Does not arise,

Main consuthers of Coal in the
Country

1072. SHRI PIUS TIRKEY:

Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state:

(a) who are the main consumers of
coal in the country; ang

(b) the percentage of cocal each
group consumed in each year during
the last five years; and

(e¢) the number of coal mineg in
the public sector and the private sec-
tor during the said period?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) The main con-
sumers of coal in the country are
power staticns steel plants, Railways
and cement factories.

(b) The percentage of coal consum-
ed by each group is as under:

75-76 76-77 77-78 78-79 79-8o
Steel Plants 21 20 23 21 22
Power 25 27 29 28 92
Railways 16 I3 13 12 12
Cement 3 5 5 5
29

Others 33 35 30 34

Total 100 100 100 1c0 100

(c) There are presently 406 -coal-
mines In the country of which 400 are

in the public sector and 6 are in the
private sector,

¥

<
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Per-capita production of Coal .

1073. SHRI PIUS TIRKEY: Will the
Minister of ENERGY AND IRRIGA-
TION AND COAL be pleased to state
the per capita production ef coal and
the details of wages ©of coal miners?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): The per capita
production, expressed in output of coal
in tonnes per manghift, in 1979-80 in
Coal India Mines was 0,67 and in
Singareni 0.66.

The minimum wages in the coal in-
dustry as on 1.1.79 were Rs. 512/- per
month.

Property of Maruti Lid., Gurgaon

1074. SHRI JYOTIRMOY BOSU:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether Maruti Ltd.,, Gurgaon,
Harayana, has gone into liguidation;
and

(b) if so, what has happened to
its movable and immovable property;
and L

(e) if the answer to (a) be '1-n
the negative, what is the exact posl-
tion of this company?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): (a) Yes, Sir. The
company is in liquidation vide orders
dated the 6th March, 1978 of the
Punjab and Haryana High Court,
Chandigarh.

(b) Both movable and immovable
properties of the company are in the
custody of the Official Liquidator on
behalf of the Court.

(¢) Does not arise.

JYAISTHA 87, 1902 (SAKA)
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Increase in price of coal after
nationalisation

1075. SHRL JYOTIRMOY BOSU:
Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state:

(a) whether the price of coal has
been increased thrice since the
nationalisation of this industry;

(b) if so, whether the increase in
pithead price of coal as comparted to
the pithead price at the time of
nationalisation of coal industry is
170 per cent;

(c) if so, whether Government
propose to bring down the vrice of
coal atleast to the level prevailing on
July 16, 1979; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). Yes,
Sir.

(c) and (d). In view of the increase
in the cost of production of coal as a
result of increasing wage bill and rise
in the cost of inputs, it is not feasible
to bring down the price of coal to the
level prevailing on July 16, 1979.

Violation of Companies Act by
Companies of Tata, Birla and
Singhania

1076. SHRI JYOTIRMOY BOSU:
Will the Minister of TLAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) how many companies belong-
ing to the houses of Tata, Birla and
Singhania have been charged with
serious malpractices including viola-
tion of the provisions of the Com-
panies Act during the past three
years;

(b) nature of malpractices in each
case; and

(c¢) what action, if any, has been
or ig being taken against the com-
panies concerned?
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THE MINISTER OF LAW,JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): (a) to (c). The
information is being collected and will
be placed on the table of the House.

Remuneration of Employees of
Hindalco

1077. SHRI JYOTIRMOY BOSU:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) total number of employees in
the Hindalco, U.P. a Biria concern,
drawing more than Rs. 36 thousand
per annum as remuneration;

(b) total remuneration received
by these employees for the latest
available year; and

(c) share of remuneration of these
employees, at present, in the total
cost of production of aluminium from
the Hindalco plant in 1970 and 1979;

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): (a) According to
the Annual Report and Accounts of
Hindalco for the year 1979, there were
93 employees drawing a remuneration
during the financial year ended 3lst
December 1979 in the aggregate of nct
less than Rs. 36.000/-. However it is
noticed that 4 employees out of the
said 93 were in receipt of remunera-
tion less than Rs. 36.{]00/- during the
said financial year. This means that 89
enployees were in receipt of remune-
ration in the aggregate of not less than
Rs. 36,000/- during the financial year
ended 31st December 1979.

(b) The total amount of remunera-
tion drawn by 89 employees referred
to in answer to question (a) was ap-
proximately Rs. 52.80 lakhs.

(c¢) Information on the cost of pro-
duction in Hindalco factory for the
years 19%0 and 1979 is not available.

JUNE 17, 1980
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Report of Expert Committee about
Appointment of Consultants for Ferti-
liser Projects jn Maharashtra and
Gujarat

1078. SHRI R. K. MHALGI: Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the experts committee
headed by Shri B. B. Singh has sub-
mitted its report about the appoint-
ment of consultants for four giant
fertilizer projects, to be set up at
Thal-Vaishet (Maharashtra) and
Hazira (Gujarat), if so, when; and

(b) what are their recommenda-

tions?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) and

{(b). The Committee's report has been
received on 13.6.1980 and is under ex-
amination.

Delay in Commissioning Thal-Vaishet
Fertiliser Complex in Maharashira

1079. SHR] R. K. MHALGI: Will the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) is it a fact that as per the ori-
ginal schedule the Thal-Vaishet Ferti-
lizer complex in Maharashtra is ex-
pected to go on stream by end of 1982;

(b) whether the commissioning of
this project is likely to be delayed by
about a year, because of the failure
of Government to take prompt action
on the recommendations of the ex-
perts committee, for the selection oZ
technology and consultancy for the
ammonia plants to be set up Tthere:

(c) tnhe recommendations of the
said committee and when they were
submitted to Government;

(d) the reasons for the delay in
taking the decision and when the same
is likely to be taken;

(e} whether the project authorities
and various other agencies, such as



177 Written Answers

MID, PWD and Railwayg are facing
acute shortage of cement and steel,
and this has hampered the civil and
other development of infra-structure
works; and

(f) what steps are being taken ky
Government to remove these ok~
stacles?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) to
(d). The appointment of consultants
for the construction of the ammonia
plants of the four gas-based fertilizer
projects being set up in Maharashtra
and Gujarat is still to be finalised.
After the present Government took
office, it was decided tc have a second
look at the selection of the contractor
for the ammonia plants of these pro-
jects. A Committee of experts was,
therefore, set up to assess the relative
merits of the foreign firms who had
earlier submitted bids fer this consul-
tancy. The Committee’s report has just
been received.

(e) and (f). The Rashtriya Chemi-
cals and Ferlilizers Limited and agen-
cies implementing the project are ex-
periencing some difficulty in procuring
the required guantities of cement and
stecl. The matter has been taken up
with the concerned authorities with a
view {op improving the supplies of ce-
ment and steel required for the pro-
ject.

Completion of Preliminary Works for
That Vaishet Fertilizer Plant

1080. SHRI R. K. MHALGI:

PROFESSOR MADHU DAN-
DAVATE:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) is it a fact that all the prelim-
inary works such as land acquisition,
building, roads, railway sidings have
been completed for the purpose of the
Bombay High gas based fertilizer
piant to come up at that Thal-Vaishet
(District Kolaba, Maharashtra);

JYAISTHA 27, 1902 (SAKA)
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(b) whether Government are consi-
dering to shift the location of the
giant fertilizer plant from Thal-Vai-
shet (District Kolaba,  Maharashtra
State); and

(c) if so, what are the reasons for
such a move?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) Ar-
rangement have been firmed up for
the provision cf infrastructural facili-
ties like land water, power, coal, na-
tural gas, railway facilities etc. The
land required for the factory has been
acquired and the strengthening and up-
gradation of roads has been completed.
Work on the construction of towmship,
railway siding, ete, is in progress,

(b) No, Sir.

(c) Dces not arise.

12 hrs.
PAPERS LAID ON THE TABLE

BupGeET ESTIMATES OF DAMODAR VAL-

LEY CORPORATION FOP. 1980-81 anp Egr-

naTa TO CENTRAL ELECTRICITY AUTHO-
RITY REGULATIONS, 1979

THE MINISTER OF ENERGY AND
COAL: (SHRT A, B. A, GHANI KHAN
CHAUDHURI): 1 beg to lay on the
Table:

(1) A copy of the Budget Esti-
mates (Hindi and English versions)
of DamodarVallay Corporation, for
the year 1980-81, under sub-section
(3) of section 44 of the Damodar
Valley Act, 1948. [Placed in Lib-
rary. See No. LT-886/80],

(2) ‘Errata’ (Hindi and English
versions) to the Central Electricity
Authority Regulations, @ 1879.
{Placed in Library, See No, LT-
887 /80].

“@The Regulations were laid on the Table on the 18th March, 1980.
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REVIEW ON THE WORKING OF BETWA
RIVER BOARD FOR 1978-79 WITH REA-
[SONS FOR DELAY IN LAYING ACCOUNTS
AND- AUDIT REPORT AND STATEMENT RE,
REVIEW ON THE WORKING OF INATIONAL
INSTITUTE OF HyproLOGY FOR 1978-79

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): 1 beg to
lay on the Table:

(1) A statement (Hindi and Eng-
lish versions) regarding review on
the working of the BRetwa River
Board, for the year 1978-79 and
reasons for delay in laying the
Accounts gnd Audit Report of the
Board, for the year 1978-79, [Placed
in Library. See No. LT—BBS/BG].

(2) A statement (Hindi and Eng-
lish versions) regarding Review on
the working of National Institute of
Hydrology, for the year 1978-79.
[Placed in Library., See No. LT-
889/80},

NOTIFICATIONS UNDER COMPANIES AcT,
1956, REPORT ON (GENERAL ELECTIONS
TO LEGISLATIVE ASSEMBLIES, 1977-78
AND PRESIDENTIAL ErzcTtion, 1977-—
Vor. I, RerorTs on GeEneranL Erec-
TIONS TO ASSEMBLIES oF Bruar, Harv-
ANA, HiMacHAL PRADESH, ETC, 1977—
STATISTICAL AND IN RESPECT OF AN-
DHRA PRADESH, AssaM, KARNATARKA,
ETZ, 1978—StAmISTICAL, REPORT OF
Law COMMISSION ON RAPE AND ALLIED
OFFENCES WITH 4 STATEMENT FOR NOT
LAYING THE HINDI VERSION.

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P, SHIV SHANKAR): I beg
to lay on the Table:

(1) A copy each of thae following
Notifications (Hindi and English
versions) under sub-section (5) of
section 396 of the Companies Act,
1956: —

(i) The Mysore Pipelines
Limited and the Bharat Heavy
Ebectricaly  Limifed  (Amalga-
mation) Order, 1930, published in
Notification No. S0, 339(E) in

Gazette of Indi_a_dated the 21st

May, 1980,
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(ii) The Radio and Electricals
Manufacturing Company Limited
and the Bharat Heavy Electricals
Limited (Amalgamation) Order,
1980, published in Notification No.
S.0. 340(E) in Gazette of India
dated the 21st May, 1980. [Placed
in Library. See No. LT-890/807.

(2) A copy of the Report (Hindi
and English versions) on the Gene-
ral Elections to Legislative Assemb-
lies 1977-78 and Presidential Elec-
tion, 1977—Voume-I (Narrative),
[Placed in Library, See No. LT-
891 /80].

(3) A copy of the Report (Hindi
and English versions) on the Gene-
ral Elections to the Legislative
Assemblies of Bihar, Haryana,
Himachal Pradesh, Jammu and
Kashmir, Kerala, Madhya Pradesh,
Nagaland, Orissa Punjab, Rajas-
than, Tamil Nadu, Tripura, Uttar
Pradesh, West Bengal, Goa, Daman
and Diu and Pondicherry and
Metropolitian Council of Delhi,
1977—Statistical, [Placed in Lib-
rary. See No. LT-892/807].

(4) A copy of the Report (Hindi
and English wversions) on the Gene-
ral Elections to the Legislative
Assemblies of Andhra Pradesh,
Assam_~ Karnataka, Maharashtra,
Meghalaya, Arunachal Pradesh and
Mizoram, 1978—Statistical [Placed
in Library, See No, LT-393/80].

(6) (i) A copy of the Eighty-
Fourth Report of Law Commission
on Rape and Allied Offences: Some
Questions of Substantive law, pre-
cedure and evidence.

(i) A statement (Hindi and Eng-
lish versions) explaining reasons
for not laying simultaneously the
Hindi version of the report men-
tioned at (i) above. [Placed in Li-
brary, See No. LT-894/80].

Assam Frnance ORDINANCE, 1980
THE DEPUTY MINISTER 1IN THE

MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): On behalf
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©of Shri R. Venkataraman, I beg to
lay on the Table a copy of the Assam
Finance Ordinance, 1980 (No, 1 of
1980) (Hindi and English wversions)
promulgated by the Governor of
Agsam on the 3rd April, 1980, under
srticle 213(2) (a) of the Constitution
“read with clause {c) (iii) of the Pro-
clamation dateg the 12th December,
1979 issued by the President in rela-
tion to the State of Assam (Placed
in Library. See No, LT-895 /801,

NOTIFICATION RE. REVISION oF EXPORT
Duty oN COFFEE

SHRI MAGANBHAI BAROT: 1
beg to lay on the Table a copy of
Notification No, GSR-278(E) (Hindi
and English versions) publisheq in
iGazatte of India dated the 28th May,
1980 together with an explanatory
memorandum regarding revision of
Export Duty on Coffee, under section
159 of the Customs Act, 1962. [Placed
in Library. See No. LT-896/80].

—

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, T have tg report
the following messages received from
the Secretary-General of Rajya
Sabha:—

(i) “In accordance with the pro-
visions of sub-rule (6) of rule 186
of the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am directed to return
herewith the Assam Appropraition
(Second Vote on Account) Bill,
1980 which was by the Lok Sabha
at its gitting held on the 11th June,
1980, ang transmitted to the Rajya
Sabha for its recommendations and
to state that this House has mno re-
commendations 1o make to the Lok
Sabhg in regard to the said Bill.”

(ii) “In accordance with the pro-
visions of rule 111 of the Rules of
Procedure and Conduct of Busiress
in the Rajya Sabha, I am directed
to enclose a copy of the Delhi High
Court (Amendment) Bill, 1980,
which has been passed by the Rajya

officials (CA)
Sabha at its sitting held on the 12th
June, 1980.”

DELHI HIGH COURT (AMEND-

MENT) BILL

As PASSED BY RAJYA SABHA

SECRETARY: Sir, 1 lay on the
Table on the House the Delhi High
Court (Amendment), Bill, 1980, as
passed by Rajya Sabha,

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTEp MURDER OF THREE MIZORAM
GOVERNMENT OFFICIALS BY MNF
INSURGENTS

SHRI HANNAN MOLLAH (Ulube-
wia): I call the attention of the Mi-
qnister of Home Affairs to the follow-
ing matter of urgent public import-
ance and request that he may make
q statement thereon:—

“Reported murder of three Mizo-
ram Government officials by  the
MNF, insurgents at Shillong on
the night of 13 June, 1980, follow-
ing the “Quit Notice” served on
the non-Mizos in the State

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR;] YOGENDRA MAKWANA):
Sir, according to information receiv-
ed from the Government of Mizoram,
two armed miscreants, suspected to
be belonging to Mizo National Front
{(MNF)_ o=ntered the common resi-
dence of three non-Mizo employees,
narthely Alaudin Chowdhury, Supply
TInspector; Mahibur Rehman, Feon,
Electricity =~ Department; and Mohd.
Jamir Laskar, Overseer, PWD at Lun-
glai in Mizoram, on the night of 13th
June, 1980. They reportedly asked
these employees as to why they had
not left Mizoram even after “Quit
Mizoram Notice”, Their hands weré
then tied up they were made to lie
down and their necks were cut with
a dao, a dagger like sharp imple-
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ment, Alaudin Chowdhury and Ma-
hibur Rehinan died on thia spot. Mohd.
Jamir Laskar sustained serious inju-
ries and wag admitted to the hospital.
The miscreants also ransacked the
house, v

It may be recalleq that MNF had
jissued ‘Quit Mizoram Notice' jn June
1979 requiring all non-Mizos to leave
Mizoram by the 1st July, 1979. This
was followed by a geries of violent
incidents, Mizo National Front and
its allied organisations were declared
as unlawful associations under the
Unlawful Activities (Prevention) Act,
1967, Sustained operations by Secu-
rity Forces helped in controlling the
situation.

While Governmenti are anxious 10
find an amicakle solution of the prob-
lem in Mizoram, they are fully deter-
mined to see that misguided elements
are not allowed to disrupt normal
life in Mizoram and to harass and
intimidate law-abiding citizens.

Mizoram Government have sanc-
tioned ex-gratia grant of Rs. 5000
each to the twgo bereaved families,

1 would seek the permission of the
Honble Speaker to convey condolen-
ces of the House to the bereaved
families.

SHRI HANNAN MOLLAH: The
statement on the grave incidents in
Mizoram indicates how the situation
in the northeastern region is develop-
ing, I would like to say that it is
a part of the secessionist and violent
activities going on in the north-east-
ern region, and is an extension of
the incidents going on in Assam, Tri-
pura and other States. The statement
made by the Minister has me-
rely given the facts, and it does not
indicate any awareness on the part
of the Government of the real cause
of these incidents and the
solution that they have in
view. These problems have heen

JUNE 17, 1980

officials (CA) 184

the part af the ruling party to solve
the economic gnd other issues of the
region, Divisive and disruptive forces,
backed by foreign imperialists who
are the enemies of our country, are
exploiting the gituation in their own
interests, and irying to create a prob-
lem jn this region, endangering the
security and national unity of our

country.

It is a grave situation in Mizoram
because during the last few months,
21 people have been killed by these
rebels and the victims are mostly
non-Mizos, linguistic and religious mi-
norities. IJf this continwegs to happen,
the constitutional rights of our citi-
zens and even the human rights will
be endangered, Those who are res-
ponsiblz for the safeguarding of these
rights of our people should take
adequate and prompt steps, I would
like to know whether these incidents
have made the Government aware of
the fact that these are the problems
created by Mizo National Front, a
part of which is trying to settle their
problems with the Government and

the othey part of which, with
the help of the present Govern-
ment there and the Chief Mi-
nister Brig. Silo, is trying to
sabotage the  solution. In March,
1980, Mr, Parleorna, anp ex-under-

ground tribal has stated that he wants
to kill Bengali people and when
arrested, he told ths police that he
had links with the Government peo-
ple. It is a grave situation. The
Statement says that sustained opera-
tions of security forces helped in
controlling the gituation, If that is
irue, how ig it that the Government
officials are not so? The statement
also says that they are fully deter-
mined lo sce that the insurgent ele-
ments are not allowed to disturb the
normal life in Mizoram. If it is true,
how can such incidents happen again
and again? I would like to know from
1he hon. Minister:

(a) In spite of the repeated oc-
currences of the incidents, why 1is
it that the Government has failed
fo protect its own officials;
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- (b) whether the intelligence gave
any advano: Treport to the Gov-
ernment in this regard and if so,
why there was this failure on the
part of the Government,

(c) how many criminal rebels
have been arrested so far after
these heinous murder and if not,
why;

(d) whether it is a part of the
conspiracy to spread Tripura-type
communal disturbance elsewherz
and consequently to create com-
munal troubles in Cachar; and

(e) whether these rebel gangs-
ters are travelling in c¢mall groups
throughout Mizoram and are plan-
ning more disturbances and if so,
what are the steps that ane Deing
contemplated by the Government in
this regard?

MR, SPEAKER: Do you think the
Minister can answer this catalogue of
questions? You should be specific.
You should do your homework, This
is not the way.

SHR] SAMAR MUKHERJEE (How-
rah): Though he has put a catalo-
gue of questions, they are specifiv

SHRI YOGENDRA MAKWANA: |
have already stated in my statement
that the Government are taking all
inecessary steps. While the Gowern-
ment are anxious to find an amicable
solution to the problems of Mizoram,
they are fully detarmined to see that
the misguided elements are not al-
lowed to disrupt normal life in Mizo-
ram and to harass and intimidate law-
abiding citizens, As far as the num-
ber of arrests is concerned, no one
has been arrested so far. He also ask-
ed whether it ig Tripura-type com-
munal trouble, This agitation is not
communal. It jg being organised by
MNF, Mizo insurgents right from the
beginning.

SHRI SAMAR MUKHERJEE: His
question was whether there was any
previous intelligence report because
so many incident have happened and
he mentioned 21 murder. ....
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MR, SPEAKER: You can't ask a
question like that.

SHRI SAMAR MUKHERJEE: I am
clarifying his question. His question
was whether he had any previous in-
telligence report that similar attack
were in the offing because those who
have been killeg are Government offi-
cers and, therefore, he asked what
protection was arranged for their
safety.

SHR] YOGENDRA MAKWANA:
All protection is provided for,

SHR1] M. RAM GOPAL REDDY
(Nizamabad): The hon. Minister has
stated in the statement:

“While the Government are an-
xious to find an amicable solution
of the problem in Mizoram, they are
fully determined to see that mis-
guided elements are not allowed to
disrupt normal life in Mizoram and
to harass and intimidate law abid-
ing citizens.”

The law and order question is
purely of the States Government. My
information is that the State Gov-
ernment is abetting these people tO
commit atrocities on non-Mizos, How
is he going to deal with the Chief Mi-
nister who is himself involved in it?
Just now, my predecessor stated that
one Mr, Shankar was murdered on
29th March and his wife cleverly
managed to ijnform ogur forces there
and they immrediately came and  ar-
rested that Sub-Inspector who was
possessing the arms of foreign count-
ries. He was handed over to the police
and thy police discharged that officer,
He was having two arms with him,
one an Indian arm and another a
foreign arm. If the State Govern-
ment is colluding with Mizoram Te-
bels, what ig the remedy except dis-
solution of the Assembly and the dis-
missal of the Ministry, Unless and
until that is done, I am sure the hon.
Minister is not going to do anything
in that area,

By and large, Mizoram people are
as law-abiding as anvbody else in
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this country, Only a few hand-picked
bersons are creating havoc thena, How
is he going to arrest those people?
If a few of those disgruntled element
are arrested and put in jail, then the
whole movement will subside, T want
to know from the hon. Minister what
specific step he is going to take and
how he ig going to implement the
assurance that he has given, Unless
and until the Ministry is dismissed,
this  problem is not going to  be
solved,

MR. SPEAKER: You have alrecady
replied to  your question, to your
query, What should he reply?

SHRI M. GOPAL REDDY: This is
a national problem, Unless and until

the Ministry is  dismissed, nothing
will happen.

MR, SPEAKER: You have already
given the solution.

SHR] M, RAM GOPAL REDDY: 1I
want to know whether the Govern-
ment is considering ths removal of
the Ministry or not.

MR, SPEAKER:
vou should put it.

SHRI YOGENDRA MAKWANA:
The hon, Member is righy when he
says that the law and order problem
is a Statc problem. Even then the
Government of India has to help and
we are helping in controlling the
situation, There is ng jnformation to
suggest involvement of any other
party in this outrage. The culprits are
suspected to belong to MNF,

SHRI AJOY BISWAS (Tripura
West): The situation in ihe mnorth-
eastern zone is very grave, The inci-
dent of Mizoram i3 nol an isolated
one, It is a part of the conspiracy
hatched all over the castern zone, 21
persons have, so far, been killed by
the MNF insurgents gince January
this year. CIA and missionaries are
active in this region and they have
a hand in all the incidents happening
in that area. The Tripura Upajati
Juba Samiti boys, who were respon-

That is the way
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sible for the large scale massacre in
Tripura have a close link with the
MNF, and the MNF mern had given
the military training, The CIA  and
misgionarieg have shown considerable
inerest in he secessionist movement
of iribal of north-eastern region, I
think, the situation is very grave, and
all the Members here should know
what is happening there.

I want to refer {o one lecaflet. That
leaflet was issued during 1978 entitl-
ed ‘Church grows through peoples
movemont’, It wus circulated by an
cvangelist, Dr. R, Cunville. In this
leaflet, Rev. Cunville has expressed
catisfaction over triba movemeant be-
ing organized by the Tripura Upajati
Juba Samiti, Dr. Cunville says in the
leaflet:

“Iripuris have today formed a
party called thg Tripura Upajati
Juba Samity, Thig is led by young
men and aithough in ils early be-
ginning  wus communist-minded, it
has become nationalist”,

In the same leaflel, Dr, Cunville had
made g strong appeal ip other Chur-
ches and Missions of India to help
this organisation,

A strong link has always been visi-
ble between the DBaptist missionaries
and rebels under the banner of Mizo
National Front., The MNF, as is weil
known, has ils headqguarters within
the inaccessible territories of Chitta-
gong Hill tracts and has uninterrupt-
ed supplies of sophisticated weapons
through invisible hands. Recent indi-
cations are that cerlain local gnd for-
elgn missionarvy workers have been
seen aclivelv participating in  MNF
activities in their training centres.

While each north-eastern State has
a scparate Baptist organisation  for
ilself such as lhe Tripura Baptist
Christian Union for Tripura and Mi-
zoram Christian Union for Mizoram,
Baptists have already devised an al-
lied front for the entire region in the
form of North-East India Christian
Council with headquarters at Shil-
long.
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Another important thing is that the
Christian missionary in Tripura is
presently run by huge financial as-
sistance from New=zzaland Baptist Mis-
sionary Society; the extent of finan-
cial assistance ai present is estimated
@t Rs. 14 lakhs., Only in Tripura—
that is just one district in comparison
{o other States—remittances are being

received through commercial banks
from Newzealand, The Ameri-
cand hand Ekehind ihese finan-

cial arrangements is also visi-
ble. Documents that are being
exchanged bhetwezen the Tripura Bap-
tists and their Newzealand bosses
show that money from Texas and Lon-
don is being routed to Tripura through
Newzealand. It is also quiba signifi-
cant to note that financial aids from
sources other than Newzealand Bap-
tist Missionary Society have slarted
pouring in since 1977 only.

My specific quastion is whether the
Government is aware of all these ac-
tivities ol missionaries and &0, what
sleps are Government taking to siop
the foreign hands in the affairs of
the north-eastern region and also
whether the Central [Intelligence
branch and RAW have informnod the
Central Governmen: about all these
things or not,

SHRI YOGENDRA MAKWANA: So
far ag the Tripura Upajati Juba Sa-
miti is concerned, they are having 3
link with this. But the Governmenl
of Tripura is free 1o take action
against all those suspended of in-
volvement in the recent carnage in
Trigura as well as here. The hon
Member has put three ques-
tions., One is whether the govern-
ment is aware of foreign influence
andg what steps have been taken to
check thal.

Sir. all necessary sieps are being
taken to stop these foreign agencies
to infiltrate into this area. He also
asked whether the IB report hag con-
firmed it. Sir, there is circumstantial
evidence of the involvement of thesc
foreign agencies. Se far we have not
received any direct evidence by which
We can pin-point any particular agen-
cy. ... (Interruptions)

JY.,“&IISTHA 27, 1902 (SAKA)

officiuls (CA) 190

SHRI AJOY BISWAS: ] asked
whether you have got any information
about foreign money.

SHRI YOGENDRA MAKWANA:
Foreign aid is being receiveg by all
missionaries everywhere in India.

SHRI AJOY BISWAS: How that
money is being utilised—about that
have you got any information?

SHRI YOGENDRA MAKWANA: So
lar as the use of this money is con-
cerned, government has taken neces-
sary steps to sce that it is used for
the missionary work only.

SHR] JANARDHANA POOJARY :
(Mangalore): The recrudescence of
trouble and continued bloodshed in
Mizoram must cOme as a rude awaken._
ing to the people of tnis country.
Definitely there is an explosive situa-
tion particularly in Mizoram and it is
crystal clear from the answer given
In para 2 stating that it might be re-
called that MNF had issued quit Mizo-
ram notices in June 1979 requirving all
non-Mizos io leave Mizoram by 1st of
July. It shows that there is g seces-
sionist movement in this area. You
know the Pairiot of 16ih November,
1979 has stated that the Voice of Ame._
rica has gone to the extent of stating
that Mizoram was struggling anq wag-
ing a war against the Government of
India for its autonomy. This is the
clear version in that paper. I want o
know whether the government has in-
quired to find out the veracity of this
stalement and also I want tp }lnow
whether there is any 1nove on lhe
part of the governmeni to resume
talks with the Mizo leader, Laldenga.

SHRI YOGENDRA MAKWANA:
We have taken, as I said, all steps.
So far as the talks are concerned, the
moveg are afoot in this direction. Hon.
members would kindly appreciate that
it would not be in the interets of the
nation to divulge everything.

SHR] HARIKESH
(Gorakhpur): I have

BAHADUR
Jiven notice
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about the strike by Junior Doctors. .
MR, SPEAKER: Please do not inter-
rupt like this. I am ready to co-
operate.

SHRI BHAGWAT JHA AZAD
(Bhagalpur): The strike has been
called off. There is ng problem now.
You are late.

12.24 hrs.

STATEMENT RE. EXTERNAL AF-
FAIRS MINISTER'S OFFICIAL
VISIT TO USSR,

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): At the invitation of the Govern-
ment of the USSR, I paid an offinal
visit to the Soviet Union from 3 to 8
June 1980. During my stay in Moscow
I was received by President Brezhnev
and had an opportunity of exchanzins
viewg on matterg of interest and con-
cern to our two countries. I had offi-
cia] talkg with my colleague, the
Foreign Minister of the USSR, Mr.
A. A. Gromyko, on a wide range of
subjects covering both bilateral rela-
tions and international affairs.

I also had a meeting with the Deputy
Prime Minister of the USSR, Mr. 1. V.
Arkhipov, who together with me is the
Co-Chairman of the Indo-Soviet Inter-
Governmental Commission for Econo-
mic, Scientifle and Technical Co-
operation,

Besides Moscow, 1 also wvisited
Leningrad, a city full of historie memo-
ries. During my short stay in that
city, I had an opportunity of meeting
with Mr. G. V. Romanov, who h-=ads
the regional Communist Party in
Leningrad. "

It was my first visif to the Soviet
Union, a country which had suffered
great devastation jn the most destruc-
tive war of our times, the Second
World War. It was, therefore, a mov-
ing experience to witness massive re-
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construction efforts undertaken by that
country symbolised by the rise of the
city of Leningrad from the ruins.

I would like to place on the Table
of the House a copy of the Joint Press
Statement issued at the end of nuy
visit. I would also like to share with
the Hon’ble Members some of the im-
pressions of my visit. Wherevel
I went, ] was received with great
warmth and friendliness which spoke
eloquently of the highest esteem in
which our country and our people are
held.

I would also like to share with the
House the universal admiration for our
Prime Minister and the confidence in
her policies which was evident cduring
my visit to the Soviet Union. Our
Soviet friends profusely expressed their
regarq for Smt. Indira Gandhi and
respect for her leadership of the
Government of India.

My talks with the Soviet ieaders
were marked by a cordiality and open-
ness which, I daresay, is a measure
of the close nature of Indo-Soviat re-
laticnship and which admits of no in-
hibitions or misunderstandings. For-
tunately, there are no bilateral prob-
lems between our two countries to
preoccupy the Foreign Ministers. 1
did, however, review in some detail
the progress achieved in Tndo-Soviet
economic, technical and scientific co-
operation, since my last meeting with
Mr. Arkhipov in February this year.
We agreed that the next session of the
Indo-Soviet Joint Commission will te
held in New Delhi some time ‘luring
October or November 1980.

Both in Moscew and in Leningrad, 1
had an opportunity to visit the Tnsti-
tutes of Oriental Research and meet
Soviet Indologists. I was impressed by
the depth and breadth of Indological
studies, both ancient and modern, in
the Soviet Union. The fact that ithese
great institutions, more than a cen-
tury cld, have been engaged in the
study and research of different aspects
of Indian life, including the prepara-
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tion of an authoritative version (f the
Mahabharata—these facts at once place
the abiding bonds of interest and
understanding between the peoples of
indian ang the Soviet Union in the
right historical perspective.

I also visited the Progress Puoplish-
g House in Mcscow which, alang with
many other similar Publishing Houses,
is engaged in a massive and multi-
lfaceted programme of translations of
hterary works of Indian languages into
Russian and vice versa. There 18
cvery scope to widen this exchange so
as to include all the languages in the
Soviet Union. The fact thal the books
translated into Russian run into 50,000
copies or more and are all sold oul
within a few days goes to show the
depth of knowledge and insight of the
Indian scene on the part of the vast
Soviet readership. Needless ip c=ay,
these offerample scope for greater and
more diversified bilateral cooperation.

As the House may recall, the Soviet
Foreign DMinister had visited India
from February 12 to 14 this year when
among other things we had discussed
1in some detail the evolving situation
in South West Asia. A number of in-
portant developments have taken plice
both in our region and in the jniler-
national envirenment since that visil.
The Presidents of USSR and Frun:e
met in Warsaw. The Soviet Forecign
Minister and his American counter-
part and colleague, the Secretary of
State, mel in Vienna. Therefore, my
visit to the Soviet Union, apart from
being a protocol visit in return for the
visit of the Soviet Fereign Minister,
had deeper significance in the contoxt
of the developments I have meutioned
hove. )

We discussed international issues
generally and I am glad to say that on
many of them, there was similarity of
views between our two countries. I
would, however, like to inform the
House about the important and urgeut
fubjects which came up for a detailed
exchange of views in Moscaw.

The Soviet leaders were of ‘he view
that the international situation thad
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been aggravated by several provoca-
tive moves by the USA. However, as
stated above, some meetings have taken
place recently between Soviet and
Western leaders which appear to mark
the resumption of a dialogue which was
interrupted earlier this year. More
meetings of the same kind are likely
to take place. If is reasonable to be-
lieve that as a result of these ineet-
ings it may be possible to revive de-
tente in Europe say by the heginmng
of next year. It was my assessment
that the Soviet Union shared this ex-
pectaticn on international detente gnd
this finds reflection in our Joint Stiate-
ment,

Another problem I discussed al
length with Mr. Gromyko and cubse-
quently with Mr., Brezhnev was the re-
gional situation in South West Asia.

The Soviet position, as we under-
stand it, was that the Afghan issue
had been artificially exaggerated by
outside forces and that aggression
against Afghanistan was still continu-
ing with the help of well armed and
trained insurgenis based on Pakistan
territory. The Aifghan Government
hag pul forward proposals for a politi-
cal seitlement, the first step in which
would have to be a meeting between
the representatives of Afghanistan and
Pakistan and similarly between the
representatives of Afghanistan and
Iran. Only after direct contacts had
been established, could other countries
think of participation in the working
out of a guaranteed solution. But any
talk abouil the withdrawal of forces
without furnishing of complete and
relinble guarantees of an end to inter-
ference in Afghanistan and wilhout an
actual end of such interference would
merely hinder the achiévement of a
solution. At the same time the Soviet
leaders left us in no doubt on the
Soviet Union’s readiness to withdraw
troops once a politica] settlement had
been reached.

Our approach to the problem has
been as follows: We are opposed to
the presence of foreign troops in any
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country. The Soviet Union had an-
nounced that Soviet assistance to
Atfghanistan was limited in time, pur-
pose and scale and did not present a
threat to security and stability in the
region. However, reports coming out
of Afghanistan during the past few
months, even after they are discounted
for the inevitable interested prepa-
ganda element, do seem to suggest
that in view of the situation there, the
bhope that Soviet assistance to Afzhani-
stan could indeed remain limited in
time as originaliy intended is not very
strong.

This is naturally a matter of concern
to India as indeed to the others who
seek a reducticn of tension and =z
peaceful solution to the problems of the
region. It is time for us to ask our-
selves the quesiion whether the Souviet
troops meant for assisting in Aighanis-
tan have not become, or are not likely
to become, a pretext for those who
wish to create further instability in
that country. Our fear is that beyond
a reasonable time frame this could
well come to pass and this is why we
urge that a stage has come when ways
and means, other than military, should
be devised to bring about a solution to
the problem while this is still within
the range of possibility. The emergence
of a political solution in Afghanistia
has, therefore, acquired any urgency
greater than ever before.

I am sure Hon. Members will aaree
with me when I say that the situation
in Afghanistan is evolving so fast thut
it would be rash for anyone to claim
that he has an answer to the problem
For instance after my return from
Moscow, the 3-Member Committee } ro-
pesed by the Islamic Foreign Minis-
ters Conference has met in Tehran. In
regard to this Committee, while we
tended to believe that it would cun-
stitute an advance over the pravious
position of the Islamic Conference, we
did not get any clearcut corroboration
of this assessment, while we were in
Mescow. On the whole, this Com-
mittee seems to have had a mixed
reception so far, although allowance
has to be made for the extreme nature
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and appearance of Initial public pos-
tures on both sides. Again, I fave
seen press reports from Washingion,
quoting a senior U.S. official] which
would suggest a slight but significant
shift in the American position on the
subject. We shall not let these un-
certainties and ambiguities deter or
dampen our efforts to work towards a
solution. In such circumstances, it
would be too early, if not also in-
appropriate, to make a definitive assess.
ment of the situation. Hocowever, ad-
verfing to my visit to the Soviet Union,
I must add that the Soviet Union se.m-
ed to have filly understood and res-
pected the views held by India, recog-
nising that it is but natural for a non-
aligned country like India to have a
difterent perspective on some 1nter-
naticnal questions. I have every reason
to believe that the Soviet leadership
appreciates our efforts to attain mor-
malisation in and around Afghanistan.
This issue has not allowed even tae
shightest clouding of our bilateral re-
lations; these have indeed grown from
strength to strength during the last
five months,

As the Hcuse 1s aware, the Govacu-
ment hsas had the benefit of holding
consultations with a very large number
of countries, both in the region vA
outside, and the consensus after our
consultalions—and these inciude our
discussions with the Soviet Unioa ard
other sccialist countries of Eastern
Europe—is that there is a need v pre-
vent escalation of tensions in South
West Asia There is also a recognilion
all round that the problems can be
resolved only through a political solu-
tion.

Sir, since I am cecnfining this ct: te-
ment to my visit to the Soviet Jnion,
1 shall conclude it with a brief out-
line of what appears to be the possible
directions for a meaningful follow-up.
It is obvious that we are too vitally
interested in the region tc be dismayced
or disheartened by the alternating
swings of over-reaction and utter scep-
ticism which seem to characterise the
opinions of some other countries. We
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will not give up. The immediate Lask
is to undertake consultations for the
limited purpose of getting a dialogue
started, without any strict stipulation
as to the outcome thereof. This will
be our endeavour hereafter, althouch
in view of the stated positions as of
today, it is not going to be an easy
task. This exercise will alsc involve
a meticulous shifting of global regional
and nationa]l aspects and their inevit-
able inter-action. However, in the
process several other lines of percep-
tion woulg open up for further probe
and action leading, hopefully, to the
contours of a political solution.

Before I end, I would like to take this
opportunity to express my thanks to
my Suviet hosts for the warm and
cordio] hospitality extended to me anc
to the members of my delegalion. This
visit marks vet another important
stage in the censolidation of relations
between our two countries. I am con-
fident that India and the Soviet Unicon
will in future continue Lo cooperate
closeiy: hoth bilaterally as well as in
the irternational arena.

INDO-SOVIET JOINT PRESS
STATEMENT

. * %

New Delhi, Jyastha 17, 1902
June 7, 1980

At the invitalion of the Governmnr:.t
of th: USSR, the Minister of External
Affairs of India, Shri P. V. Narasimha
Roa puid an official friendly visit to
the Soviet Union from June 3 ‘o 7.
1980.

Duving his stay in Moscow  the
Minister of External Affairs of Inaia
laid wreaths at the Mausoleum: of V.L
Lenin and at the Tomb of the Un-
known Soldier.

In addition to Moscow, the Indian
Minister and his party visited Lenin-
grad,

The Minister of External Affairs of
India Shri P. V. Narasimha Rao was
received by Mr. L. 1. Brezhnev,
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General Secretary of the Central Ccm-
mittee of the CPSU, President of the
Presidium of the Supreme Soviet of
the USSR, to whom he conveyed
greetings from the President and thre
Prime Minister of India.

Talks were held with Mr. A. A.
Gromyko, Member of the Politbureau
of the Central! Committee of the CPSU,
Minister for Foreign Affairs of the
USSR.

Shri P. V. Narasimha Rao also hsd
a meeting with Mr. I. V. Arkhipov,
Deputy Chairman of the Council of
Ministers of the USSR and Co-Chair-
man of the Inter-Governmental [rdo-
Soviet Commission of Economic,
Scientific ang Technical Cooperation.

The talks and discussions were con-
ducted in a warm and friendly atmos-
phere. The two sides revieweq the de-
velopment of their bilateral relations
and also a wide range of international
question of mutual interest. They
agreed to continue in ftuture as wel!l
exchanging views on such guestions
through appropriate contacts,

Both sides noted with satisfaction
that relations between India and the
Soviet Unicn contributed to peace an-
stahility in Asia and throughout tre
world. They are based on friendship,
equality and mutual trust and ae
developing in the spirit of the Treaty
of Peace, Friendship and Coopera-
tion.

The two sides reviewed the nrogress
of long-term agreements encompass-
ing the key spheres and directions ef
Indo-Soviet cooperation.

The two sideg reiterateq their deter-
mination to continue developing and
strengthening in every way the close
relations between India and the USSR
in the interest of the two peoples.

Having exchanged views on major
international problems the two sides
hoted with sstisfaction that the posi-
liong of India and the Soviet Union
on the questions discussed were close.
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India and the Soviet Union reaffirm
their conviction that the process of
international] detente should be ex-
tended to ail regions of the globe and
re-afirmed their adhere to the princi-
ples of peaceful co-existence and
mutually beneficial and equal cooper-
tion among States. They expressed
their firm resolve to continue and sup-
port the struggle for ending the arms
race and against imperialism, neo-
colonialism, racism and all forms of
domination.

The Minister of External Atfairs uf
India, Shri P. V. Narasimha Rao thank-
ed the leadership of the Soviet Union
for the warm welcome and cordial hos-
pitality extended to him and members
of his delegation during his stav in
the Soviet Union.

On behalf of the Indian leaders he

conveyed an invitation to Mr. L. 1.

Brezhnev, General Secretarv of ihe
Central Committee of the CPSU, Presi-
dent of the Presidium of the Supreme
Soviet of the USSR, to pay an »fticial
visit to India. The invitation was ac-
cepted with gratitude.

The Minister of External Affairs ex-
tended anp invitation to Mr. A, A.
Gromyko, Member of the Politbureau
o. the Central Committee of the PSU
and Minister for Foreign Affairs of the
USSR, to pay an official visit to India.
The invitation was also accepted with
gratitude.

Both sides expressed their satisfac-
tion with the results of the visit to ilhe
Soviet Union hy the Minisler of Ex-
ternal Affairs of India, Shri P. V.
Narasimha Rao and consider them a
positve contribution tg the develop-
ment of mutuul uvnderstanding and
friendship hetween the Soviet Union
and India.

» * * » - *

DR. SUBRAMANIAM SWAMY:
(Bombay North East): Sir, I have giv-
en a Calling Attention notice. If the
Minister is agreeable we can have a
d_iscussion here on this vital subject.

MR. SPEAKER: No, not now. You
can give me notice.

SHR]1 INDRAJJIT GUPTA (Bagir-
hat): The text of this statement may
kindly be made available to Members.
It is a lengthy statement and it is
also an important statement.

MR, SPEAKER: Yes. Now Shri
Bhishma Narain Singh.

BUSINESS ADVISORY COMMIITEE
FIFTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA
NARAIN SINGH): Sir, ] beg to move
the following:—

“That this House do agree with
the Fifth Report of the Business
Advisory Committee presenteg to
the House on the 16th June,
1980.”

MR. SPEAKER: The question is:

“That this House Jdo agree with
the Fifth Report of the Business
Advisory Committee presented to
the House on the 16th June, 1930.”

The motion was adopted.

12.36 hrs.
MATTERS UNDER RULE 377

(i) REPORTED ACUTE SHORTAGE OF
COOKING GAS 1N PATNA.

=Y TmEAR wrest  (9EAT) o weder
s, fawet F® wEWi ¥ qEr & Arafawt
a1 a9 fafaver & = ¥ drou g¢& a7
EAT FAT 94T W {1 A@ WEHET
I &% g St s

WA F, (wr Y g Am oA e oawr
IO IR 9 AR FRINIT T SErEr

?
%

2 1 ot S gqurg Fqu wmfafem @9 &
®T ag F oA § T A" wEr A4 &
& fosr oAy ¥ w=aT w2 faar s & f,
TH o@ww A AgT &

fw gad #r mteer e gedagrd
¥ wgifat g %’mﬁmiﬁtmﬁ



MR. SPEAKER: Shr1 Jyotirmoy
Bosu, absent. Now, Shriinati Pramila
Dandavate

(ii) NEED TO STREAMLINE THE DIS~
TRIBUTION SYSTEM OF CEMENT
IN THE CAPITAL.

SHRIMATI PRAMILA DANDA-
VATE (Bombay North Central): Mr.
Speaker Sir, with your permission L
rise to make a statement under Rlue
377.

Sir, several thcusand irate citizens
(including a large number of women?
demonstrated outside the office of the
Food and Civil Supplies Department
of the Delhi Administration arul pro-
tested against the cement shortage and
the officials who were indulging in
malpractices, demanding money from
the permit-holders.

Sir, for the past two or three months
this hag been the scene at the office
and there are several verbsl clashes
between the officials and the permit-
holders who have to go disappointed.
As a result, the construction activity
in the capital has come to a standstill.
It is alleged that the officials of the
Delhi Administration have been col-
laborating with the suppliers and the
stockists in the distribution of cement
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to their favourites and to hig business
contractors. I would request the
Minister to make a statement regard-
ing what steps are being taken to
ameliorate the situation and adopt a
suitable policy in the distribution of
cement,

(iii) NEED FOR MARKETING AGENCY
FOR EXPORT OF COCOA AND BAR-
NING IMPORT THERE OF.

SHRI GEORGE JOSEPH MUNDAC.-
KAL (Muvattupuzha): Mr. Speaker,
Sir, nearly 3 lakhg of small and mar-
ginal farmers in South India cultivat-
ed Cocoa because of the encourage-
ment given by State and Central Gov-
ernments. Although this cultivation is
two to three vears old, the production
has already reached the level of near-
ly 3000 tonnes. The internal consump-
tion is only 2300 tonnes. Within the
next 4 to 5 years, the production will
go up to 15000 to 20000 tonnes. It is
high time to set up a factory in public
sector or in cooperative sector other-
wise we have to find out a market
for exporting the surplus.

Unfortunately, the Government of
India has granted permission to im-
port cocoa without any restriction.
This has created a very serious situa-
tion 1n Kerala, where the poor far-
mers find it very difficult to dispose
of their product which is parishable
commodity like any other fruits. T,
therefore, request the Government of
India to ban immediately the mmport
of cocoa and at the same time, take
steps to arrange for jts export to the
maximum extent possible.

"ALIIDOS J0
SNVIIMVH NO SIILIDOHLYV AILHOdAY (Al)

st W fawiw  awaw (geme)
GETET [F1Y, 97 F (AFRHA 9T 7 fara qi
AE & 7AYo 0F FHATT FAL & Arviv Y
forady gea O &7 wf ¥ AT A fwd WA
feqr & 1 dYeTr ud qoaerar & fafweagzar &
T1x Fweer (Jo wo) grew  (gfemorr),
g (gfemor), @ww () sifs @@
5o g gamsl  ® @At § fwa
A%y FTANT XEH@ AT & 1 W TS
7 ghorg o Fwoieat & agedl ® /4 57



Rly. Budget, JUNE 17, 1960 1980-81—Gen. Dis, 204

203
[ o farsere ) PROF. MADHU DAL!DAVA'!-‘E
e faT § 1 g W s W) &G (Rajepur): Mr. Speaker, Sir, while
T R TR Gwm ¥ wE ateAw A initiating debate on the Railway Bud-
) feft & ¥ ¥ afce sirferarfagt gpt,at.theveryoutset,lwouldlﬂ:e
e ¥ wET A g & e to remind the House that on 12ih
0 ﬁ‘ ¥ wq W 9T AW arar ’Fﬁ @ March, 1980, when I spoke on the
afz #r W &)1 gard ‘& WA } Fir Y Railway’s Vote-on—Azcom}t, I had ex-
TRTX AT WY WE § 1 YT XaAT NEAN W pressed a fear that even in the second
fuspw & foway ¢ fe odw SO =@ 9 session of the 7th Lok Sabha if a full-
¥ dfaa e ory & ) s OWR AEEAMET fledged budget 1s not being presented,
(T8 wsa weft) gra g =@ # wrersa one of the motivation must be that the
fear war 9T fr wurr men amrw efTe budget would be presented after tl::e
dae wmel ¥ TTw gATE aut w3 nine assembly electim?s and a big
wrdard w3, e waeYT At & e budrden would be coming forward I
* AT B 9% | AfwA oW aw dew Adr would have been extremely happy if
aarE wE B what I had predicted had come out
N to be untrue but unfortunately, I have
gur et & fe awre gfvwa, wifz- been proved to be correct and today
afEmi qd FAEIR A F oWl FH A we find that there has been put a huge
o WA%T ET g burden of 204 crores, ] was very un-

happy, not so much angered but pain-
ed, by the speech of thhe Railway

wq: g™ HAr ¥ Wi g (3 A Minister.
dag ¥ gl wiwel oF faueft =0 & Jardi
&1 $2& wa goa @qr g srfaarfaat It has been the conventien that
od FEEr FAt F AN 97 IEW 3R whenever the Minister presents a hud-
arer &t & faenr fa@w v w7 swaear get, whether it is the railwav budget
F¥) or the general budget, we take it for

granted that administration is a con-
tinuity. Amang the officers, thes are
some who are permanent and
there are some who are temporary,

weger Y, 3[F ST HAT AT T 9T AL
g7 ¥, S®E TW #za ¥ mwrwvaa fzar

ar | but the ministers are always casual:

they come and go out, We have to

Tg Wewa@ W U wen (s d@vrr treat the entire administration as a

wwwrm ) c wegs off, #4 Oy Ad war continuity. Unfortuna'~’y, T find that

a1 1 wX wEr AT G5 e sy A Panditji during his speech said in
arire fera &t w1 2 WY ard femse paragraph 4, page 2:

g F g ga SE gATHI | g% & TAA-

¥ 9T oreT Fur v 2, IAR #15 aw “Due to the setback in Railway

T R THe ¥ oA A1 oA ¥, wdkw working in the last three years, the

A Unfega, #w fag g W 0% 100 restoration of efficiency to 1976-71

FTUAT &0 T TH FLOI7 & qrF & leyel may take some more time.”

T.et it be very clear. T would like to

—_— quote the very document which has

12.42 hrs been circulated to the hon. members

. . along with the Budget papers. Here

1 have got the Annual Report and

RAILWAY BUDGET, 1930-81—GEN- Accounts for 1978-79. You see the

ERAL DISCUSSION very opening paragraph—Review and

Prospects . It says:

MR. SPEAKER: The House will now
take up general discussion on the Bud- “For the third year jn succession
get (Railways) for 1980-81. the railways earned a surplus, al-
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beit of a Jower order amounting to
Rs. B6.88 crores despite a fall in
freight traffic and without any re-
vision in the fares and freighi struc-
ture.” i

Your own document can be gquoted to
contradict what you have exactly said.
Not only that the new government
has respected the old commitment and
they have arrived at an agreement
with the recognised federations re-
garding thie productivity linked bonus.
If you go through the clauses of the
productivity linked bonus, you will
find that 1the base year of performance
that they consider for this agreement
on bonus is the year 1977-738, which
performance was supposed to be the
record pe‘formance, The perfarmance
in railways is not to be judged merely
in terms of absolute *onnes that are
moved biit in terms of tonne-kilo-
meterage leave aside, for the time
being the passenger kilometerage.
But even if you take the number
of tonnes that are moved by
the number of kilometres through
which the tonnage has been moved, it
has been found out. Then again from
the wvery documenig that you have
given to us, 1t is found out from the
Annual Report that as far as 1977-78
is concerned, the net tonne-kilome-
ters was 1,50,250 million units; and 1n
the previnus year which efficiency you
are expected to reach, it was 1,44,030
million units. So, the performance in
terms of net tonne-Kilometers in 1977-
78 was highest. It was a record; and
that is why, in the productivity bonus
agreement, it was decided that that
should be considered as the base year.
Not only that, the surpius was maxi-
mum in the 126th year of the rail-
ways. The actual surplus mopped up
was Rs, 126 crores. What a pleasant
coincidence?

I hope that every year along with
the year there is a coicidence between
th surplus and also the year of the
railway, but, unfortunately, this does
not happen that way, There is one
more aspect to which I would like to
make a reference and that is the sur-
plus that has been mopped up. It is
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true that in the interim Budget that
was projected, there was a deficit of
the order of Rs. 88.12 crares. Today,
we find that there is a surplus of the
order of Rs. 42.11 crores and that too
after impasing heavy burden of Rs.
204 crores, part of it is the freight,
part of it is the increase in the pas-
sanger fares of various classes. I do
not want to go intp those details; they
are already mentioned in the speech.
Here I would like to add that one of
the important aspecis for our entire
finance and economy of the Indian
railways has been ihie capital structure
of the railways. You will be shocked
and surprised to kanow t1hat though
the railway finances were separated
from the general finance as early as
1924, till we presented the railway
Budget twop years back, this capital
structure, outmoded capital structure

of the railways remained completely
unchanged.

In my very first Budget speech, 1
had announced that we will appoint
an expert committee to go into the
various aspects of capital structure.
The capital structure was reviewed.
It was decided that all the dividend
liability will be treated as deferred
liability. It was decided that no loan
will be drawn on which we will be
required to pay interest. As a result
of that, last time, there was an ex-
emptlion of the order of Rs. 93 crores.
So, this was the advantage that accru-
ed and that advantage would be avai-
lable to al] the adminisirations 1o come,
no matter to which nolitical party the
ruling party belongs. As a2 result cof
this particular advantage and nlso be-
cause of Rs. 204 crores of additional
fare and freight rise, they are able to
mop up surplus of the order of Rs.
42.11 crores. But here again you will
find that though this surplus has been
mopped up, 1n reality, that surplus
will be actually squandered away.
You will find that—I am just reading
one small paragraph from the con-
cluding portion of the interim Budget
the initial deficit of Rs. 38.12 crores
has been converted into a surplus of
Rs. 4271 crores.



207 Rly. Budget,

[Prof. Madhu Dandavate]

“out, of which Rs. 36,04 crores will
. be appropriated to meet the expen-
diture chargeable to Development
Fund and payment of interest lia-
bility of Rs. 11.04 crores on the out-
standing loans of Rs. 189.50 crores
in previous years. The balance of
Rs. 6.67 crores will be utilised to-
wards a partial liquidation of the
deferred dividend liability. The
necessity of taking further loans
from the general revenues will thus
be obviated.”

That is obviateq because we have
changeq the capital structure radi-
cally and so henceforward all the di-
vidend liabilitieg will be deferred liabi-
lities. No loans will be drawn to pay
dividends on which interest will have
to be charged.

While giving my first reaction to
the budget that was presented yester-
day 1 said that it was a conservative
budget that lacks a dynamic thrust.
It is because I find that there are
certain basic financial aspects of the
Indian railways that havz to be gone
into. It was our effort during the
janata government to appoint commuit-
tees to elicit public opimion and con-
sult trade unions and try to see that
certain basic structural changes in the
finances of the railways were brought
about. One aspect is the capital struc-
ture. We have already dealt with it.

The second problem is the problem
of social burdens. It is a problem pecu-
liar to our country. In no other part
of the world social burdeng are lifted
by the railways; they are lifted by
the respective central goyvernments of
those countries. Here we have got so-
cia]l] burdens of the order of Rs. 189
crores and some change is called for.
We had appointed a committee and
probably the report is ready. Perhaps
the ministry had no time to go in de-
pth into this report and try to find
out whether the recommendatiors of
the report can be utilised in the bud-
get projections. Then there ig the
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national transport committee popular-
ly known as the Pande Committee and
that has also submitted its report. If
some of the important aspects of the
Pande Committee report regarding
coordination between various means
of transport were to be imported into
the content of the budget, would have
some structural changes would have
been possible; it would have been
possible to mop up more traffic and
bring about better coordination and
see that certain sectors are reserved
only for motor traffic and certain are
reserved for the railways. But
that has not been done. It wag our
effort to find out that the railways
acted not only as an agency of finance,
not only as an important mode of
transportation, not only as an impor-
tant mode of conveyance for the pas-
sengers but also as an instrument of
integration of the country. When we
actually opened up the Trivandrum-
Kanyakumari traffic, at that time we
hag announceq that on the coming
Gandhj Jayanthi day we would start
a new train right from Jammu Tawi
to Kanyakumari; that would be the
longest train and would be passing
through various states and that would
symbolise the unity of the country and
I had planned to name the train as
Aikyva Bharat Express; that was our
dream and that was frustrated.

Varioug sections of South India have
been consistently demanding that
there must be speedy development of
West Coast railway which passeg thro-
ugh Maharashtra, Goa, and Karnataka
and develops a direct link with Tamil
Nadu and Kerala. In the true sense
it would be a symbol of national inte-
gration. More funds have to be made
available. Now the project 1s already
going on. I am thankful to the Minis-
ter; all the old commitmentg that were
made by the previous government
have been respected by the new Minis_
ter; I am thankful to him for that but
more allocations are to be made;
otherwise all these projects will be
merely national.
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When the question of diesel and
petroleum prices came up my hon.
friend comrade Indraji Gupta asked
whether the hon, Railway Minister
was conscious of the fact that the
steep rise in the price of diesel was
bound to affect diesel traction and he
got up and said: I am conscious of
that fact. When we go through the
budget speech and the various docu-
ments, I do not feel that adequate
note has been taken of the fact that
the rise in the diesel price is going
to affect the entire economy of the
Indian railways.

12.55 hrs.

[Surr HARINATHA MISRa in the Chairl,

What is the position of the Railway
traction? We find that we have steam,
diesel and electric traction. For certain
reasons there has been unevenness
in three tractions. To-day, we find we
have 8,263 engines which are steam
engines, 1903 diesel engines and 844
electric engines. Already Indian Rail-
ways have stopped manufacturing
steam engines because it is out-moded
traction and it has to be discarded.
Therefore, these tractions are very
important. It is wvery interesting to
find oul that for 1,000 gross tonne kilo-
metre, what is exactly the fuel struc-
ture? I would like the Minister to
study the fuel economy of the traction
and he will find that as far as steam
traction is concerned, for 1,000 gross
tonne kilometre the steam traction
will cost Rs. 9,-, diesel traction will
cost Rs, 6|- and the electric traction
will cost Rs. 3/- and at a time when
the diesel prices are going up, we will
have to concentrate more on electric
traction. Consistently I have been say-
ing and also the Members of the Op-
position, when we were in power, had
fully supported us that we will have
to go in for more and more electric
traction because that will be the chea-
pest in the long run. Of course, in the
short run, it will be costly because
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the cost of construction during elec-
trification is very high. We find that
per kilometre Rs. 13 lakhg are to be
spent. I had repeatedly suggested that
our Research Wing ghould be able to
go in to study the problem in depth
and try to find out how the cost of
electrification per kilometre cap be re-
duced from Rs. 13 iakhs to a lower
denomination so that it would be pos-
sible for us to extend the degree of
electrification in the country at a time
when the prices of diesel are going up.

One of the aspects that has to be
borne in mind is the necessity of the
Indian Railways to g0 in for more
captive power plants, Unless we are
able to have more and more captive
power plants because of the irrational
traffic to which the hon. Minister has
rightly made a reference in his speech,
it will not be possible for us to have
our traffic developeq in a rational
Way.

13 hrs.

The Lok Shaba adjournerd for Lunch
till Fourteen of the Cluck.

The Lok Sabhag re-assembled after
Lunch at four minutes past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair],

RAILWAY BUDGET, 1980-81—GENE-
RAL DISCUSSION—Contd,

MR. DEPUTY-SPEAKER: Mr.
Dandavate may continue his speech.

PROF. MADHU DANDAVATE: I
was referring to the question of the
urgent need to have more captive
power plants for the railways, espe-
cially at the present moment, when
there is a lot of power shortage.
Though it hag been the accepted con-
vention that whenever power shed-
ding has to be <done, the railway
should be the last to he affected, im
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spite of that, it wouly be always
better that we shoulq he sble to have
our ceptive power plants. If there
are two units of 220MW in places hike
UP, Bihar and Bengal and if we up-
grade some of the existing power
stations, in that case, it will be possi-
ble for us to see that all the require-
ments of the railways will be ade-
quately met. If that is done, the
efficiency can be increased to a very
great extent.

Then I will come to ‘he question of
primary renewal of our tracks. I was
going through the Budget documents
eng I was happy to find from there
that whereag in the original interim
Budget, for the track renewal Rs. 85
crores were actually allocated, this
time Rs. 100 crores have bheen allocat-
ed. It has been found out with the
help of the usual ultrasonic testing
machinery that about 5000 kmg of
track needs immediate primary  re-
newals. And in the course of the five
year plan, it will require about Rs. 560
crores to see that the primary rene-
wals of the track are effected proper-
ly, otherwise, there is likely to be
multiple fractureg of the tracks and
that will leag to more accidents.
Already in the short duration of the
time—I do not want to blame any-
one—because of these developments
regarding the track we find that acci-
dents are on the increase. If these
accidents are to be avoided, it is
necessary that Rs. 560 crores are al-
located for the entire five year plan.
So, a minimum of Rs. 100 crores will
have to be there in one year. I am
glad that the Minister has been able
to persuade the Planning Commission
to allocate Rs. 100 crores for track
renewal in place of Rs. 95 crores that
were already assigned in the Interim
Budget.

What is needed today is that once
the renewal of the track is effected,
thoge rails which are already removed
¢can be utilised for other gauges.
‘Fherefore, from that point of view,
it would not be a total waste, Keep-
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ing that point in view, priority shoyld
be given tg this in order ty reduce
the accidents. I am happy that in the
Budget Rs, 100 crores have been allo-
cated for this particular task.

It is very necessary to see that the
line capacity is increased. There are
more lines and more conversions. For
that, provision shoulg be there for
more rolling stock and more wagons.
The Railway Minister in his speech
hag clearly mentioned that some of
the failures are due L0 the fact that
foods traffic continues to be irrational.
I may assure the hon. Minister that
the country as it is sitnated, ig bound
to have unevenness. As far as cer-
tain commodities are concerned, there
are boung to be certain surplug States
and there are bound to be certain de-
ficit States, To take a concrete jllus-
tration of the movement of the food-
grains, you will find that from a part
of UP, Haryana and Punjab, we are
required to move foodgrain- right up
to South, up to Gujarat, Maharash-
tra and other parts and as a result of
that, you find that the movement be-
comes very irrational,

As far ag movement of rement is
concerned, the consumers of cement
are in one place gnd actually the
manufacturers are in some other
place. And as a result of that again
with respect to the moverent of ce-
ment, you will find that the movement
becomes very much irraticnal. With
all our optimism and wiith the indus-
trial development that is taking place
with all our effort to see that ithe re-
gional imbalance between various re-
giong is eliminated, it will take its
own time. In the meantine, the en-
tire goods traffic for some years to
come, ig bound to be irrational. That
being so, it is very necessary that we
have four lakhs of wagons at the
Railway’s command. In normal times
they should be quite gufficient to
carry out the movement of the com-
modities in the country. But when
the traffic becomes irrational, even
four lakh wagons would not be suffi-
cient at all. Therefore, we will have
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to see that the rolling stock is ihcreas-
ed. There also, 1 find that there has
beem a elight increase. Whereas In
theg original March Budget Rs. 291
crores were assigned, now Rs 341
crores have been assigned. So, to
that extent, there is definitely a pro-
gress and I think, that pace will have
to be kept up. We have to see that
more wWagons and more rolling stock
are there. And the line capacity also
has to be increased.

You have to assume ircational tra-
flie for some time.

At the same time, there is another
by-product of this developmental ac-
tivity., That will have to be kept in
mind,

Sir, it is very unfortunate that
though the Indian Railways have com.
pleted 126 years of their life, we have
been able to have only (1,000 route
kilometers pof railway in our country.
We have 11,000 trains and aboui 7,000
stations. You will be surprised to
know that about one crore of passen-
gers travel in the trains i1a our coun-
try every day-—suburban ag well as
non-suburban traffic. When 1 just
gave this information to one foreign
cournalist, he wags surprised. He said
‘“What happeng in  your country?
1.60th of your population ig always
in the train?” 1 said: “Inside tle
irains as well as above tlie trains.”
That is the position today. And {hkere-
fore, that being the position, it is ab-
coJutely necessary that we have more
line capacity. We have 61,000 route
kilometreg in 126 year and a major
portion of it has been constructed
during the British regime. I do not
want to attribute any  political mo-
tives, but the fact is that for their
own political reasons, toc bring about
administrative unity of the country
and to build up certain commercial
centres they wanted certain railway
lines to be built up and as a require-
ment of their administrative apparatus
and commercial requirement they trieg
to build up the railway lines. Up to
this day only 61,000 route kilometres
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of railway are there and therefore, &
must say that this particular line cap-
acity will have to be increased.

There is one by-product to which I
would like to make a reference. When
we try to have more iines especially
in the backward areas, one advantage
in this construction activity of the rail.
ways is this. When one kilometre of
line is constructed, it gives jobs to
about 1000 persons and if 1,000 persons
can get the jobs of warious cate-
gories when one-kilometre line
is contructed, in that case you can
imagine that if you are able to 1n-
crease this construction or develop-
mental activity of the rvailways on a
very big scale, how best it will be.
One of the by-products of this con-
struction activity will be the solution
of the unemployment problem in the
country and that will be one of the
important aspects that will have to
be borne in mind,

Sir, I would come to the problem of
employees. 1 am happy that to some
extent the aspirationg regarding
bonus have been fulfilled. Bonus has
been linked up with productivity and
making the calculations. I am very
clear that ewven if slight variation is
there, workers are not going to lose
much ang therefore, tha* formula is
quite all right. That is why, I accept-
ed the recogniseg solutions. Of
course, they would like the original
demand to survive, bur even then it
is g very happy and pleasant compro-
mise that has been arrived at by
linking up bonus with productivity.
But at the same time, there are other
aspects of the problem,

You will be surprised to knoy that
as far as the Indian Railways are con-
cerned, the disparity  between the
wages of the workers working in the
railways and those working in other
public sector undertakings is extre-
mely wide. For instance, to give a
simple illustration...

MR. DEPUTY-SPEAKER: That was

one of your demands during the
1974 railway strike.
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PROF. MADHU DANDAVATE:
Yours as well as mine, Sir, and when
the demand comes from the Chair, it
will be respected!

PROF. N. G RANGA (Guntur):
You insulate a small section of wor-
kers and turn them into aristocrats.

PROF, MADHU DANDAVATE: I am
referring to that. Prof. Ranga, I have
got a lot of agreement with vou on
that point. I only want to point out
to you that as far ag the public sec-
tor undertakings are concerned and
as far as the railways are concerned,
take only one illustration. The mini-
mum pay of a railway man is Rs. 196
ang in steel plants it is Rs. 300, and
if you take into account holidays, the
working hours and so many other
things converted into iinancial bene-
fits and all that, even if you discard
the bonus aspect, the total will bLe
Rs. 475 in the case of railways and in
the case of steel plants it will be
Rs. 658. So, that will be the extent of
disparity. I have got a full chart with
me. 1 do not want to take the time
of this House to indicate to you how
much disparity is there. To give you
one concrete instance, :f a pilot takes
a train containing coal and gas to the
Steel plant and hands over the same
train full of coal to a pilot of the steel
plant, in thai -ase, when he takes
away that particular train, actually
the difference between his wage and
that of the worker working in the steel
plant will be nearabout Rs. 200.

PROF. N. G. RANGA: What about
our workers in the viflages?

PROF. MADHU DANDAVATE: I
fully agree with him that in this
country the rural workers and those
in the industrial fielq will have to sit
together and see how a balance can
be brought about.

MR. DEPUTY-SPEAKER: That is
the reaton why he did not implement
one of their own demands when he
was in power.
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PROF, MADHU DANDAVATE: 1
take it as a remark made in a lighier
vein. You yourself had raiseq it in
the other House a numbe, of times,
and you know how many out of the
total number of demands of the wor-
kers, which had remained unfulfilled,
had been conceded by us. We started
from the lowest rung of the ladder.
Fifty thousand Class IV workerg got

selection grade for the first time in
their lives.

MR. DEPUTY-SPEAKER: It is only
to help you escape from the interrup-
tion of hon, Prof. Ranga.

PROF. MADHU DANDAVATE:
Prof. Ranga’s interruption ig so plea-
sant and mild that nobody will be
hurt by it at all. I enjoy it.

There is another very important as-
pect, important from the point of view
of administration, managementi as well
as trade unions, and that is trad-
union rivalry. Many probleme crise
because there is a feeling that some
sort of injustice has been done to the
workers, that when thev descerve 1¢-
cognition, it is not grantad t; them
If that sort of feeling in tlip minds of
a section of the workers is to be re-
moved, T would humbly request him—
I cannot advise him, as far as Pan-
ditji is concerned, he is a voteran, and
I dare not use the wora  ‘“advice”
even in my dreams—to concede the
proposition without waiting for the
comprehensive  Indust:.ial Relations
Bill. He should make a heginning
with the railways and tell all the
concerned unions that he will not be
partial to any of them. Let us have
ballot throughout the country among
the railway workers, and whichever
union they vote for as their own
union will be recognised, and the ques-
tion of the representative character
of the trade unions will be sclveq once
and for all. In principle, almost all
the unions are committed to this, but
there are certain reservations, and
they are well known. With your
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trade union background-—] must not
refer to your qualities as a trade
unionist when you are in the Chair—
you know that there are & number of
reservations on this issue, but let the
Labour Ministry sit with the repre-
sentatives of the workers round g
table, let us have this as gn experi-
ment in the railways and see what
happens. Later on the comprehensive
Industrial Relations  Bill will come.
If that decides that in every industry
recognition will be granted on the
basis of secret ballot, the question
will be solved once and for all, but let
us make a beginning with the rail-
ways. That would be my humble re-
quest to the hon. Minister.

Ag far as officers are concerned,
there has been a long standing demand
that there must be cadre review. The
process was started, and 1 am very
happy that it has been completed. I
am sure the officerg are happy at this,
but there are officers and officers.
There are medical officers whose per-
centage is near gbout 25. Their cadre
review was not undertaken along with
the others, but fortunately an assur-
ance was given that it would be done.
I had tabled an Unstarred Question
the other day, anq the reply to it
states that it has already heen begun,
I hope and trust that it will be com-
pleted with the same speed with which
the fares have been iqcreased_ I hope
that this process will be completed
soon.

I would like to make reference to
one aspect, We have bheen giving a
number of amenities 1o the ‘passen-
gerg travelling in classless trains and
other trains. I woulg quote from what
the hon, Minister has stateg in his
speech. He has stated that {rom 1974.
75, there hag been ng increase in fares
and freights, excepting, of course,
some increase, in the seasounal passes,
that was introduced last year. Other~
wise, ag far as the genera] fares and
freights are concerned. there has been
no substantial rise. But in spite of
that, the amenities have been provided
and it goes to the credit of all the past
administrations that without increasing
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the fares and freights, thig particular
change has been brought about,

In thig eonnection, I woulg turn to
the problem of guburban trains. There
are a number of places, a number of
metropolitan cities, where the question
of improvements in the suburban ser-
vices ig important, In Bombay. again
the pattern js uneven, If you take
the Western Railway and the Central
Railway, the pattern is different.
There js a total anarchy as far as the
suburban serviceg in the Central Rail-
way is concerned. For that, I would
not blame the Minister at all. The
reason is, as early as 1850, certain
planning was done, but telescopic
planning was not undertaken. The
rakes were imported from UK and
31 per cent of the rakes, utlilised for
the suburban trains in Central Rail-
way, for compressors and alsg for
traction motorg were imported ones.
Those who imported these rakes in
1950 ought to have imagined that when
their life is completed, at that iime,
those designs of the compres-ors and
traction motors will become obsolete
and those manufacturers will not be
manufacturing them at all and today
what has happened is that ogur com-
ponents do not fit in and as far as
those firmg are concerned, they say
that these designs have become obso-
lete and g they cannot export at all.
As a result thre is a total chaos, In
the Western Railway, we have got all
indigenous materials and therefore,
that problem has not come up. I hope
ang trust that thege problems will be
properly attended to. Because 31 per
cent of the rakes were imporied ones
and quite a good number of them,
having completeq their life, there is
a total anarchy as far as tne suburban
serviceg in Central Raiway is con-
cerned. I hope and trust that ithe
Minister will give special attention to
these problems.

There is one more aspect to which I
woulq like to make a pointed refer-
ence. There is a scheme in which
there has been an increase in sur-
charge. There has been increase in
fares for those who travel by air-
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conditioned coaches, by first class and
by second class fqf those who travel
up to 50 kms, there is a certain rise
in fares, But with all the changes
and also the changes in the rates of
seasonal passes, monthly and quar-
terly passes, somg commuiers of the
industrial areas are boung to feel
the pinch. But there I hagy made one
suggestion when ] presented the last
Budget. I had suggested while in-
creasing the rateg of the passes, though
the increase was reduced by 50 per
cent later on, that one of the ways
out is to see to it that for the increase
that has been  incorporated for the
seasonal passes, whether they are
monthly or quarterly passes, the bur-
den, can be passed on to the em-
ployers. For instance, if there are
textile magnates or there aie certain
Government offices or corporation offi-
ces, we can tell the employers that
this increase will have to be transfer-
red to them and if that is to be done,
legislation will have to be brought
for that. I am very sorry to find tnat
after our Government fell no effort
was made either at the Central level
or at the State level, even to think 1n
termg of bringing forward such a legis-
lation, with the help of whnich, the
burden can be {transferred to the em-
ployers and the employees can be pro-
tected to some extent.

There has been a certain rise in
fares and freights. Certain commodi-
ties have no doubt been excluded. 1
would like to make a humble request
to the hon. Minister. He has already
given a list of those cummodities
which are completely exempted from
the surcharge of 15 per cent wiz., salt
for domestic use, sugar, foodgrains,
pulses kerosene o0il, edible and hydro-
genated o©ils. chemical manures, fire-
wood and charcoal. These are nine
categories which are already excluded
and they are exempted. But [ would
like to make certain additions, An
agriculturist would definitely welcome

JUNE 17, 1880

1966-81—(en. Dis, 22¢

those changes. I am sure, Panditji
who has deep sympathy for the agri-
cultural class will be able to consider
these demands which are extrerhély
important.

For instance, there are vegetable
growers; there are onion growers,
there are people who grow fruits, like,
bananas, one very healthy tendency
that has been developing, as far as
bananas are concrned, is that a large
number of cooperatives are coming up
in Maharashtra. And they are co-
operatives in a true sense. The word
“cooperative” in aertain/ sectors has
become an gbuse. But only in the field
of bananas, it is not so. Therefore, we
had given them certain concessions.
When I was the Minister, when the
concession was given to them, I
addressed a confersnce of those banana
growers along with traders and I told
them that only if the benefit of this
concession does not go to middlemen
and goes to the peasants themselves,
thran alone this particular concession
will continue, When that threat was
given, the entire benefit of that con-
session went directly to the peasans
and banana growers and, as a result ot
that, they were able to benefit a lot
Therefore. 1 would earnestly request
the  hon. Railway Minister to
consider this. I would uke that
the surcharge should not be theie
But I know that surcharge is not going
to be cancelled. Let us be very modest
in all matters. Having been the Rail-
way Minister at ome staze, I know the
total rejection of all the levies which
are already introduced cannot be there
and, threfore, I know that srcharg:
is not going to be cancelled, But at
least if some of the commodities to
which 1 have made a reference, and
these are agricultural commeodities, are
completely wnliminated or exempted, in
that case the agriculturists would be
able to benefit a 1ot. I am sure, my
hon. friend, Prof. Ranga will be able
to extend a warn welcome and a
wholehearted and an ungualified
support. It is an issue which cuts
across party lines.

SHRI Y S. MAHAJAN (Jalgaon):
It is a wvery good suggestion.
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PROF. MADHU DANDAVATE: My
hon, friend, Mr. Mahajan, also comes
from gn area which is very well-known
for banana growers, They are not only
sweet but they ane in abundance also.
They are grown by a number of co-
opérative societies.

MR. DEPUTY-SPEAKER: You
know, banang is a cash crop. We are
exporting bananas.

PROF. MADHU DANDAVATE: I
know, In spite of that, that should be
there.

As 1 said earlier, in this budget, one

of the lacunae hag been that there have
been no new jnnovations, whether of
a financial iype or new types of
schemwas or new types of amenities,
As far as these innovations are con-
cerned, they are completely lacking.
Therafore, this budget 1is just going
along the beaten track. That exactly
has been my criticism.

MR. DEPUTY-SPEAKER: On your
path or on a different path?

PROF. MADHU DANDAVATE: 1
said, beaten track-track can mean
anything in the railway terminology.

Now, in the end, I would like to
say this. I am sure, in thig not only
this House but the entire country will
share my sentiments. In every time
of crisis, it has been established in
this country that the forces of def-
ence. the forces af raillwaymen and
railway officers have risen to the
orcasion ang they have done their
job. Whether there are floods, whe-
ther it iz construction of bridges,
whether it is prolection of the people,
I woulq just quote one instance
which has a lot ©f human touch., Near
Calcutta, near Sealdah, when the
cash box was kept in one locked
room and when there were floods—
there 1s a railway colony—and a
number of bundles of notes were
floating on water, the railwaymen
there jumped into water wand they
prevented outsiderg coming in; they
caught hold of those note packets and
handed them over to the station
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master. When the cash was eourmted,
it was found that not a single rupee
was Jost. That wag the integrity
shown in timeg of crisis. Whether
it is in Tamil Nadu, or Andhra or
elsewhere, or in Bengal or in Dethi,
when there were floods round the
corner, the railway workers worked,
the railway officers worked, the rail-
way  engineerg worked and the
administrative staff worked. They
did the job wonderfully well. Whe-
the;, there is crisig in the country or
outside the country—in the country,
in timeg of floods and other cala-
mities and outside the country, in a
country like Wigeria; 1 do not want
to cast any aspersion on Nigerian
railwaymen but it is a fact that the
management wag completely dilapi-
dated ang the railwaymen were not
able to work properly, our country
offereq massive managerial support
to the Nigerian railways and you
must have read in international presg
that the entire world congratulated
the Indian railways and the Indian
railway officers for having put the
Nigerian railway on the proper track.
I want to congratulate a1l of them,
the railwaymen, the railway officers
and gmll the administrative staff who
have been able to go the gplendid job,
If e have such a cadre in the Rail-
ways and in Defence services which
have been able to serve the country
in timeg of crisis, they must make it
a habit that they shoulg not wait for
a crisis to function very effectively,
but even in normal times they should
be able to function with the game
efficiency and with the same gsense of
devotion. And I am sure they are
capable of doing that. If they are
able to do it, I am sure, the expecta-
tions ang hopes that the Railway
Minister has expressed at the end of
his speech wil] be fulfilleq and the
Railwways wil] be on the proper
track, efficiency will grow and we
will be able to say that the Indian
Railways have become gn ideal rail-
way in the world.

SHRI S. B. CHAVAN (Nanded):
Mr. Deputy-Speaker, Sir, I rise to
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support the budget proposalgs put
forth in the House by the hon. Rail-
way Minister but before I turn to the
budget proposals proper, I would like
to take this opportunity to congratu-
late the Railway Minister for concen-
trating on some of the basic issues
which are confronting the Railways.

The entire economy had received a
big jolt because of the shortage of
coal, and we find that the Railway
Minister, within a period of about
four to five months, hag been able to
make gvailable about 500 wagons per
day more; most probably, thig has
increased the availability from 2700
to about 3200 wagong per day. I am
sure that, with this availability of
wagons, the coal stocks at different
thermal power stations are bound to
increase,

Let me also inform this House that
power generation from hydel power
stations is about 40 per cent of our
total generation, and 60 per cent is
being generated from therma) power
stations. If we are able to take care
of these 60 per cent power houses
where coal ig the main factor and
with the availability of wagons if
coal ig made available ang stocks are
built up. it would be very helpful
The minimum stock which a far-off
therrnal power station is supposed to
maintain is that for 15 days. But I
find, with my little experience, that
stocks are available at certain power-
houseg which can last hardly for a
day. There are power-houses where
the gstocks are very meagre. I would
request the Railway Minister to
rationalise the entire movement wof
wagons in such a manner that where
the shortage 1s more they qre able to
get the coal which is very badly
required. Our power-houses have
been working at an efficiency ranging
from 60 to 75 per cent, and the possi-
bility of raising this to about 90 per
cent ig there; if coal is made wavail-
able, and if our hydel power gtations
are alno worked to the entire capa-
city, I am sure the kind of effect that
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we find on the total economy of our
country can be set right.

We are thankfu] to God that the
monsoon hag begun well in time this
year, and if it rains properly and if
our reservoirs get filled, then there
should be no difficulty about avail-
ability of power, agnd this will result
in greater efficiency of the Railways
too,

I must take this opportunity to
thank and congratulate the Railway
Minister for rushing the essential
supplies which were very badly
requireq in different parts of the
country, and the price line, to a
considerable extent, has been main-
tained because of the efforts made by
the Railway Ministry. )

The third point for which I would
like specially to congratulate the
Rdilway Minister is the )special
effort that he has made 10 gee that
performance budgeting is  started
from this year. I come from z State
where the performance budget has
been introduced over the last 10
years., I am gpeaking of Maharashtra_
If T remember correctly it wag the
Estimates Committee of 1978-79
which had recommended this and the
Chairman of the Railway Board was
good enough to tell tihe Estimates
Committee that from 1979 they will

start the performance budgeting
and now  the announcement has
been made by the Railway

Minister that he has given instruc-
tions to the Railway authorities to
start performance budgeting from
1980 onwards. But having gone
through all the papers I find that
there is hardly anything of perform-
ance budgeting in the documents
which have been supplied to us. 1
am conscious of the fact that the
papers have been supplied yesterday
and it is quite possible that it has
escaped my notice. I have diligently
gone through al} the papers and still
I find that hardly there is gny corres-
pondence between the financial pro-
visions and the physical targets which
is in fact the purpose of all perform-
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ance budgeting. Certainly the Rail-
waysg is one of the Departments
where performance budgeting should
have been started Ilong ago. Then,
when the Minister has made a pro-
mise, I do not fing the documents here
where wWe can correlate the physical
targets with the financia] targets of
the different departments of the
Railways, If that is lacking, then it
becomes very difficult for thig Parlia-
ment to judge whether the provisions
made in the Budget are commensur-
ate with the requirements of the
different departments of the railways,
I would request the Railway Minister
to sec if even during the course of
the year it is possible for him to find
out whether this; kind of a correlation
can be established. We wcre given
to understand that the Railway Ce-
partment seems {0 phe still thinking
ras ty what standard unit it should
adopt in the documentg which are
being made available to the Members
of Parliament. T think some kind of
a unit which is not understood by the
memberg should not bhe devised. We
would certainly like that the budget
documentg should he more under-
standable and intelligible 0 that we
are able to understand exactly a¢ to
how much money has been provided
and aegainst that money what work is
expected from the Railways coulg be
pinpoinied gy that at the end of the
year when we have the performance
budget and the actuals gre shown to
us, we can have our own judgment as
to whether the money provideq for a
particular kind of work hag been
worthwhile, whether it fell short of
the expectationg of the department
and whether the Planning Commis-
sion is right in applying any cut over
any demand which the Railway
Ministry put forth before the Plan-
ning Commission, I would very much
like that thig performance budgeting

in the right spirit should be intro-
duced during the course of the year
so that when next year’s papers are
made available, we should be able to
have a clear idea of the financial and
Physical targets.
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The third point which I would like
to stress and on which I would like
to congratujate our Railway Minister
is about the research and develop-
ment wing which is located at
Lucknow and which is doing a very
useful work in the country and some
of the gafety measures which they
have devised and the different kinds
of research activities which they have
catered to is a commendable work
they are doing.

The next point is about the Rail
India  Technical and  Economic
services, one of the public under-
takingg under the Railway Ministry
which has bcen able 1o have an
agrcement with the Government of
Irag for making available the design
and general engineering support ser-
viceg to the Irag Republic Railways.
We glso note that an agreement with
the Government f Jordan for pro-
viding technical and management
support services for performance of
Aqgaba Railway Corporation System
has also been entered into. We should
be proud of the activitieg »f this wing
of the Railways. Certainly we expect
that they shoulg concentrate first on
loca] requirements and thereafter, if
there is any surplus available, then
certainly we should make it availablae
to the olher countries of the world.

Sir, T am also happy that the Rail-
way Minister has been go>j encugh
to announce that he wants to consti-
tute the Railway Convention Com-
mittes which, in fact, was not consti-
iuted for reasong bhest known to our
friend, Prof. Dandavate, The Rail-
way Convention Committee which
should have been constituted long
time back was not constituted which,
in fact, has been one of the reasons
why a number of things have bcen
lagging behind, Ancther point which
I would like to...(Interruptions),

PROF. MADHU DANDAVATE: It
got dissolved when Parliament was
itself dissolved,
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SHRI S, B, CHAVAN: 1 being a
new Member, you have to give the
latitude.

The next point that T would like to
stresg is about the national transport
policy Committee which was appoint-
ed by Government—by the Planning
‘Commission—a report of which has
also been submitied. I 'was told that
there was one Member who wanted
to give his Note of Dissent. I was
also given to understand that this
Note of Dissent hag also been sub-
mitted to the Planning Commission.
Unless the report of this Committee
is made available to Members of
Parliament, it will be very difficult to
find out on what basis a number of
proposals have keen put forth by the
Railway Ministry,

At the outset, I must say that there
is a large amount of ad hocism. We
do not find that there is a compre-
hensive approach to this problem, In
fact we have to have some kind of a
coordinated approach between diffie-
rent modeg of transport. That is onc
aspect of it. Another is about empha-
sising the regional imbalances, These
need to be removed, We do not find
Ifrom any of the documents as to what
effort; bave kween gpecially made by
the Railway Ministry to remove thes?
regional imbalances,

In fact, this is one of the factors
which has been mainly responsible
for what is happening in  Assam.
Assam is now suffering because of
these regional imbalances.  Sufficient
attention had not bean paid to it. If
the same kind of thing is perpetrated
in other areas wherg regional im-
balances are there, then, certainly
feelings get pant up and we have the
kind of dissatisfaction which in fact
is not very much liked by us. What-
ever may be the reasons, you have to
have some kind of coordinateq ap-
proach, I am requesting the hon.
Railway Minister to kindly bear in
mind that the Railways need to have
some kind of a Master Plan which
will cover another 20 to 25 years
wherein you will be able to say which
are tha ereas which you propose to
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cover from the national point of view,
from the regional point of view, from
the local point of view and also
from the point of view of removing
the regional imbalances, What is your
planning of the entire railway system?
In fact, we should have got this kind
of document from the Railway Mini-
stry. Thereafter, certainly, if some
modifications are necessary; Members
of Parliament, in their wisdom, should
be able to suggest. I am sure they
'‘wil] be able to suggest what modifica-
tions are necessary taking into account
the Ioca] requirements,

The next point I would like the
Railway Minister to kindly consider
is akout the recommendations of the
Administrative Reforms Commission
which was set up in the year 1970.
They had made certain very valuable
suggestions so far as the set-up of
the Railway Board is concerned. If it
is the information that that has been
implemented then, certainly we
would pe entitled to know from the
hon. Minis‘er when he replies ta this
debate whether it has percolated
downwards from th. Railway WMinis-
ter to the Railway Board and from
th> Railway Board 1o the Zonal
Manacers and from the Zonal Mana-
gers to the  Divisional Superinten-
dents. 1f that has percolated to that
leve]l then certainly the Railway
Ministry can be more effective. Other-
wise if rverything is concentrated
either in the Railway Board or in the
Railway Ministry then the commer-
cial nature of this undertaking will
completely become out-of-date and
you will not bz able to meet the re-
quirements of the people which in fact,
arc very badly reguired and that too
within a specified time. Sir, when
the question of delegation of powers
ariscs, it is always the higher autho-
rity who delegates the power to the
next jower officer.  Thereafter it gets
struck up ang it does not percolate
[down., In spite of the delegated
powers we find that there is a ten-
dency, that when powerg have heen
delegated to a particular officer, he in
his own fancy make a reference to
his higher authority so that he plays
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safe. We should discourage such ten-
dency. Even if an officer to whom
the authority js delegateq wantsg to
make a reference tp higher authority,
the higher authority should refuse to
entertain any such neference and
make him take his own decision, I
would request that insistence should
be there that the power should be
exercised by the same authority to
which it has been delegated and no
higher officer should entertain any-
thing which in fact is not within his
competence,

Sir, the next pvint which I would
like to bring to the hon’ble Minister’s
notice is akbout aflecling economies in
the working of the railways, The
job that any Finance Minister or Rail-
way Minister has to perform is not very
enviabl2, He has to levy certain taxes,
He has tpo increase the fare and freight
rates to bring about additional mobi-
lisation of funds. There is no escape
from 1t. 1If we are to have the Plan
as we contemplate of new lines and
new conversion lines then certainly
he will require resourcey for the same.
All of us feel when there is increase
in fares of either second clasg or first
class passengers whether the same
was avoidable or not. If 1t was not
avoidable then certainly nobody will
grudge. At the same time he should
fing out as to why are there certain
establishments jn foreign countries in
the name of railways which are still
continued i{n those countries. If that
is a fact then certainly there is scope
for reduction, At the momvant there
i hardly anything we are importing.
So there is np reason why these
establishments should continue
abroad.

Then, Sir, I am told there is a
freight tribunal which is still in exis-
tence, We have not been able to
understand what the function of this
tribunal is, Nobody seems to go to
this tribunal but the whole thing con-
tinues., I would like to know why
this tribunal should be continued.
Then there is terrific amount of pil-
ferage ang the railwayg have to pay
huge amount as compensation for lost
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property. If this can be reduced con-
siderably, I am sure, economies
which we expect from the railway
authorities will be achieveg and the
Railway Minister will get a1] the com-
plements that he expects from this
House.

About the Budget proper, the ap-
proach has been rather very conser-
vative from the figures which I find
here, the budget estimates which were
presenteqd before at the time gof the
interim budget and the new budget
which has been presented to us we
find that the total gross receipts are
of the order of 2749 crores, The work-
ing expenses are 2415 crores and the
net traffic receipts are about 333
crores, Deducteq from this is net mis-
cellaneous expenditure and also divi-
dend payable 1o general revenues,
Then the net surplus happens to be
42.71 crores. The percentage of net
revenue before payment of dividend
to General Rewvenue on the Capital-
at-Charge which was 49 per cent in
the budget estimates presented in
March 1980 has been enhanced to
6.2 per cent, On any account, T should
say, getting a return of 6.2 per cent.
seems to be quite satisfactory. I can
understand if there has been under-
estimate of the receipts, because, jn
all matters of this nature we find this.
Tleere have been increases in the
revenue-earning traffic through
freight, Thig was 214.7 million tonnes;
and this hag been maintained at that
Jevel only. This has been fluctuating
between 194 million tonnes and 214
million tonnes. It was raised to 222
million tonnes by Mr. Madhu Danda-
vate but ultimately it hag resulted in
194 million tonnes only. Mv friend
was trying to explain at great length
that it ijs not the total tonnage which
should count but it is the ‘onnage in
kilo-metreage which alone is quite
relevant. So far as that matter Is
concerned, if that be so. we would
like to understand why it is that we
find that the {otal revenue on account
of this freight has decreased instead
of showing any -corresponding in-
crease. If the long-distance traffic
was taken by low-tonnage, certainly
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I can understand the ralionaie of it.
But the net result which we find is
this, The tota] receipt due to this
freight traffic earning should have
gone up but they have come down.
They have come down after 1976, In
1977-78, the total receipts under
freight have come down, ‘There is
hardly any justification in saying that
the tonnaga must have gone down but
at the same time the kilometreage has
increased. If that be so, it should get
reflected in the total earnings, Total
earnings are not showing any in-
crease, That is why it seems
that Mr. Madhu Dandavate is wrong
in hig calculation. We would like o
understand from the hon. Railway
Minister about this when he gives his
reply to the debate as to how far
this contention of Mr, Madhu Danda-

vate is cornect,

1 wish to refer only to two or Lhreg
things which have been referred to
by the Railway Minister in his spzech,
One is the speeding up of certain
railway lines which were started
some lwg years back. He referred to
Manmad-Aurangabad line, and also
Guntakal-Bangalore line and Nadiad-
Kapadvanj  line, Thida  Manmad-
Aurangabad wasg to be completed in
2} vyears' time. When Mr, Madhu
Dandavate wag the Minister in charge
of Railways he has promised that he
would complete this Manmad-Auran-
gabad line within 2 112 years. But we
don’t know when this is going to be
completed. This is ex-Hyderabad
part of Maharashtra State. I can
say it in this House (without any
fear of contradiction) that all ex-
Hyderabad parts of Andhra Pradesh
and Maharashtra have not been given
the kind of attention which wag ex-
pected at the time of the formation
of linguistic provinces, When we
wanteq Maharashtra we always tho-
ught that Bombay being a very pros-
perous State we will get the major
share in our development. (Inter-
riuptions). At Assembly level we are
discussing. I never thought that even
at Central level it should be so, Pan-
ditji you will be surpriseq to know
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this. This is the only line which has
been started there during the last
thiriy years. Otherwise there is
hardly anything done by the Railways
in this area. Panditji cannot travel
that much long, but the Minister
of State can travel. He may come
and see the condition obtaining in
that area. You talk of amenities;
you talk of facilities to passengers;
you talk of overcrowding, Kindly
come to the area and see thingg for
yourself. Hyderabad State area has
been irifurcated into three areas.
I wish that the Railway Minister as
well as the State Government pay at-
tention to the development of this area.
We have great faith in you and
that is why I am making this point
so that it is taken note of. The
proposals which com: from that area
deserve to be given special considera-
tion, if not from any other angle,
at least from the angle of serving the
most backward areas of ex-Hyderabag
State. When we talk of Maharash-
tra, everybody seems to think that
Maharashtra js an advanced State, as
1f in Maharashtra there are no back-
ward areas, as if there are no inacces-
Bib%a areas, In fact, there are
drought-prone areas also, Panditji
was {o come to inaugurate this very
line from Manmad to Aurangabad,
but somehow he could nnot come. I
would now specially request him to”
come and sze the kind of facilities
which the railways are making avail- .
able.

THE MINISTER OF RAILWAYS
(SHRI KAMALAPATI TRIPATHI). I
promise, 1 will come,

SHRI S. B. CHAVAN: Thank you.
Once you come there, 1 am sure, the
rest of the things will get settled,

You have made a mention of the
surveys of two lines. One is the Ni=-
zamabad-Ramagundam line, This is a
very important line which I had men-
tioned at the time of interim budget
Ramagundam has to be connected to
Kurdwadi via Biloli and Deglur, This
is one sector which you have taken.
When you make a survey, you will
find that it is going to be a profitable
line. I will specially request both
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having some kind of an alternative
from the strategic point as also for
line to have this, Connecting Rama-
gundam to Kurdwani is wery impor-
tant,

I am stressing the importance
of the Patancheru-Peddapalli via San-
gareddy and Medak route, This is
also a very important line,

SHRI KAMALAPATI TRIPATHI:
Why are you talking about Andhra?
Why don't you talk about Maharash-
itra?

SHRI S. B. CHAVAN: Unfortu-
nately, I cannot forget the past. We
have had very close association with
Andhra Pradesh

SHRI KAMALAPATI TRIPATHI:;
The present has not to be ignored,

SHRT S. B. CHAVAN: [ would re-
quest you to extend this line.

My third proposal, on which I
would like to lay great emphasis and
I am prepared to give you all the
study papers that are with me, is
Manmad-Aurangabad line which goras
to Parbani and thereafter gets diver-
ted to Parli-Vaijnath, If it is
extended to Mudkhed, taken to Adila-
bad in Andhra Pradesh and connect-
ed with Ghughus on the main line, I
am sure, there will be an annual
saving of three to four crores of ru-
pees in the transportation of coal
from Vikarabad to Parli-Vaijnath. We
will get pack the capitalised cost
within a period of 15 to 20 years.

The  Railway Minister has also
made a mention of the small line in
Chandronur district, Wani Chanaka
where cement is being manufactured.
iICement and coal have to be trans-
ported for this purpose, Certain irri-
gation projects have alsp been cons-
truclieq in this area. If the agricultu-
ral produce iz transported to Bombay
market, 1 am sure, the agriculturist
in this area will get not less than 25
per cent more price than he jis get-
ting today, The Maharashtira Govern-
ment had appointed a Committee to
find out as to what has been the
result of not having a same gauge
line connecting this éx-Hydeérabad
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part of Maharashtra with Bombay.
The Lioknathan Committee have sub-
mitted a report saying that the agri-
culturists for not having this facility
are losing nearly 25 per cent of the
price for their produce. If there is a
direct connection between Bombay
and this area, then certainly, the
agriculturists will get more price for
their produce. So, my request to you
will be from the point of view of
transporting coal from the coal-fields
of Chandrapur to Nasik and Parli-
Vaijnath.  There ig another thermal
power station which is now sanction-
2d, which is going to have 3 capacity
of the order of 1,000 megawatts—at
Ujjain, If all these thermal power
|stations are supplied coal through
these lines, | am sure the amount
which is to be invested will be got
back in no time. Kindly, therefore
give priority to these lines, and see
that they are sanctioned and works
started at the earliest.

15 hrs.

Only two more requests now. When
ever we request the Railway Minis-
ter to start new trains on the main
line, the stock reply that we get is
that the line capacity is not there,
and that there is hardly any berth-
ing a space in Bombay VT, That is
why he has been saying that it is not
possible to start new trains on  this
line. Tg relieve this congestion, I
give another suggestion—i.e, for con-
necting Kalyan with Ahmednagar and
extending it further to Parli-Vaijnath
and Mudkhed. If it iy done, I am sure
it is going to be an alternate line This
will 2ase the pressure on the ghat
section, This will be a loop line and
a completely new one which in fact
will be used mostly for transporting
coal and other essential commodities
which ama verv badly required, The
pressure that you find on the main
line wili be relieved to a considerable
extent,

Now my last point. At the Nanded
railway station there is hardly any
shed, Cold water facility is not avail-
lable; the platform is still at g lower
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leyel. It requiresg to be raised. I do
mot know whether even for the ap-
proach road within the railway yard.
hardly, at a distance of about 3 fur-
longs, sanction is required from the
Railway Board. If so, where is the
delegation ¢of powers? If these small
matters cannot be attended to by
the local man—i.e., having the ap-
proach road over a distance of 3 or 4
furlongs is not within the au‘hority
of the local person—there is hardly
any delegation of powers.

You have constructed an ovar-
bridge, but all the passengers are sup-
posed to go through only one door,
The reason is that you don’'t have the
staff, You don’t hawie the ticket col-
lectors. They say that since they
do not have staff, jn spite of the over-
bridge being there passengers have
to go only by one door. This has
created a situation whiich, in fact, is
very bad, That station requires com-
pletely renovation, Retiring rooms
have to be provided, as also other fa-
cilities, During rains and summer
months, the kind of ordeal through
which passengers have to go, is some-
thing to be seen,

Last time also I mentioned about
the Manmad Station, which is a junc-
tion. It is a station which does not
vide any amenitities at all. Hundreds
and thousands of passengers are stran-
ded. If they have to miss the con-
pection, no one knows what ordeal
they will have to go through, The
kind of sanitation that we find there
is something about which Railway au-
thorities will feel ashamed. [n fact, it
is the dirtiest gstation I haws come
facross. 1 have been persistently re-
questing the authorities for more
Tooms there, and to take steps to
bring the malpractices dgown to the
minimum. You cannot eradicate them
completely, The minimum you can do
is 1o see that the passanzers are not
harassed there,

These are my suggestions for the
consideration of the Railway Minis-
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ter. I am sure he will give sympa-
thetic consideration to them,

SHRI JAIDEEP SINGH (Godhra):
Mr. Deputy-Speaker’ Sir, in the Rail-
way Budget that is being presented. I
have got a couple of points that 1
would like to stress here. Before I go
into them, I was listening to the very
good speech made by Prof. Dandavate,
One thing, I noticed, was that whatever
else we may have to say about it he
has nc objection to raising the passen-
ger fares and the surcharge and all
other fares that have been raised. So,
I take it that he agrees with that fact.
But, really speaking, this is inevitable
because after the sort of situation
which the railway administration has
gone through in the last few years, I
suppose, we will reach a stage where
nothing else could have been done by
our Minister. After all, whatever we
may do, the railway has also to gene-
rate its own fund for its cwn develop-
ment. Therefore, I personally think
that this step that has been taken is
taken in the right direction.

At this moment, I am not going into
the details of figures and I am neither
as good as Prof. Dandavate in juggling
with figures either, One or two things
he mentioned here about net tonnage-
kilometers during hig time ‘which went
up to 2,15,000 or 200 millions in 1977-
78. 1 would like to point out to him
also it is possible because of the im-
petus of 1976-77. I do not know
whether he considers that fact. Then,
of course, he very conveniently refused
to mention that the very next year it
dropped down to 1,46,000 which was
less than the year previous to that. I
do not know what point he was trying
to prove on that. Talking about long
distance traffic which should improve
the operation he has forgotten to men-
tion that if the figures are to be looked
at in the book, the operational ratio
has gone up also as years go by, which
really proves that the efficiency alsc in
the railway operation has gone down.
So, instead of going into all these
things, I don’t think it will take us to
any conclusive situation.
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I would like to say that in the rail-
ways we have one of the most scphis-
ticated systems in the whole world. It
has played a very important part in
ihe deveiopment of this country and
hag yet got a lot to do with the future
of this country and its development.
Thenefore, I think, we have to give a
let of importance to the development
of railways in India. What I am try-
ing to drive at is that every now and
then when we talk in terms of not
having adequate funds, I think the prio-
rities whatever they are giving to the
railways, are inadeguate and more
priorities should be given, because I
know that in a State like Gujarat, for
example where a lolL of industrial
deveIOpr;nent is waiting to take place,
it has got stuck for many reasens; and
one of them is that there is no means
of communication. There are vast
tracts where the population is basical-
ly of adivasis. These areas have great
potential for minerals and otherwise
and the Kadana Dam on the Mhai
River is going to be developed in a few
years’ time, It will be a very big com-
plex of agriculture-based-industry,
petro-chemical industry and so on.
One of the big problems in that area
is that once these things begin to
come up, Road traffic is not going to
be able to take up transhipment of
goods; it can at besl meet the pas-
senger traffic but goods will have to be
moved by railways. You will be sur-
prised that the nearest railhead is al-
most a hundred miles away from some
areas. New railway lineg will have to
be thought ¢f in such areas on a priori-
iy basis. Many years ago in some of
these areas there were narrow-gauge
lines but they have been terminated. 1
can understand the logic of not con-
tinuing the narrow gauge but I canunot
understand how when it is necessary
to have some form of railway nothing
else has been taken up. Heavy materi-
als cannet be moved, If narrow gauge
is not to be continued, obviously the
positive side would be to upgrade that
railway for metregauge or broadgauge
not to terminate the narrow gauge
altogether, and have no programme
whatsoever to have anything else in-
stead. Personally I think that it is
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not going to help the development of
that areg at all....I should therefore
make a suggestion that when certain
railway lines are being expanded in
Gujarat Godhra-Lonavla-Banaswara-
Chittorgarh line may be taken up; it
will reach the area which I have men-
tioned.

There are vast jungle areas, miner-
ally rich areas. In the South, between
Gujarat and Madhya Pradesh also
there are ng means of communication.
The main roads of the Central Railway
and the Western Railway bhave got
connection between them only at two
points at Surat and at Nagda and there
is a distance of nearly 700 miles bet-
ween them; there is no connection
whatsoever 1o go frem one thing to
the other, though it is about 200 miles
across or 150 miles. 1 suggest that
another railway line somewhere in
this region should be thought of and
it should be taken right across and
joined te the central road so that

transhipment of goods and travel can
ke made casier.

I have knowledge that 3 carriage
workshop is in the offing, is being
planned. I do not think that Gujarat
had been taken into consideration for
the location of 1this werkshop., If a
carriage workshop has to be opened I
think Gujarat should be takea into
consideration because most of the rail-
ways in the western section are in
Gujarat area and most of the new ex-
lensions that are being made in the
westlern seclicn are also in Gujarat
area. To consider the opening of a
carriage workshop in an area other
than Gujarat would also not be con-
ducive from the point of view of locat-
ing it in a central positicn. In Gujarat
there is less power shortage, plenty of
water and the infrastructure is readily
available for locating such a factory.
If a survey of that has not been made,
it may be made and a decision be taken
in that respect:; that is my request to
the hon. Minister.

The general picture of Gujarat is
that it was a whole lot of small inde-
pendent states ‘where lots of little
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railways, narrow gauge railways were
there, which were not connected with
one another. Now there is a plant to set
this broad gauge line from Ahmedabad
to Porbandar from one side and Kandla
—Kutch right up to Lakhpat. As I see
from the statement of the M.lmster the
werk is going at  snail speed. 1 Ieel
that these things could have been taken
up on a priority basis.

MR. DEPUTY-SPEAKER: You must
know that Panditji cannot walk very
fast.

SHRI JAIDEEP SINGH: Every time
these works are taken up. But they
are taken up on paper. For one reason
or another, the progress is to slow that
in all these areas because new works
have nct finished, old ones are being
terminated because they are waiting
for the new ones to come. There is
uncertainty prevailing for so long, no
one knows what to do about it.

I personally think that this line in
particular—Ahmedabad to Porbandar
—shculd be taken in post haste be-
cause that would create a communica-
tion from all weather deep sea port at
Porbandar and also in the open sea
which could serve Northern India.

I hope the Minister will take my sug-
gestion for consideration and take
some steps in that directien.
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MR. DEPUTY-SPEAKER: Mr. Pas-
wan, you know why they are travelling
on the top? There is no notice boerd
there stating:
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“Don’t travel without ticket!
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MR. DEPUTY-SPEAKER: Your Party
has been allotted of minutes. If you
take more time the time of the other
members ¢f your party will be cut.
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If a scheduled caste or scheduled
tribe candidate is not available, the
post will be declared unreserved.
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PROF. NARAIN CHAND PARA-
SHAR (Hamirpur): Mr. Deputy-
Speaker, Sir, I rise to support the
Budget proposals submitted to this
House by the hon. Minister for Rail-
ways, Shri Kamalapati Tripathi.
In his illuminating speech,  Prof.
Drandavate has talked of national in-
tegration. Bul national integraticn is
not so easy to achieve that it can be
just brought into the picture by start-
ing a train [rom Kashmir to Kanya-
kumari or from Trivandrum to some
other part of the country. Fer that
matter, the needs of each region of the
country have to be looked into and for
the first time, I find in this Budget,
that there is something which is pro-
mised to each and every part of the
ccuntry. Though it is not sufficient,
keeping in view the limited resources
Panditji has produced a Budget which
vrovides a ray of hope to all the major
States of India and the smaller Statles
as well. I will just give an instance.
While he has given a large number of
railway lines, which are under con-
struction, in major States of India like
Maharashtra and Andhra Pradesh, he
has also promised something to. the
States like Himacha] Pradesh and north
eastern States. I would like to point
out that this is a very important thing
that he has done. because so far the
Railway Budget has been prepared in
a distorted manner. I would like to
invite Prof. Dandavate’s attention to
one fact that whereas in the Draft Sixth
Five Year Plan, prepared by the Gov-
ernment in which he was the Rail-
way Mmister, Rs. 200 crores had been
provided for four metropolitan trans-
port projects, only 100 and odd crores
o{ rupees were provided for the entire
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new railway line network of the coun-
try. Was it justice? Was it a step
towards national integration? I brought
to the notice of the then Prime Mi-
nister, Mr. Morarji Desai and wrote
to the then Railway Minister also that
this injuslice need be undone.

Here, I want to read a portion of
the Summary of the main Report of
Rail Tariff Enquiry Committee which
says in some of its recommendations,
in Chagpter XVII as follows:

“The route length cf railway lines
in India, whether in terms of popula-
tion or iand area, compares very
unfavourably with that not only in
the economically richer countries of
the world, but even as compared to
countries like Malaysia, Algeria or
Egypt in terms of population of Sri
Lanka in terms of land area.”

What I meant to say is, as the Rail-
way Minister has himself observed, in
126 years, we have only 67,000 or
68,000 kms. of railway lines which is
a very limited investment. I want this
investmeni to be increased. Unless
you spend more on new railway lines,
you cannot have naticnal integration
and you cannot have industrial growth-
This report also lays stress on the fact
that the railway anfrastructure, the
transport infra-structure, is a sin qua
non, a primary condition, for the in-
dusirial development of the country.
Therefere, [ would plead that the areas
which have been neglected so far
should be taken up first. The Railways
should take the picture of the entire
country and see to it that in those
regions of the country where not a
single km. of railway line has been
added since Independence, those re-
gions should get the topmest priority.
In this category would fall not only the
north eastern region but also the north
western region, like, that of Himachal
Pradesh and Punjab.

In this very House, 1 would point cut
that Panditji in 1976 had promised that
the Nangal-Talwara railway line
would be constructed, the construction
of which wag lnauguarted by late Shri
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L. N. Mishra with good wishes of ihe
Prime Minister, Shrimati Indira Gandhi
at that time, on 22nd December, 1974
at Amb in Una district of Himachal
Pradesh after the State Government
cocmmitted to give the entire cost of
land within its territory. That has
remained neglected so far. The then
Railway Minister Prof. Madhu Danda-
vate, would have done well had he also
included it in his budget. But he never
came near it. Although Mr. Morarii
Desai tried to give an impression that
he was working for the entire country,
Himachal Pradesh was totally neglect-
ed by the Janata Party almost to a
point where it can be said that, in their
mind, there was no State like Himachal
Pradesh in India. Similar was the case
with Punjab. These are the two States,
Himachal Pradesh and Punjab, where
not a gingle railwayline has been :zon-
structed after the partition. Only one
railwayline from Pathankot to Jammu
that too for Jammu and Kashmir, was
constructed.

The north-western regien has been
the subject of neglect by the Railways.
I would request the hon. Minister of
Railways, Panditji, to come to the
rescue to this part of the country.
Otherwise a feeling is growing that
this part of the country has never zot
its due.

I am grateful to the hen. Minister
that he has promised the updating ihe
cost of the survey for the Nangal-
Talwara railwayline. But updating the
cost of the survey is not enough. What
is required is immediate construction
of the Nangal-Talwara railwayline be-
cause the Chief Minister of Himacha!
Pradesh, Mr. Ram Lal, has now offered
to Panditji t¢ even bear the cost of
earth work and also to provide wooden
sleepers at half the cost. This is a
part of the country which has sacrificed
its green valleys and sacrificed their
sons for defence and development of
the country. I would urge upen the
hon. Minister that next year this rail-
way line should be constructed at least
to half cxtent, if it is not possible to
connect 1ight upto Talwara, at least
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upto Amb where the late Shri L. N,
Mishra laid the foundation stone. It
should be taken up for construction
in right earnest.

The first survey for the railway line
was started in 1956 and next year, I be-
lieve it will be the solver jubliee of
the survey period, that is, 25 years
would lapse after the first survey was
started. 1 hope, at least in the 25th
year of the starting of the survey, this
railway line will be constructed. The
Chief Ministers and the States have
changed from Sardar Pratap Singh
Kairon who was the Chief Minister of
Punjab in 1956 to Dr. Parmar as the
Chief Minister of Himachal Pradesh
in 1966 and now to Mr. Ramlal as the
Chief Minister of Himachal Pradesh in
1980. But the Railways continue to
neglect this part of the country. This
should be given the topmost priority.

Secondly, a small link from Kalka
to Parwanoo which is a hub of indus-
trial activity in Himachal Pradesh is
very much needed. Our Chief Minis-
ter has proposed this alsec. Similarly,
a railwayline from Jagadhari to Paonta
being the location of a cement factory
there, which would give cement to the
country, should also be taken up. The
proposal fer Chandigarh-Ludhiana
railway line has been there. There has
been a demand made by the Punjab
Government to  bring Chandigarh-
Ludhiana on the main line by connect-
ing to Jagadhari. These are the t‘wo
frontier States, one bordering China
and the other bordering West Pakistan,
This mnust be taken into consideration.
I am very happy to learn that Panditji
has been trying to do as much as possi-
ble. The talk of rise in fares is there.
But may 1 request the hon. Members
to 1ead the report of the Railway
Tariff Inguiry Committee. Panditji
has done as much as possible to con-
tain the fares within a reasonable
limit. I would invite the hen. Mem-
bers’ attention to the basic recom-
mendation of this Committe~ that
transport in India should be cost based.
If this principle is to be accepted in
toto, if transport in India is to be cost-
based, then the fares would have to
rigse far higher than what has been pro-
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posed by Panditji. Panditji has pro-
duced a budget in which the rise has
been to the extent to which we are
oflering services to the peonle. If you
want railway lines in all parts of the
country, if you want more amenities
for passengers, if you want bhonus for
railwaymen, if you want five-day we.k
and all that, if you want more reserva-
tion counters, if you want all types
of cooling at railway stalions, money
will have to be found, :nd every good
thing will cost.

Whereas the rise has been there,
Panditji has exempted nine esgential
items from the levy of surcharge on
freight. 1 would request that two or
Lhree more items be exempted from
this like fruits and vegetabies and also
mrilk because they are perishable com-
modities and they are poor man’s fcod.
Tne poor man lives by fruits, vege-
tables and milk. For certain places,
milk has to be carried by train; for
example, for Simla, milk has to bte
carried from Amritsar by train Unless
milk_ fruits and vegetables are exempt-
ed from the levy of surcharge on
freight, the poor man’s tife will beceme
more costly than we can expect.

With this, I would come {urther to
the other points. We have to think of
new trains. The previous Govern-
ment has been talking of ils efficiency
Mr. Paswan was speaking a little while
ago. But there is one train in this
ccuntry which has been slowed down
by one hours. The other trains have
been speeded up The Himuciiar Ex-
press which used to start at 9.55 in the
night from Nangal Dam and reach
Delhi at 8,15 in the morning, now
staris at 9.10 in the night and reaches
here at 8.50 in the morning. The result
is that it has been slowed down by
more than one hour. Also the numbe:
of criminal activities in this train has
been increasing.

The Simla people have been demand-
ing starting cf a direct train from
Bombay to Kalka. But not to speak ot
Bombay-Kalka, we recently had one
new express from Ranchi to Chandi-
garh. The entire rake is taken to
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Kalka for washing maintenance and
stationing. The Western Command
people are also there in Simla and
they have also been demanding that
the train sheuld be extended right upto
Kalka from Chandigarh because the
entire rake is taken to Kalka. But
unfortunately this demand has not
been met. 1 do not know what is the
reason. You can name it as Chandi-
garh-Ranchi Express or whatever you
want, but please start it from Kalka.
The people of Himachal Pradesh snd
the entire country would be grateful
te you for this because tourists go
there; they will use it, as also the arm-~
ed forces.

There is a gauge conversion pro-
gramme. I do not know what had
stopped Prof. Dandavate’s hand at
Sonepat, because the section from
Delhi to Ambala needed doubling: it
had to be deoubled because there Is 'ess
capacity on this railway track. 1
thought it would be completed and he
would be looking towards north-west
also. But he started looking towards
other directions, and this pregramme
was stopped. ...

MR. DIIPUTY-SPEAKER: Prof.
Dandavate is not the Railway Minis-
ter now.

PROF. NARAIN CHAND PARA-
SHAR: ] amn talking of his days oe-
cause he was glorifying his own
achievements. He stoppeq at Sonepat
and never went beyond. I would re-
quest Panditji to take into considera-
ticn the fact that this is a major sec-
tion—Amritsar-Delhi—and the line
from Ambala to Delhi needs his Im-
mediate attention. The earlier it is
done, the better it would be.

Panditji did another good thing also.
In the rising cost of diesel, he has pro-
posed gradual electrification. Electri-
fication will save diesel and as a re-
sult, the programme will be more suc-
cessful than it would be otherwise,

Another point which Panditji has-
done well to bring to our notice is the-
fact that the amenities are being ex-
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tended in various forms—in one form
or another. He has given three packets
of gift tc {he three major cities: an
electrified rail service for the suburban
areas of Delhi, a fly-over for Bandra
and an :increased allotment for the
metropolitan transport of Calcutta. I
would reguest hHim to give one gift
packet at least, when he replies to ibe
debate  to each cne of States in lndia
which have been neglected so far. I
would request him to see that the
States which have sacrificed for the
country are also given some dues.
Otherwise, Bombay, Madras, Calculla
and Delhi are the queen cities of India
and they attract the people. Bul what
about those people who sacrifice every
time and get little in return? .......
(Interruptiions). We do not grudge it.
We like it but what shouid happen
more is that those people who have
been neglected so far should also be
given their due.

I would also make another reguest
to the Railway Minister. The North-
ern Railway is being re-organised and
another divisicn is going to be set up.
But that should not be opened 1n Delhi
or in a suburban of Delhi. It shoula
be somewhere in Jullunder of Pathan-
kot so the:t it is available to Himachal
Pradesh, Jammu and Kashmir also.

Another long-standing demand of our
Stale is the location of a sub-office of
the Railway Service Commission for
Northern Railway in these States—
may be in Punjab, or Himachal Pra-
desh or in Jammu and Kashmir or at
Pathankot. Now people have to go all
the way to Allahabad. For central
services, people have to come to Delhi
but for service in the Northern Railway
they have to rush to Allahabad which
iIs beyond them. The sooner it I3
brought tb% side the better it will be.
The Northern Railway headquarters
happens t¢ be in Delhi but the Service
Commission is in Allahabad so the
people frem this area are very poorly
represented in the service of Northern
Railway.
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Then, Sir, there is a need for decen~
tralising the recruitment system. Re-
cruitment should be made in such a
manner that all States of the Indian
Union get their due share. Now it is
the other way round. Wherever the
Service Commissions are located and
the headquarters are there, the people
of that area get enough coverage but
the people of those States which are
far away, do not get enough coverage.
Mr. Qureshi when he was railway
Minister promised in the Fifth Lok
Sabha that one of the offices cof this
Commission would be started right
somewhere in Jammy and Kashmir,
Punjab or Himacha]l Pradesh. But that
has not happened so far and tihis
should happen nmow and immediately.

Sir, I would then like to draw your
attention te two sections of railway
ilnes which are at present there in
Himachal Pradesh—particularly the
Kangra valley section and the Simla-
Kalka section. There are two railway
stations there which are still without
electricity—Kinnaur and Kalkoti.
They are wi hout electricity. 1 wrote to
every Railway Minister but electiicity
has not come. I request Panditj to
electrify these two stations so that the
Karmacharis who are working there
stand henefited.

Similarly, I plead that two other
crops viz. the potato and apple crops,
which are the backbone of the econo-
my of Himachal Pradesh should be in-
cluded in the exempted items so ‘hat
our eccnomy dces not suffer.

Another suggestion is that paper
and ctationery should also be included
in tve exempted category. Pupils from
the younger group find it very difficult
beciuse the cost of paper has gone
up. It should find a place in the ex-
empted list.

I request the Minister for Railways
to look to the fact that he is a person
who has remained with us from the
generation of Jawaharlal Nehry and
Motilal Nehru. He is one of the stul-
warts of that resurgent India which
fought the British and got us freedom



257  Rly. Budget,

and he is now engaged in the con-
solidation of the economic gains for
the benefit of the poorer sections of
our society and I request him to kind-
ly see that the gains from the Rail-
ways flow out to Himachal Pradesh

equally as it flows out to Uttar Pra-
desh and Andhra.

15.59 hrs,

[Sur1 HARINATHA MisSrA in the Chair.]

SHRI BIJU PATNAIK (Kendra
para): I rise not to condemn the
Railway Minister but to sympathise
with him I was wondering if he could
consider streamlining the railways in
a manner that will commend itself,
as urgeq by me to the previous Rail-
way Minister also and my colleague
who ig sitting here, to increage the
speed of the railways from 6 miles
an hour to at least 8 miles an hour.
Just now the average speed of move-
ment on the Indian Railways is just
6 miles an hour—for all the trains
taken together. -

16.00 hrs,

Now, 1 this time could be saved
and il 20 to 25 per cent more utilisa-
tion of the rolling-stock could be
achieved, then, I am sure, the Rail-
way Minister, 1f he calculates could
have got hig revenue increased by at
least Rs. 200 crores Along with
that, if the Railways were to carry
goods traffic ag they were designed
to do, then an extra 20 million ton-
nes would give him an increase in
revenue of Rs. 70 or 80 crores. He
neeq not have increased the fareg at
all, I had suggested this to my esteem-
ed friend, former Railway Minister
who also had many meetings with
the Railway Board. They took the
advice but could not perform. This
was the sad story. Even to-day there
1s no performance. There is only an
increase in railway fares, Sir, there
is a saying in our State.....

MR. CHAIRMAN: He gave a pati-
ent hearing to you,
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SHRI BIJU PATNAIK: There is a
saying in our State that if you want
to raise the cost and then match tle
budget, this any widow can do .

That is what is happening here.
1f you cannot jmprove the efficiency,
then you raise the fares to match the
cost. By doing that, what have you
achieved? By so doing you have only
raised the cost of all commodities—
vou have raiseq the cost of indus-
triaj goods, coal, gteel and cement as
well. Industrial activities will cost
more and more. By so doing Yyou
have only brought about more and
more inflation in this country. = We
have been hearing the olg story that
there is only a marginal increase iR
the cost of living of .04 per cent or
05 per cent. This js an old story told
by Planning Commission and Fin-
ance. Actually, it comes to 10 timea
more, Only the decimal has to be
shifteq behind—not forward.

To-day the climate ig this, When
the cost goes up, the vegetable ven-
dor will say that since the railway
fare has gone up their cost hag also
gone up; similarly, the egg vendors
will say that since the railway fare
has gone up their cost also has gone up
for the eggs. So, everylime when you
raise the tax a little, there is a gene-
ral upward movement in the index -
price. As a result, you have to pay
dearnesg allowance to your employees,
This is an old story and there is no-
thing new in it. It seemg every Gov-
ernment is doing the very same thing.
We thought that since you have got
a government with two-thirds majo-
rity in the House, you would be
bringing forward strong measured.
That is not Sso now. Your measures are
as weak as any other Government¥s.
The game thing continueg ag it hap-
peneq 10, 15 or 30 years back; there
is no change at all. No ney dimem-
tiong have been sought to be achiev-
ed at all. Thig I regret to gay.

Similarly, even the previous spea-
ker when he spoke he spoke ubous
the neglect of his area, Neglected
area continues to be neglected. The
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same thing happened when the prvi-
ous Government wag in power. With
the limited funds, the Minister-in-
charge wanted to develop the metro-
politan areas, Shri Parashar talked
about Himachal Pradesh. I would
talk about Orissa. If Orissa was not
on the coastline when the British
took over thig country, there would
have been no Railway line at all
connecting Calcutta with Madras
for imperial perference, Since then,
Mr, Railway Minister, all the urges
of the people of Orissa had fallen on
deaf ears only. For example, there
was a demand from the coalfield
area of Talcher. The railways of
course connecteg that from Cuttack
to Talcher just to get their coal for
running their own locomotives, We
have been pleading for a line from
“Talcher ty Sambalpur. If thig had
been done the whole of Western
Orissa would have been served and
Chhatisgarh region would also have
been served. We had yskeq for a con-
necting line from Jagpura to Bans-
Pani go that the whole of Bihar
could be served; we wanteq Talcher
and Rourkela to be connected
through to the Paradip port so that
"the whole hinterland could be served.
But nothing has been done. Every-
time the demand is raised the Rail-
way Minister had been gaying that
they were surveying it. My hon. fri-
end said previously that one survey
had scen a silver jubilee It may pro-
bably see a golden jubilee Take the
case of Ganga Dbridge. 15 Railway
Ministers over the last thirty years had
laid new foundation stones at the
same place. But the bridge has not
been constructed. (Interruptions).
Some Central Ministers would have
been laying the foundation stoneg for
the same bridge but the bridge has
not yet been constructed. I know
Panditji is 3 devout man At one
time he was thinking of going and
settling qown at Jagannath Dham
and I had promised to Eive him a
‘math’ there, In the name of Jagan-
nath, may I appeal to Pandiji to
ensure that gome new railway lines
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which I have enumerated  earlier
come up in Orissa not only for the
sake of Orissa but also to service the
entire hinterland of South Madhya
Pradesh and South Bihar which are
rich in minerals, .

THE MINISTER OF RAILWAYS
(SHRI KAMLAPAT[ TRIPATHI): I
have joinedq Delhi with Puri, There
is Neelachal Express, .

SHRI BI1JU PATNAIK: That was
the arrangement done before. Only
thing jg you have now switched it
on and from 48 hours delay it has
now been reduced to 32 hours. (In-
terruptions).

People of that areg must get some
service from the Indian railways
which they have not. Simillarly, the
urgent needs of the people of Orissa
have been dgenied even by my collea-
gue, the erstwhile Railway Minister,
Sir, the major portion of South
Eastern Railway  passes; through
Orissa, that js, Calcutta-Madras and
Calcutta-Bombay route, T know that
1if the British could take the railway
Iime over the sea they neeq not have
crossed Orissa but since major por-
tion of South Eastern Railway passes
through Orissa, the South Eastecn
railway  headquarters should move
into that area. That also is not there,
Sir, if Assam people say something
for their own good, then some neigh-
bouring Stategs clamour against it.
If Orissa people want the headquar-
terg to be in their State, the Calcutta
people will not agree to it. This is
not the dispersal of wealth or disper-
sal of jobs or dispersal of opportu-
nities, I hope the, hon’ble Minister
will consider these points anq espe-
cially when theijr colleague, the new
Chief Minister of Orissa, who has just
taken over has said probably on the
Floor of the House or somewhere
that the new railway lines will be
built, at least to keep up hijg face—
if not my pleadings— you will cons-
truct these lines.
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SHRIL s. B, P. PATTABH] RAMA
RAO (Rajahmundry): I congratulate
the Railway Minister for the good
Budget that he has presented this
year. Of course, fares and freight
chargeg have been increased. Thig is
inevitable, because the Plan outlay
has been increaseq by more than
Rs, 110 crores, for laying new lines,
surveying new lines etc. We in An-
dhra Pradesh are fortunate. We are
getting new lines this year I must
thank the Minister for the small mer-
cies shown to ug at least now though
not in the past

No doubt the fares are being in-
creased for I Class and I Class A, C.
by 20 per cent; but the increase for
the II Class and for travel of less
than 50 Kms, is comparatively less.
If the fares ang freight are being in-
creased, particularly when there is
provision for increase in Plan outlay
by more than Rs, 110 crores, Wwe
should not grudge it. We cannot have
it both ways. We want improvements
on the one hand for which he re-
quires money, Where from will we
get money, except from these sour-
ces? We should not grudge the in-
crease. What the Minister has done

is correct.

I would, however, mention some-
thing about the first class compart-
ments in which we the Membersg of
Parliament . travel. They are in a
hopeless condition. Not evem the taps
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are repaired. There is no electricity.
Things are in such a bad shape.
When they are jncreasing the fares,
they must see that things are put
in order in these compartments.

Secondly, whatever others might
say about jt, I personally feel that
Emergency has done ug real good.
Emergency has done good to  this
country, I boldly say it, and I believe
it. (Interruptions), During the pe-
riod of the Emergency, how many
traing were running late? They were
running punctual to the very second.
There were no strikes, The Oppesi-
tion members also know it, but they
will not say it. Every train was
running to time to the very second.
(Inferruptions). Today, how much
penaity are we paying because of the
strike! Till yesterday, the loco-men’s
were on strike, No doubt, there has
been a compromise. But at  what
cost? 1 find from the papers that 2
persons have lost their eyes for being
loyal, (Interruptions). In spite of
their doing all this, the strikers are
being pampered; and probably their
mistakes have been excused, I do
not know who has done it. It should
not be done. Proper aclion should
be taken against all those people who
have committeg misdeads,

What iz the position today of the
fast running trains? In the case of
my State, Andhra Pradesh, where we
most]y have the South Central Rwil-
way, there are 3 important  diesel
trains. No. 1 is the Godavari Express
starting aty Waltair and going up to Hy-
derabad That train was keeping time
to the very second all these years.
Probably not even on g single day in
a month, you could fing it running
late, But today the position ig re-
vergse. Let us see whether there is
any single day when it reaches in
time. The gecond train is the Circar
Express. It iy supposeg to be very
slow, That traing starts at Kakinada
and goes to Madras. Between Mad-
ras ang Kakinada, this is the only
Express train, This train takes so
much time. It is run with a diesel
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engine and always runs late even
though running time is very much
there. Ag far as Andhra Pradesh Ex-
press is concerned, it is supposed to
start at one O‘clock in the afternoon
from Secunderabad to reach here
at the gsame time the next day.
How many days in a month does
it reach in time? It is generally
late unlike the Tamil Nadu Express
and K. K. Express. They must be
made to run in time because they
are fast trains. These Express Trains
are late by several hours not for a
day or two but for several weeks and
months. Hardly there is 3 day when
they run in time, So I would like
the hon. Minister to see that the Rail-
way Board directs them ty see that
these trains run in time.

I am glad that he has exemptel
certain commodities from the freight
surcharge because it is necessary for
the poor man to get his due. The
prices will go up unless they arc
exempteq from the freight suréharge.
But what is the position today? The
other day, in the Consultative Com-
mittee meeting, the hon. Railvay
Minister said that now the position of
wagons is better than before It is
probably so. But it is not g question
of better position; the question is: is
it adequate at least for the essential
goods? That is necessary if you want
to maintain the prices at the proper
level.

What is happening today? I can
give you my own experience, My
district is predominately an agricul-
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tural development district, agricultu-
ra]l produce producing district. There
are agro.industries, rice mills, sugar
mills ang all that. The product eif
these agro-industries come under es-
sential commodities. Both the people
of sugar mills and the rice mills came
to me and said that there was no
wagon supply to them, I passed on
the communication to the hon. Minis-
ter of State, There was a communi-
cation issued by the Divisional Office
Commercial Branch, Vijayawada
wherein they had allotted a certain
number of wagons on each day for
each commodity from each station.
1 quote from the communication. It
says as follows:

“Any appreciation for every 1@
days’ period should be sent by the
SMs concerned about the compliance
of the Quotas fixed. In case any
difficulty is faced the same should
be broﬁght to the personal notice
of Sr. DOS/SR.DCS and letter ad-
dressed to them by name,

On the 25th of last month, when it
was brought to my notice that the
quota of sugar had to go to West Ben-
gal and no wagon was being supplied
even though two wagons were to be
supplied every day from Kakinada
Fort station, I requesied the A.T.S.,
Rajahmundry, who is in charge, to see
that this was complied with. He plea-
ded his inability and told me that
I should speak to his seniors at Vijaya-
wada. I did speak to his senior, D.C.S,
at Vijayawada on telephone. He alse
said that they were helpless ns they
did not have enough wagons, What
is to happen to the stock held by the
mills” How will it reach the other
end”? If it does not reach the cther
end the vrices will go up there. Is it
not also the responsibility of the rail-
ways g see that prices are maintained
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at reasonsble levels? I can tell you
they wanted 11 wagons and with great
difficulty, before the end of the month
they were able to supply three wagong
—they were supposed to supply 2
wagons per day. Then I am told that
the remaining stocks were lifted by
trucks. What does it mean? It means
higher prices. Unless adequate wagon
supply is made for essential commodi-
ties, there is no point in sayng that we
have pot increased the freight.

I now come to my constituency—
Rajahmundry. It is necessary for the
hon. Minister to instruct them to have
a look at that station. Perhaps it was
built during the British days; not
much has been done after that excep®
to touch it up here and there. It has
not even been covered fully. Impor-
tant trains come there; during rainy
season the people feel a lot of diffi-
culty to get into the trains. They are
completely drenched before getting
into the train_

There are not enough seats or ac-
commodation for passengers going
from that station in the trains. Rajah-
mundry is an important station. It
is a business and commercial centre.
A number 5f industries are there. For
somg of the important trains at least,
the Howrah Mail Circar Express,
Gadavary Express and Coranonadl
Express there must sufficient number
of berths allotted from that stateion.
The public, the commercial concerns
and other associations, such as the
President of Lions Club and Rotary
Club, have been writing about this,
but they got only a ‘no’ from the ad-
ministration. Not that I am not aware
of what good the Administration is, for
whatever I have spoken now, I am
sure. they will yet send me 5 very
polite reply tomorrow, for every-
thing ‘no’ ‘no’, and nothing else. 1
dg not want them to repeat that. Now
that able and experienced Minister
Kamalapathiji is there, he being a
good administrator and being in the
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company of two other good Minister
colleagues who are capable people
and with the good name that the
Chairman of the Railway Board has,
I am sure that they will impiove the
system and I hope by the time I have
to speak in the next budget I will
not be made to repeat these things,
which I have been doing for the last
two or three years, With these
wordg I support the budget,

SHRI SAMAR MUKHERJER
(Howrah): At the beginning I thank
the Railway Minister, Railway Ad-
ministration and the Locpo workers
for coming to a settlement of the
loco-strike, at least just on the eve
of the debate on the railway budget.
The strike started on some small is-
sues but that is an expression of the
growing discontentment among the
railway workers, That is why the
strike spread and continued. T thank
the Minister and the Railway admini-
stration for intervening and for hav-
ing brought about a negotiated set-
tlement, I hope this spirit will be
maintained in resolving the problems
of the workers in the future also.
Negotiations took long hours Ne-
gotintions went on for two days. In
the course of negotiations, it looked
as if there will be no reconciliation.
Negotliationg were dropped. Again
there was an appeal. There was
an ntervention, Subsequently, a
settlement has been arrived at. But
still there is some hitch at Ambala.
I reported the matter to the Minister—
when the loco staff were going to join
work, in a demonstration someone
who worked as a black leg, got fri-
ghtened. He felt that they were go-
ing to attack him. The matter was
reported by him to the police. Po-
lice behaved in such a way that there
wag lathi charge ang so stoppage of
work at Ambala. Anyway, the
Minister has assured that he will in-
tervene immediately. My point is
that this discontentment has accumu.-
lated for various other reasons; it is
not only simply on the question of
their service conditions in Railways.
ITowever, {3 tLat T will come lator on.



271 Riy. Budget,

" {Shri Samar Mukherjee]

In this Budget there has been extra
rise in fares and freights. This was
normally expected. We told this
before interim budget, because it is
election time, it s peing pnstponed,
etherwise votes will go against the
ruling party, These will be coming.
So, these have come. Just before
the starting of the Session also
another hike came on fertilisers, pe-
trol, diesel and chemical products.
Another is coming. To-morrow, this
will come on a bigger scale in the
Budget proposals. All this should
not be looked in isolation. That
is my main point,

These are the expressions of serious
crisis in our economy and day by day
it is accentuating. The crisis has
reached a stage, whichever measures
you may take, remaining within this
of the present system, you cannot
solve it because it is a vicious circle
ROW. The price of coal increases.
Generally we expect that it will lead
to an increase in the expenditure of
the Railways. Price of diese] increases,
We feel that it will have its effect.
Since there has been an increase in
railway freights, it will have effect
on the consumer prices. This is
s0, because businessmen are quite
competent to shift the burden on to
the common peple. Naturally
there will be a large wave of de-
mands for increase in wages, bonus
and dearness allowances. If you
concede, then your cost will further
increase. So, you lhave reached a
dead end, the solution has to be
thought very seriously. How to
come out of it? It gshould not be the
main concern of the Railwa Minis-
ter. This is the respomsibility of
the entire Central Government to
tackle this crisis, This imposition
of further rise in freights and fare
“3;1 lead to further inflatiom and
geheral price rise.

In your Budget speech you have
said that there has been extirp allot-
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ment of Rs, 110 crores in the Plan allot-
ment. It hag been raisel from BRs.

660 to Rs. 770 crores. Last year
it was Rs. 660 crores. Now there
is 20 per cent inflation. Calcula-

tions will reveal this 20 per cent
means further rise of 20 per cent.
This additional Rs. 110 crores means
even lesg than the original amount
Rs. 660 of last year. So in real terms
of purchasing power it is not an in-
crease in the amount. Really the
purchasing power of the money which
was last year is not even Iully cover-
ed by additional increase of Rs. 110
crores. This is the nature of the
crisis. If you add some more money,
because the value of the mo-
ney is going down, the purchasing
power of the money is eroded. So,
whatever amount you may add, actu-
ally thijs is not adding to the real
requirement of the Budget.
Actually, if you consider the role of
railways in the context of the total
economy of our country, the Econo-
mic Survey in the very first page says
that railway is one of the very im-
portant infrastructures, along  with
coal and power, It says in the first
para:

“Owing to the poor performance
of power, coal and railway trans-
port, the infrastructure emerged as
a severe bottleneck on preduction.”’

This is what is happening. The
entire economy is beilng very serious-
ly affected. On 4th June, our Minis-
ter made z speech in the consultative
committee meeting where I was pre-
sent. He said that nearly 80 per
cent of the freight traffic is borue by
railways. This mean the railway oc-
cupieg g very vital place in our eco-
nomy as an infrastructure, The
railway is in a very serious condition
of deterioration. He gaid,

“However, I cannot help mention-
ing that there was general deteriora-
tion in rail operations when the new
Government assumed oftice 1n
January this year.’’
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In his speech yesterday also, he has
mentioned that there has been general
deterioration. The only difference
is, he lmid the entire blame on the
past Government. I think that js
not proper, Thig was our criticism
against the past Govermiment alsg that
they were also pursuing the same old
policy which earlier the ruling Con-
gress Government was pursuing. You
know the British separated the rail-
way budget in 1924 from the general
budget. Since that time the railway
is bearing tbe burden of giving divi-
dend to the general revenuc. That
burden is not yet lightened. You
are carrying on this traditicn since
1924, whereas the railways require
huge amounts of investment and for
that you are searching for funds.
Now you are coming with a solution,
viz., more and more burden to be
placed on the passengers and tihe
poor man by increasing fares und
freight charges. Our party has been
telling repeatedly from the very be-
ginning that the role of the railways
should be that of 5 public utility ser-
vice, Here vyou are running the
railway as a commericial concern.
The railway cannot play thiz double
role in today’s Indian economy. The
railway should be more and more
a public utility service. I{ is anm
infrastructure demanded by the entire
economy of the country,  The rail-
way should serve that wpurpose for
developing national integraticn. That
is why the demand on the railway is
growing at a rapid pace and the rail-
way is only limping behind.

In that speech, the Minister stated:

“Indian Railways carry over 850
crores of originating passengerg an-
nually, ij.e. about 1 crore passengers
a day. In the last three years
alone, the increase has been 36 per
cent. OQur agim is to provide more
passenger trains and {o ensure qui-

cker safer and more comfortable
journey.”

If the increase in passengers within
3 yetrs is 36 pe, cent, you cannot
increase the mumber of trains by 36
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per cent to cover this increase. You
may introduce gome new traing and
you may attach some more bogies to
the existing trains. But the increase
in passenger traffic is taking place at
such a rapid rate that the railway is
not able to meet it. That is why,
we see the wunusual scenes. The
entire roof is covered by the passen-
gers. Some day I was at Lucknow
Station and I saw there that when
a train reached the station the inside
passengers would try to come out and
those who were outside, were trying
to go in. The result was that there
was exchange of blows. This is a
regular feature. How long will this
situation continue? At the plat-
form there is no place even to siand.
It is so jampacked with the incoming
and outgoing passengers.

Similarly, you have to send food-
grains and other commeodities to dis-
tant places. You have to cover the
entire market of the whole of India.
If 80 per cent of freight is dependeat
on Railway, you canno{ reach there.
Then develops the crisis. Two months
before, in eastern part, there was ab-
solute stoppage of power plants. Why?
Because there was no ccal. If coal
does not reach power plants , there is
no power. Why was there no coal?
Beacuse there was no power. So,
one is affected by the other. Then
the argument came that there were
ne wagons. So, here the question of
infrastructure is very important in
our economy. In the Budget speech,
he has mentioned that fhey have made
improvements in wagon supply. But
that you are doing as an emergency
measure, This should not be consi-
dered to be the general feature. You
said that there is accumulation of coal
in the power plants. But that you
have done at the cost of other sectors.

. When the number of passengers is
increasing—36 per cent in three years
i.e. 12 per cent in three years—
the load on each coach is increasing.
But there is mo commensurate in-
crease in the staff. Thei- workload
is mow double or treble. They are
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very much discontented. The main-
tenance of the trains js seriously neg-
lected. I am giving an overall picture
of the position in Wwhich the Rail-
ways have now reached, The solu-
tion suggested here, according o me,
is no solution because, again, it will
increase the price of other com-
‘modities. Then after the General
Budget, the price of those commodi-
ties will further rise. Further rise
in the price of diesel will affect the
Railway's economy. Further rise in
the price of coal will affect the Rail-
way's economy. You run the Railways
on commercial basis. So, again, you
will raise the passengers’ fares and
freights. This is a vicious circle.

Actually, what is the importance
given by the Government to the
Indian Railways? I have got with
me the report of the Rail Tariff En-
quiry Committee. They have made
some suggestions. On page 5 they

say:

“The development of route length
of the Indian Railways in the whole
period of almost thirty-five years
since Independence has been halting.
. Beginning from 53,596 route Kms. in
1950-51, the route length today hardly
exceeds 60,000 kms., thus showing an
average annual increase of less than
10.34 per cent.”

So, you don't blame simply the
Janata Government. This is the over-
all review of the progress of our rail-

ways.

... This may be compared with
a country like China which inherit-
ed a Railway route length of 22 009
kms. in 1949 which has increaseg tn
over 50,000 route kms. by 1978, The
route length in India, whether in
terms of population or land area,
compares very unfavourably with
not only the economircally richer
couniries of the world, but even
when compared with countries like
Malaysia, Algeria or Egypt in terms
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of population of Sri Lanka in terms
of land area.”

‘Thig ig the neglect which the Gov-
ernment has shown to the Railway,

In another place, it is stated enm
page 5 of this Report:

“The outlay for Railways as a
percentage of total Public Sector
outlay declined from 20, 21 and 19
Per cent in the first three Plans to
8.8, 7 and 4.8 per cent during the
fourth, fifth ang sixth Plan (pro-
posed) periods. Outlay for Rail-
ways as a percentage of outlay for
Transport and Communication See-
tor declined from 58.5, 66 and 683
ber cent during the first three Plan
period to 40, 30.2 and 30.4 per cent
during the fourth fifth and sixth
Plan (proposed) periods.”

So, this is the cumulative result
foday of this gross neglect of the Rail-
ways. That is why serious thought is
necessary on the part of the Govern-
ment to change the present policy
and to give the Railway that much
priority which the most important in-
frastructure deserves.

There js a clamour for develop-
ment in the backward areas, the most
lust demand, years after years, but
there ig ng remedy because there are
Mo resources. We cannot blame the
Railway Minister for that, That is the
only sclace. That is why I was joking-
ly telling that there has been Silver
Jubilee of the laying of foundation
after 25 years. But does this confirm
the requirement of a developing coun-
try the economy of which ig growing
and developing? Can economy grow
and develop if the most important in-
frastructure is in a state of such chaos
and crisis? It cannot develop. That is
why. ...

PROF N G. RANGA (Guntur):
There should be more strikes?

SHRI SAMAR MUKHERJEE: If
there is ng strike, wil] everything be
solved? If you think that if there is
no strike, all these are solved. ...
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PROF. N. G. RANGA: There will
be more strikes. (interruptions).

SHRI SAMAR MUKHERJEE: The
over utilisation of the railway tracks
requires. .. ‘(Intermptiom).

AN HON, MEMBER: There will be
tnore strikes.

SHRI SAMAR MUKHERJEE: All
right, I am coming to that point, my
friend., You are well gettled. For a
rasual labourer whose cost of living
is rising or jumping—in gne year 20
ver cent rise in prices—will he not
demand rise in wages?

PROF. N. G. RANGA : Locomen are
not casual workers. '

SHRI, SAMAR MUKHERJEE: Is
it that because of the strike, inflation
i« arowing (Interruptiong). This is
anti-working class psychology. This
15 1he outlook of the bourgeois exploit-
ing classes, I am bound to say this
because sirikes come when prices
rise, strikeg follow the rise in prices.
It is not that because pf the strike
prices rise, So long you did not give
bonus to railwaymen, but did that
mean that there was no rise in prices?
Price, were rising, you did not give
bonus. Bonus you have accepted only
veiyr recently and that is also tagged
with production. Now you will give
the alibi that because Rs. 13 crores
have been given there ig a jump in
prices. It ig a lie. You must try to
understand the character of the so-
ciety in which we are living, It is a
capitalist society. It is baged on ex-
ploitation. and the ruling party and
the Government are helping and de-
pending on the monopolies, big busi-
ness houses and feudal forces. That is
wh there is polarisation, That ig why
the whole economy is now landeq in
the present position. It is bound tao
crash. (Interruptions)

MR. CHAIRMAN: Order, order,
How much time will you take?

SHRT SAMAR MUKHERJEE: I will
finish in ten minutes,
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MR. CHAIRMAN:: You have taken
20 minutes, Thirtyseven minutes have
been allotted to your party, and there
are three more Members from your
party who want to speak.

SHRI SAMAR MUKHERJEE: I
know.

MR. CHAIRMAN: You can take all
the time if you want, I have absolu-
tely no objection.

SHRI SAMAR MUKHERJEE: This
is a book called Year Book circulat-
ed by the Railway Ministry. I am
reading from pages 120-121:

“In many of the foreign countries
the gaps in revenues are made up
by the Government in the form of
revenue grants or subsidies. In most
of the countries, the railwayg are
now compensated for the losses
they incur in consequence of their
public service obligations such as
operation of uneconomic services,
complying with price restraint or-
ders and carrying certain traffic at
concessional rates. The practice in
this regard varies from country to
country, but the reliefs are mainly
in the following forms:

*“....Recognising the need to com-
pensate the railway undertakings
for such losses, for instance in 1976,
the West Government subsidised
their railwayg to the tune of DM
10.5 billion, the British £ 27.5 mil-
lion and Dutch dollar 250 million.
American (Control) Dollars 3.3 bil-
lion, The subsidy expresseq in terms
of percentage of the total receipts
comeg to 63 per cent for Belgium,
61 per cent for Luxemburg, 60 per
cent for Italy, 50 per cent for West
Germany, 30 per cent each for
France, Denmark. Holland and Bri-
tain and 20 per cent for Ireland.”

This is how the Railway is treated in
many other countries. I want that our
Government should consider the Rail-
way to be a very important infra-
structure, It is a very important publie
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utility service. That is why, all at-
tention must be given to it, to develop
it and to improve it and whatever

be the loss, the gocial burden
should be borne by the Government
and that burden should not be placed
on the passengers, on the poor people
by raising the fareg and freights. That
is my main point,

17 hrs.

Then comes the question of strikes.
Strikes came in Railwayg very late.
It wag only in 1874 that there was an
all-India Railway strike, Strike in
industrial establishments is a normal
thing and it is a trade union activity
throughout the world. Whenever the
workers failed to get their demands
fulfilled, when all other avenues are
exhausted, they resort to strike. Strike
is not a pleasant thing to the workers,
Strike means starvation to them. If
the strike continues for three months,
the worker’s whole family will starve.
Police force is used and the workers
are even beaten, The workers have
this experience. But when they have
no other alternative, if the manage-
ment or the administration or the
Government is not responsive tq their
genuine demands, they have to resort
to strike. In the Railway strike in
1974, six demands were placed before
the Government and all these demands
were trade union demands and one
of the demands was the one to which
Prof. Dandavate referred viz., parity
with the public sector undertakings,
pending fulfilment of the demand for
need-base(l minimum wage. He has
given some comparison. I have also
some facts for comparison. Today we
follow a particular principle viz.,
similar wages for similar work same
wageg for same work. But that prin-
ciple is not being applied in the case
of Railway workers. I will give an
example,

A loco driver who brings in a load
of 40 box wagons to the doors of
the gteel plants driving a locomotive
with 2200/2600 horse power covering
gradients of 1.30 or steeper in Dangoa
posi-Noamundi area to Durgapur Steel
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Plant is placed in the scale of Rs. 830—
560 and his Assistant in the scale of
Rs. 200350, But the loco operator and
Assistant of Durgapur Steel plant who
takes the 40 box wagons in the plain
area with locomotives with varying
horse power between 275 to 1400 horse
power which is muchless — (and >nly
1400 hp locos can draw 40 box wag-
ons) are fixed in the pay scale of Rs.
650—1140, Thig is the difference. They
do the same job. What about that
theory—equal pay for equal work?
That does not operate, That is why
the discontent ig there. Because the
cost of living is daily increasing, be-
cause the real income of the worker
is daily eroding, they resort to agita-
tion for their survival, If the Govern-
ment 1s sympathetic to the workerx
and if the Government is very much
alive to their demands, then the stri-
kes can be easily avoided. Nobody
wants strike, Strike is the last wea-
pon in their hands.

The question of casual labourers
has been repeatedly raised. But still
that system is there, What is mention-
ed in Part IV of pur Constitution viz.,
the Directive Principles? It s stated
that the Government should pursuc
such policies whereby a man has the
right to work. The right to work in
a socialist country is a fundamental
right, But in our Constitution, the
right o work is a directive principle.

The reports are coming daily that
¢ven loco casual labourers who are
working for years together are not
registered. They are not given the
privilege of semipermanency; they
are not absorbed. They are only
casual workers. Some of them have
absorbed but a large number of them
are still outside

The contract system is still in
existence. Now, because you are with-
drawing steam locomotives, those
who work for loading and unloading
coal are very much afraid, When-
ever we go to them they come to us
making, “What will be our fate if
steam locomotives are completely
abolished?” If you switch over to
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electrification, where is the security
of job for these men? What will be
theiry future? That guarantee must
be given to them. The contract
system must be abolished. The Gov-
ernment hag got passed an Act for
the abolition of the contract system.
According to that Act a body has
been formed. That body has also
recommended that for railwaymen
alsg the contract system must be abo-
lished, But it is the Railway admi-
nistration which is opposed because,
according to their principle, the
railways shoulg be run on a commer-
cial bosis, So, there should be no prin-
ciple, no human aspect, through con-
tractors, you give them less wages and
yvou take more work from them. So,
a contractor, a middleman, is exploit-
ing them tremendously. There are no
principles or directive principles g¢r
objectives or anything else excep a
commercial basis, That is why the
auestion of contract system, the ques-
tion of casual labour, the que-tion of
upprentices {he question of other sec-

tions of workers such as
canteen  and Catering Workers
etc., are yet hanging n

the air, About the six demands
which were raiseq during 1974 strike,
nothing has been done. They have
repeatedly said that railways should
be considered as an industry. But
that has not been conceded.

The locomen work under extreme
heat; they work in steam engines
which are very old. I have got even
a photostate copy of an engine which
was run by that JIoco driverg in
Sampla Station incident on that day.
That was manufactured in Canada in
1945. The Canadian compnay which
manufactured that engine gave a
guarantee of 5 years. These locomen
are still driving that type of out mod-
ed engines. More than 25 per cent
of the rolling stock has become com-
pletely unusable. But they are still
being used. These locomen are be-
ing forced to take out those engines
because the wage has been fixed
according to their mileage. Unless
they bring out the engine they will not
get the mileage. 75 per cent of their
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income comes out of that mileage,
Even the loco incharge who certifies
whether an engine isg fit or unfit is
bound to certify as “fit”. Otherwise,
the family of locomen will have to
starve These are the bhazards with
which the railwaymepn are to work
now. I hope the hon. Railway
Minister will give serious consideration
to all these things ang try his level
best to improve the relations inside
the railways, For the improvement
of the railways, a basic change in the
policy is absolutely essential. With-
out that, you cannot solve this prob-
lem and you cannot extend the rail-
way throughout India gnd you will
harm the economy, The economy is
in the midst of a deepening crisis
The railways cannot fulfil its role.

I totally appose the imopsition of
extra passenger fares and freight
levies,
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DR. A, KALANIDHI (Madras Cen-.,,;l
tral): Respected, Sir, at the outset It

offer my sincere thanks to the hon’ble
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Minister for Raliways and Finance for
having extended the tenure of the office
attending the rapid transjt system at
Madrag till. 30-6-1880, I request the
hon'ble Minister 10 extend the torm of
the project upto 31-12-1980.With the
przsent set-up this extension is an
absolute must. In case the project office
is disbanded on 30-6-1980 it implies
that the scheme for Madras is aban-
domaq and Madras city will not have
this for years to come.

I hope that this RTS project which
s a must for Madras city will be in-
cluded in the ensuing Five Year Plan
even if the air from the World Bank is
not forthcoming, At this juncture it is
to be noted that the Rs. 450 crores
Calcutta project is expected to be com-
pleted at a cost of Rs.800 crores. More-
over, it is reported that a sizeable
sum allotteq for the last year has been
surrendered whereas the project cost
of the Madras city will be only 73
crores to be spent in five years. Though
the length of the scheme is reduced,
thiz can effectively meet the needs of
the commuters in the southrn sactor
of the city froym Madras  beach to
Luz, and beyond that the roads can
take care of the traffic, Ilence the
Planning Commission, the Finance
Ministry and the Railways should iake
up positive steps t4 ensunz that at least
this small schem~ for Madras which
is only surface-cuime-elevatzd one rot
involving any foreign exchange is in-
cluded in the Plan and in the mean-
time a token provision is made so that
preliminary work such as detailed des-
ighing and planning etc., could be com-
peleted ang construction works start-
ed immediately, the green signal has
been given by the Planning Commis-
sion. At the last Se sion of Parlia-
ment the Finance Minister and the
Planning Commission had stated that
a decision with regarg to the rapid
transport gystem for Madras could be
taken only after submission of the re-
rort of the “committee on national
iransport.” As per press reports this
committee hag submitteg its report to
the Prime Minister, It is observed
they have very strongly stresseq the
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need for rapid transport system for
Madras. An extract from thera
reads ag follows:

“A new railway line will have to
be taken up soon from Beach to
Bharathi Salai to meet the growing
needg of the Madras commuters,
It is the first phase of the Madras
rapid transport system estimated
to cost Rs, 24 crores....The Com-
mittee has also recommended opti-
misation of the meire gauge railway

line from Beach to Guindy on a

priority basis.” i

The Committee have also
that—

added

“Electricity should as far as pos-
sible constitute the motive power
for transport. In this context the
Committee favourg rapid transit rail
systems for metropolitan t{owns.
The traffic density is beyond the
capacity of any road. based trans-
port systems. . |

These rapid transit systems sho-
uld ag far as possible, be above the
ground, as ‘underground railways
are prohibitively expensive.”

The scheme suggested for Madras

meets al]l th. stipulations of the Com-
mittee, Also, the Pallavan Transport
Corporation have stated in very clear
terms that they will not be abk to
cater to the future traffic which ig in.
creasing day by day.

An apticle that has appeared re-
garding the increzase in fares by the
Pallavan Transport Corporation con-
sequent on the increase in diesel cost
from 12-6-1980 say this:—

“The metropolitan wing of the
PTC which consumes 90 kilo-liters
of diesel a day, will have to pay Rs.
2.50 crores more a year. Consequent-
ly, its fuel bill will go up to Rs.
7.75 croreg and its total expenditure
about Rs 30 crores in a full year.”

This explanation strengthens the cas®
for rapid transit system such an in-
crease in fareg would only attract trips
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to the public transport system from
the private sector, car scooter etc. and
to the commuter problems,

Incidentally I would like to bring
to the hon, Minister's notice the
Prime Minister’s hint on the hike
in the price of petroleum products.

‘“Prime Minister Indira Gandhi to
day (June 5th, 1980) hinteq at &
possible like in the prices of petro-
leum proucts.

Talking informally with newsmen
Mrs. Gandhi remarked that the Gov.
ernment cannot go on subsidising
the prices of petroleum products.

India, whose need for oil is great,
was being ‘double-squeezed, Mrs.
Gandhi said.

India could not afford to pay the
prices which developed countries
paid after raising a hue and .:vy.

Mrs. Gandhi said, because of its
siza and population, the oil export-
ing countries considered India as a
developed country. ‘So we get squee-
zed both sides. There is nothing we
can do about it..”

Taking into consideration the traffic
potentia] the need for a project, the
cost involved, availability of land,
manpower, materials and expertise,
this project will be the cheapest and
which could be completed within the
stipulated period without much diffi-
culty.

This will, if implemented at right
earnest, go a long way in relieving
tha traffic congestion and aid the ex-
pansion of the extended areas,

Traffic studies of the metropolitan
project and the increase in the rate
of growth of population of the Madras
City ang the suburbs had revealed
that the rapid transit system only
could meet the demand of the future.

Considering the cost of the Calcutta
project and the need of the Madras
Project, the finanee required for the
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Madras rapid Transit System could ba
sccommodated within the plan alloca-
tion without waiting for the World
Bank aid.

I also request you, Sir, that the exi-
sting railway line to ICF from Villi-
vakkam may be extended upto Arum-
bakkam and energised ty meet the
demand of the day, arising due to the
proposed shifting of kothawa] market
situated at present in George Town
and the setting up of smal] scale in-
dustries and the population in the ex-
tended areas. This project may please
be taken up immediately, to be in
phase with the growing Madras City
jurisdictions,

T induce people to move away
from urban areas, the extended areas
have to be taken care of in all res-
pects, The uppermost neeg of the ex-
tended areag is communication. But
this aspect is not at all looked into at
the appropriate time gnd implemented
systematically, The commuters un to
and beyond Tambaram and up toc
Cnengal pattu and Kancheepuram are
experiencing lot of difficulties for
want of proper and timely Electric
Multiple Units in adequate numbers.
The out-moded E.M. Units now running
at present from Madras Beach to Tam-
baram have to be replaced immediate-
ly and additional units have also to
be added to cope up with the growth
of the commuters. Indents placed by
Southern Railway for the supply of
additiona] E.M. Units have not yet
been supplied for the past ten years.

Action must be taken at the ear-
liest to supply the required E.M. unit
coaches immediatly to relive the
congestion, befere the system breaks
down, due to over-loading of com-
muters, etc. and enormous pressure
exerted on this system. Even though
the hon. Minister has promised to do
something in the interim budget_ there
is little progress achieved in this dir-
ection.

Regarding the welfars measures for
the employees, I want to stress the
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need for a proper machinery to loox
after the interests of the staff employ-
ed in the ‘“Personnel Branch” of the
different Railways under the Railway
Board, The Personnel Branch staff
looking after the interests of other
railway personnel could not get their
grievances redressed, since they cou.d
not approach anybody else. Attention
must be paid in this direction and the
General Manager’s personnel staff
must be made responsible for the red-
ressal of the grievances of the per-
sonnel branch staff,

I thank on behalf of the DMK party
and the people of Tamil Nadu the
hon. Minister for Railways for hav-
ing provided sufficient funds in the
Budget for the Tirunelveli-Nagarkoil
line so that these could be opened
to traffic during the current year. The
long awaited demand for the provi-
sion of new railway lines belween
Karur - Dindigal-Madurai-Tuticorin-
Tirunelvelli should be taken up imme-
diately, though you have said that it
is under consideration. Consideration
alone is not enough, it should be taken
up immediately,

Yet, another scheme for which the
people have been awaiting eagerly in
the context of high petrol and diesel
- prices is the electrification of the
Arakonam-Jolarpet line. The new line
from Samraj Tlagar to Palani via
Sathyamangalam, Mettuppalayam,
Tiruppur, Dharapuram-Palani should
also be taken up, as the hon. Minister
is a very religious and orthodox man.
It will not only help at the inter-State
level, but at the inter-district level
also,

With these words, I conclude Iny
speech,
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